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IN THE CENTRAL AIMINISTRATIVE TRIBUNAL AT HYDERABAD BENCH

Between:

K.V Juni Xrishngn and 5 others « s Applicants

and

HYDERABAD

04A.NO. tuwS  oF 1997

P.Avose and 54 others

. s +ResSponden ts

CHRONOLOGY O i TS
S1.Ng. Date Desc ription
1. March,1986 Written test by R.R.B for
apprentice Fireman-j
2. April May,1996 Interview etc
3. 1987 Applications & Respondents gllott
to S.C.R. Vijayawada Division
b, 1988 Traivivg at Zoonal Training School
Applicants & Respoudents
5 May, 1989 A1l posted as Fireman-A
6. 18.6.1993 Seniority list of Fireman-4
T 9¢7e93 Representation by agpplicants
8, 21.11,1994 Revised seniority list as per
IR Vol.I, Para 303(a)
9. 30.1.1996 Seniority as per RRB merit
10, 30.1.1996 Intimation to respondents stating
that afteéltx Union meeting seniori.
is revised.
11. 6.2.1996 Representation by gpplicants
12. March,1996 Assurance tn applicaunts about
comprehensive list
13. 14, 5.1996 New Sseuiority list
14, 12.6.1996 representation by applicants
Hyderabad, Counsel ;é; Applicants,

dt: -10-1997.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL AT HYDERABAD BENCH

e HYDERABAD
_
%fﬁif>' 0. ANO PSS oF 1997

Betweeni

K.V.Unui Krishnan gnd 5 others.
-

an d

P.Anose'and 54 others.
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e RAILWAY

+ « s Hospondents
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U
S1.No. Date sud description of the
document ‘

- - - ---ﬂﬁﬂ--—--w—-n-------‘—---u----’--ﬂw---ﬂ—-ﬂ‘--—--

1. Original Application
- 2. Marks list of ZTS 54-%8 (Annemure-I)
3. Seniority list 18.6.1993 (Annexhre~II)

L4, Representation by Applicamis
- L dte9.7.93 (Aonexure~III)

5, Seniority list dt.21.11,94{Aonexure-IV)
6, Seniority 1ist dt.30.1.96 (Avbexire~V) *

7. Communication to respondents |
‘ dte 30.1.96 (Annexure-VI)

8., Sepiority list dt.lk4.5.96 (Avnexure-VII)
9., Represeutation dt.12.6.96 (Apvexure-vIII})
10.Represenzation dt.6.2.96 (Asnexure-IX)
ll.Letter to respondents dt.28.2.94 (Anvexure-X)
12.Proceedinge in Secuunderabad

Y Divisionz dtil1§.9.93 (Annexure XI)

13 omaperative table of sepiority
(Abvexire-XIL)

o bl

20

22

23

24 and 25
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Hyderabad, Counsel for Applicants

at: "9‘*19970
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APPLIC ATION UNDER SECTION 19 OF THE ADMINISTRATIVETRIBUNALS

AcT,1985

for use in Tribunal O0ffice

DATE OF FILING
OR

DATE OF RECEIPT

BY POST

REGISTRATION NO.
S IFGNA’Iﬂ RE

REGISTRAR

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :: HYDERABAD BENCH
AT HYDERABAD

0.0, LS  oF 1997

Batuweon!

1.K.V.Unpin Krishnan, s/o.K. .Velandi,
Aged 29 yrs, Good driver, Rajahmundry,
Eg8t Godavari District.

2.Satyanarayana,s/o.Ramulu, A/30 yrs, Goods driver
Bitragunds. .

'3.B.Vivekananda s/o.B.Radhakrishnagupta,
A/29 yrs, r/o.Bitragunta.

L4.Abdul Agub Jabi, s/o.jbdul Rahim, A/28 yrs,
Goods Driver, Vijayawada. .

5.Ch.Satyanarayana,s/o.Rosabaih, Goods driver, i
Rajahmndry, E« +District. |l

60N VoV S «GKMurthy, E/OoN S Murthy, A/29 YIS, !
goods driver, Rajahmundry,E.G.District. « « +APPLIC ANTé

[

l

An &

1L+Pe.Annse, s/o.not known, goods driver,
ccc/L/BZA. VIIRYA L AOA

2.0DA Glower,s/s.not known, geods driver,
ccc/o/RIY. QAT AMUNDRY




A
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6.

Ts

B

9.

10.

il.

12.

13.

14,
15.
16,
17.
18.
19.
20.
4
R2.

23.

2k,

25.

26,

27.

28.
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P.Saelesh,s/o.not known, goods driver,

cce/L/BzA. \\J AL AWRDA

CH.V.Sridhar, s/o.uot known,goods driver, \/
cce /TRO/BzZA. e~

SK MD.Khaja Vali, s/o.not koown, \/
cce /L/BzA e -

D.S.K.Krishna.Murthy,S/o.nnt knowo,
goods driver, CCC/TRO/BZAe —%« -

D.Srinlivasa Ran, s/0.u0t known,
goods driver, CCC/TROSBZA ~ D« -

T.E+R.Stevart,s/o.not known, \J/P~
grods driver, CCA/TRO/BZA ~d.- \/

T,Tirupathi Swamy, 5/0.not known,goods driver
CCC/TRO/BZA -D. -

T.R.S5atesh, s/o.pot known, goods driver,

CCC/TRO/BZA v -
D.Srivivas, s/o.not known, goods driver, ’

cce/TROLBZA v« - /
D.Ramakrishna, s/o.not kpnoun, goods driver, ¥’

CCC/TRO/BZA -~ . P

P.Kntesuwara Rao, sh.not knowng goods drivarﬁﬁ*ﬂg
CCC/TRO/BZA - . - ‘

D.pPaul, s/o.not known, goods driver,\lfﬂ

CCC/TRO/BZA —p .-
G.Ratonam, s/o.not known, gnods driver, \jfﬁ

CCC/TRO/BZA — . -

SKMastan, s/o.not known, goods driver, \Jgﬁ
cCC/TRO/BZA vs - Al mo.k‘\“']‘ﬁ‘ﬁ\‘-“h‘\v

Ab.Azeez, s/o.not known, goods driver,
CC/O0/BTTR R (TR HBGUWT A

K.Nageswara Rao, S/o.not kuown, goeds driver,
CCC/O/BIY QT A pAvIRY

SK.J +Hussain, s/o.not knouwn, goods driver,
CCC/O/RIY  QUAT BvunidRy

T.N,V.Spkhar, &/o.not known, goods driver.bff
CC/O/BITR R \T®AG TR \/s

D.Venugopal, s/o.not known, goods driver,
CC/O/BTTR — \YXRPGUNTR

GMeher Babu, s/o.n0t known, goods driver,
cc /0/BTTR N« :

G.Prakasha Rao, s/o.not known, goods driver,
cc/0/BTTR -V~

P.V.Seshaiah, s/o.not kuown, goods driver,
cc /0/BTTR Yy -

Ch.PratapKumar, s/o.not known; goods driver,
cc/0/BTTR D

J P M.Dais, a/o. not known, goods driver,
CC/O/BTTR  ~Vo- \/

DMd.Vvali Bashy 8/o.not koown, goods driver,
cc/0/BTTR -~ \

S .SitaRabmas s/o.not kbown, goods driver,
CC/O/BTTR . oiy on ok B (T RAGCNTR




29,
 CCC/O/RIW. QT At usidRY ‘ /

30.
3.
32.
33.
34,
35.
36.
37.
38,

33.

hi.,
42,
43,
Ly,
45,
46,
47.
4.
49,
50,
51.

52
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M.V.R.Mohao, s/o.00t kuown, goods driver,

CH .S .RC .Sekhar Rao, 3/oc.not known, goonds jdrimr,
cec/o/RIY Do~

N+Surapa Raju, s/o.00t known, goods driwver,

ccc/o/RIY e -
MeVenu, s/o.not kuovn, goods 'dxiver, \/
CCC/O/RIY  =3«-

No.R.Premanand, s/o.not known, goods driver,
ccC/o/RIY .-

G.Murali Krishna, .slo.not known, goeds driver,
CCC/O/RIY. - - |

K.Anil Kumar, s/o.not known, goods drxiver,

CCC/O/RIY .-
P«V.Satyangrayana, s/o.n0ot kunown, goods driver, \/
CCC/O/RIY Mo - B eoak LATAMUNIRY

N.Dayakar, s/o.not known, goods driver, \/
CC/O/BITR R TR PtunTp Ve

Ge.Gopala Krishna M,rthy, s/o;not knouwn, goodsdriver,\/(
CCC/O/RIY. QAT B utidRy

D.Bensely, s/o.nst kuown, goods driver,

CC/O/BTTR  BrefMavRa
PeSrinivasa Rao, s/0. not known, goods drxiver, \/
CCC/O/RIY  QUiT AW RY

V.V.LNMurthy, s/o.not known, goods driver,
cco/O/RIY TR B WDy

NeArjuna Rao, sfo.not known, goods driver,
@eC/O/RIY  RPTRMvNIRy

SK.N.AeJani, s/o.not known, goods driver,
CCC/O/BTTR ] T™RPvunX f

Y.Babu Rao, sf/o.uot koown, goods driver

CCC/O/RIY  QLirarneidy |

Ch.Naga Raju, s/o.not koown, goods driver
ccc/o/RIY T

KPS Narayana, s/ o.n0t known, goods driver\/
CCC/O/RIY -

G.Sunanda Kymar, s/c.unt known, goods driver
ccc/o/RIY R

BsRamakrishna, s/o.not koown, goods driver,
CCC/O/RIY  —Ne

D.P«C.Rao, s/o.00t know, goods driver,
CCcC/O/RIY —

VeNarasinga Rao, s5/0.00t known, gonds driver,
CCClO/RIYe sHae A oo ok LARTA Ry

General Mzuager, South Central ®@ailway,
Rail Nilayam, Sgcunderabads.. ’

Chief Personal Officer, South Central Railway,
Rail Nilaya!_n, Spoundearabad. ‘
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3. The Divisional Railway Manager,
Vijayawads Divisilon, 8outh Central
Railway, Vijayawada.

54. The Senior Divisional Perssnal Officer,
Vijayawada Division, South Central
Railway, Vijayawada.

55+ TheAssistant Personal Officer (Mechanioal)
‘South Central Railway. Viﬁayawada. « « « RESPONDENTS

DETAILS Or THE APPLICATgﬁi
1. Particulars of the applicants? The name and description

of the above named applicants is same as given in the cause
t itle.
The address for service of all notices and processes on
the above named aprlicants is that of their counsel
VR ARLBATY ,
MraK-S-Murthy,kAdvocate4 12-2-828/4/45, Amba Gerdens,

Mehidipatnam, Hyderabad-28.

2. Particulars of the resvondents:- The address for

" seryice of all notices and processes on the above named are

same as given above in the cause title.

Application made agajnst the order:-
i)Letter No.B/P.612/1I1/Rg/21 Vol.VI gt.30.1.96
i1)Lp.No,B/P,612/I11/Rg/DSL dt.14.5.1996

ii1)Passed by the Sr.Divisional Personnel Officer,Vijayawada.

3.

iv)Subiect in bijef:- The B.A is filed praying this Hon'ble
Tribunal to direct the respondents to revise the
seniority list of Fireman/Diesel Assistants/Electirical
Assistants in the scale of Rs,950-1500 in terms of
para 303-a of IREM Vol. 1 of 89 edition and not as per
the merit order obtained in the R.R.B.Examination
and consequently setaside the seniority lists 30.1.96
and 14.5.96 as illegal, unconstittutional and arbitrary.
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the Tribunal:- The applicants herein

declares that the‘subject matter of represented0.4. is even
the jurisdiction under Sec.14(1l) of the Administrative Tribunals

A ct,1985.

5. Limitatian:- The applicants further declare that this
O.A. is filed within the limitation as prescribed Sec.2l of the
Agministrative Tribunals Act, 1985 since the impugnedorder

is dated 14.5.1996 and the applicamts made representation on

12.6.1996 on which no orders have been passed

6. Drie > i

i) The applicants before this Hon'ble Tribunal are working
as Goods Drivers in pay-scale 1350-2200 in Vijayawada Division
of S.C.R. All the applicants herein are similarly placed and have
got coomon cause of action and have been- @elected, trained and
posted at the same time. A1l the respondents from 1 to 50
are also working as Goods Drivers in Vijayawada Division of
S.C.Rs and have been selected, trained and posted at thesz?ge
as thet of the applicants. Both the applicants and respondents
are governed by same set of service conditions and are under

the same contmpllingauthority ie., Divisional Railway Manager,

Vijayawada.

i11) The applicants and the respondents sppedred for a
Written Test conducted by the Railway Recruitment Board (R.R.B)
Secunderabad in March,1986. The applicants and the respondents
had the minimum qualificatiens of S.8.C and all the applicants
and respondents applied to the post of apprettice fireman-4.
This test was conducted pursuant te employment Notice Ne.1/85
of R.R«B, After the written test, interview and psychological
stress test were conductedby the R.R.B Authoritieslin
April and May,1986. The n2mes of the successful candidates

including the applicants as well as the respondents among others
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~

were forwarded to the C.F.0 3.C,Railway, Secﬁnderabad for
appointments, C.P.0. cirected the appli. ants and the respondents
to appear for a medical test and after that they were appo inted
as firemen-4 (Apprenticé). The applicants and the respondents
were allotted to Vijaywada Division of SeC.R. in 87 and are
placed at the disposal of Divisional Railway Manager, Vijayawada.

111} The applicants and the private reppondehts 1 to 50 have
been sent for training in different batches for administrative
convenience to zonal training school. &s per the Clause 303
of Indian Railway Establishment Manual; revised edition 1989
in Chapter 3, the seniority of the candidates recruited through
the Railway Recpuitment Board or by any other recruitment
has to be determined as per the provisions of the Chapter 303-a
reads as follows:- |

"Candidates who are sent for initial training to the
training schonls will rank in seniority in the relevant
grade in the order of merit obtained &t the examinations
held at the end of training period before being Posted

against working postg"

The applicants and the responcents were sent to the initial

.training course at zonal training school (zTC), Mgulali,

Secungerabad. After the completion of 25 months treining at ZIC,
a8 210 Authoritieé conducted & written test and allotted mérks
and sent the marks list to all divisions. One sﬁch letter
sated 5.4.1988 is filed a2s Amnnexure-I. This pertains to one
batch of trainees only. The marks for other batches were not
available ang this Hon'ble Tribunal may Ppardon the applicants
for not furnishing them, In this Amnexure it is clearly stated
that the cancidates who have attended initial training at ZIC
have been rélieved afte: the completion of the training. After
this training the Bpplicants'and +he respondents 1 to 50 were
absorbed and regularised and posted as Firemen-4 in pay scale

of Rs.950-~1500 in May, 1589,
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iv) The Senior Divisional Personnel Officer on behalf of
D.R.MM's 0ffice, Personnél branch, Vijayawacda published the
seniority list of firemen in the payscale of 950—1500 of
Vijayeawada Division, as on 1.5.1993 vide Froceedings dt.18.6.93._
Aggrieved by the seniority list the applicants and other similarly

placed employees like thet of the applicantssubmitted a representatic

on 9.7.93 comp}éining that the applicants were shown as juniors
to the respondent even though they got higher marks in the test
conducted 2t the end of initial training at Zonal Training Centre,
Moula-Ali, Theﬁuthoritiés realised their mistake and calling for
the relevent records from ZTC and seeking instructions from the
S.C.R. Authorities as well as referring to the:provisions of
Indian Railway Establishment Menual, issued Proceedings
dt.21.11.94. In the revised seniority tist at.21.1194 it des
clearly stated that the employees' position the seniority is
based upph the marks obtained in the initial training course

which they underwent at the Zonal training centre.

v) After one vear, the authorities again published another
revised semfority list at.30.1.96. It was stated that the
seniority of the apprenticé firemen-& 87 batch would be as per the
merit order obﬁained in the R.R.B.Examinations. Along with
these proceedings dated 30.1.96, a proforma proceedings
ét.29.1.96 was also issued stating that the revised list is
being issued as per the result of the decisions takén by the
Headquarters in the P.N.M, Obviously, the latest senlority
1ist at.%0.1.96 was issued pursuant to the negotiations with

the trade unions and not as per the rules and regulations of

authorities is not attributed to any new rule, revised board
instructions, or amended establishment code or manual ut only

as per the discussions with the trade unions giging a go by
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~
to the rule of law. It is a well established principle of

administrative law that when employees' seniority list is
sought to be changed or revised, it must be bagsedupon the
relevant legal, prudent,feason and not as per the understanding
arrived at with a trade uhion ignoring the rules and

regulations and the Act,

vi) Aggrieved by the revised seniority 1list dt.30.1.96,
the applicants gave a representation on 6.2.1996 bringing to the
notice of the authorities, the proﬁisions of para 303-8& of
I.R.E.M.Volume 1, 1989 Edition. A copy is filed herewith.
The applicants and similarly placed employees were under the
impression that they would be getting a reply from the authorities.
The reilway authorities did not issue any proceedings either
accepting our representation or rejecting it. The authorities
are duty tound to reply to the representations given by the
employees regardihg seniority list. %he respondeﬁt authorities
however took great pains in issuing proceedings dt.29,1.1996
informing employees like that of the respondents herein saying
that their representation has been considered and for so and so
reason their representation was accepted. The authorities should
have informed the applicants whether their representatign was
either accepted or rejected. This shows the arbitrary actions
of the respondent authorities. When the applicants made enquiries
with the authorities they were informed that a revised seniority
1ist (comprehensive) is being published in May,1996 and our
querries will be answered- therein. The respondent authorities
publishedﬁanothar seniority list on 14,5.,96. Even in this
seniority#list'dt.14.5.1996, the respondent authorities
did not take our representation dated 6.2.96 into consideration.
As the applicants came to know abput the seniority list in the

month of June first week, the applicants filed another
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representation on-12.6.96 to the respondent asuthoritles btringing
to their notice about the earlier representation in which

the provisions of I.R.E.lMN, were mentioned. A copy of the said
representation is filed herewith. Even after 6 mpnths, the
respondent authorities have not taken any steps but are going
ahead to give promotions based upon the seniority list,

The epplicants and the respondents are at present working as
goods drivers after getting promotions as shunter in 1996.

The comparitive statement of seniority of the applicants and
respondents in different seniority 1ist is tabulated, and filed.
However, no fresh seniority list has been issued by the respondent
authorities. Para No.303 of I.R.E.M Volume 1 Edition 1989
clearly states how seniority of employees who were recruited
airectly either by R.R.B or otherwise should be determined.
Para 303-a deals with the employees who have to undergo tpadning.
Para 30%3-b deals with the employees who need not undergo

any training before their initial posting. This clearly
stetes that the seniority list prépared by ReReB would
prevail only in the case of categories of employees who nsed
not have to undergo any training before their initial appointment)
The S.C.R.Authorities have arbitrarily directed the Vijayawada
Divisional Authorities to prepare the seniority list of the
direct recruitees based upon only R.R.B., Whereas directed the
'E;derabad angd Secunderabad Divisions to prepare the seniority
list based upon the marks obtained by the candidates &t the end of
training at Z.T.C. The apprentice firemen-A who were recruited
along with us by R.R.B but allotted to Hyderabad and
Secunderabad Divisions have been piacéd'at their respective
positions in the seﬁiority list based upon their performance

in the test coﬁducted by Z.T.C. The proceedings of the
Secundefabad Divisional Rallway Manaéer ét.15.9.93 are herewith
filed. It is respectfully submitted that in 1976 4e., the
previpus batch of firemen-4& recruited by Railway Service

Commigsion,
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the seniority was decided basing upon the marks cbtained by
the direct recruitees at the end of the initial {raining at the
Z.T.C. before their appointment.

vii) The Railway Authorities recruit candidates directly
after the test conducted by the R.R.B into various departments.
The Assistant Station Masters, Commerédal Clerks, Ticket
Collectors, Traffic Apprentice etc. are sent to Z.1.C. for
initial training before regular appointment. The seniority list
of all these employees is prepared after considering the direct
recruitees performance in the dest conducted by Z+TL e at the
end of initial training. Thus, the railway authorities have
discriminated against the applicants, and favoured the
respondents by not referring vo Z.T.C. pﬂﬁﬁﬁxmanxn but relying
performanc e upon only ReReB.llerit list. The action of the
authoritiesin this regard is viclative of Articles 14 and 16

of the Constitution of India. A

I Relief sp .
MAIN PRAYER
_ In view of the facts stated above in para-6 the
applicants herein pray that this Hon'ble Tribunal may be

pleased to direct the respondents §1 to 55 to publish the

seniority list of first firemen/diesel assistants/electrical

asaistants in pay scale Bs.950-1500 of Vijayawada Division

of S.C.R basing upon the performance of the ﬂiwéct recruitees

in the test conaucted by Z.T.C Moula—ﬂli at the end of the
initial training at the training school after settlng aside the

seniority 1iet gt.1l4.5.1996 and 30.1.1996 after declaring them QLO5

as arbitrary end illegal and anconstitutional violative of Indien

Railway Establishment Manual and pass such other order or orders

s this Hon'ble Tribunal deems fit and proper in the interest of

Jjustice.
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.  Interim Relief:-
Pending the disposal of the O.A. the Hon' ble Tibunal

may be pleased to mdﬁmﬁmﬁeﬂt—s—%ﬁﬁ"tﬁm—‘m

3 PEPRE 1 . I JF SO o
Fhre=ertority—LIst .

suspending the seniority 1ist dt.30.1.1996 and 14.5.1996 and l |
pass such other order or orcers as this Hen'ble Tribunal |
|

deems fit and proper in the interest of Jjustice.

The applicants submit that ingpite of their representation

gated 12.6.1996 no action has been taken by the respondents, :
and no other statutory remedy is available to them except to |

file this O.A. before this Honourable Tribunal, i

- | ‘

The applicants further declare that the matter regarding |

which this O.4. is filed is not pending before any court of law
or any authority or any other Bench of Central Administrative

Tri bunal.

11. Particula r s of the Postal order im resPect of the
' J

ol

Application feei- SLY ')4727
i) Number of the postal order: q oM > %@Mﬁ_‘ o
{i) Name of the post office * ({{, L4 ?a j"""
111) Date of the issue of 300

pastal order : & ~6 ) |

iv) Post office at
whichpayable

L1}

J %& v
‘ 12.  Details of Index: WW

An index in duplicate containing the details of the ‘

documents to be relied upon is enclosed herewith. |

130 LiQt , C . - ,
A11 the documehs relied upon ere filed herewith ‘

|

|

|
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duly indexing the seme. 1.
~

2.

5.

L‘.

5.

6,

[6

Signature of the Applicants.

VERIFICAT IQON

We, the above applican‘ts&do hereby declare that

‘the etntets stated above in paragraphs 1 td 13 are true

to the best of our knowledge, bellef and iqformation.'

_&g ,

Counsel for Applicants.
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Annexupre-1
South Central Rallway

>~ Office of the Principal
~ ' Zonal Training School,
Moula-4Ali,
D/ 5.4.88

No .2TS5/673/Appl.Firemen 'A'

DEMg (P}/SC/HYE, BZA,GTL,
Sr. DMEg(L)/SC s HYD/ BzA/GTL,
Sr.DAOs/ EG/HYB/ BZA/GTL

Subi~-Initial course training for apprentice -
Firemen 'A' in batch No.4 from 21.1.88
to 5.4.88 at ZIS/MLY,

The following Apprentise Firemen '4' whe have attended
Initial training at ZTS/MLY in batch No.4 during the period from
21.1.88 to 5.4.,88 have been relived on afternoon of 5.4.88
qfter completion of their course with instructions to report i
to you for further courses, - i

Thé details of leave /FI0s availed by the candidates are
furnished below agzinst their nanmes. '

. e S me W TR s am Wm e We S ke mp UE SN mm W W W wm TP B Em am AR wm W e e R

S1.No. Name (8/Shri) Designation/Stn. Divn., Dt.of arrival
1. K.L.Srinivag App ,F . MangKzJd SC 21.1.88
2. S.S.Ramakrishna Prasad 4ppl.F.Man/KZJ sc ,s

Leave on 14.%.88
availed one set of FIOs

3 .o

4 .+ bto 22

23. D.Purnsachandra Rao App F,Han/RIY BZA 21,1,.88

24 ang 25 ,

26, Chelli Satyanarayana  App.FtMan/RJY BZA 21.1.88 . !
32, Chinta Satyanarayana App.F.Man/RJY BZA 21.,1.88 |
45, Dammidi Naprasinga Rap App.F.Man/RJY BzA 21.1.88 ‘
50. B,Vivehananda #pp F Man/RJIY BZA  39.1.88

(fifty nine onl¥)

- G e EE Wm e e G w dm G EE A SN e S n S ap dm em A am B S aw S W e o s e

S/ ==w |
(M. Raju) '
Frincipal

G

Copy to KZA/RAILWAY/RJY:GTL

//true copy//
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To . .
The Senior Divisional Personnel Officer, Vijayawada/Bajaiemerioy \ 5 f

“South Central Railway, ' _ |
VIJAYAWADA Date: 0P 773

Sir,
THROUGH PROPER CHANNEL

Sub: Provisional Seniority List of First Fireman/Diesel Assistants in the Scale of pay of
Rs.050-1500 (RSRP) of Vijayawada Division objsctions - Regarding.

Ref:  Your Proceedings No.B/P. 812/il/2/RG/Vol VII, dated 18.8.1893

ek o

| am now working as Diesel Assistant in the Vijayawada Division of the South Central Railway. | was
directly recruited as Apprentice Fireman 'A' in the year 1887 as per the procesdins No.B/P/ 563/1IRG/Val.ll,
dated 27.5.19887 and 6.7.1987 and after successful completion of apprenticeship for a period of 2 years | was !
absorbed in the regular working post of First Fireman in the grade of Rs.950-1500 (RSRP) as per the i
Proceedings No.B/P.563/11/RG/Vol.|l, dated 3.8.1989 issued by the Divisional Railway Manager (Personnel
Banch), South Central Rallway, Vijayawada, Subsequently, | was redesignated as Diesel Assistant in the year
1990.

2. in the aforesaid Provisional Seniority List published by you on 18.6.1893 my ranking in the seniority
list in the category of First Fireman/Diesel Assistant is shown at Serial No ....x7.04....... | submit my ranking
in the seniority list is not correctly shown and several of my juniors who were working as Fireman Grade-{|
and later promoted as Fireman Grade - | on adhoc basis are shows as seniors to me. The said seniority list
is contrary to the mandatory provisions of the indian Railway Establishment Manual.

« 3. | submit that the employees shown at Serial Nos.65 to 327 are wrongly shown as seniors to me in the
category of First Fireman/Diesel Assistant in the scale of pay of Rs.850-1500 (RSRP). | submlit that all these
.employees were only working as Fireman Grade - || when | was directly recruited as Apprentice Fireman ‘A
in the year 1987. They were only promoted as First Fireman on, adhoc basis while | was undergoing the
Apprenticeship. As per the Rules and Avenue Chart of promotion, the posts of First Fireman should be filied
up from the category of second Fireman on the basis of selection as the posts of First Fireman are selection
posts. As per the para 215 of the Indian Railway Establishment Manual of the Selection Posts shall be filled
up by positive act of seleclion made with the help of Selection Boards from amongst the staff eligible for
selection. It is also slated in para 218 of the aforesaid Manual thal adhoc promotion should be avoided as far ‘
as possible both in selection and non-selection posts and in the unavoidable circumstances, only it should be |
for a short duration of 3 to 4 months.

4, | submit that the employees shown from Serial Nos.85 to 327 in the Provisional seniority List were.
promoted on adhoc basis to First Fireman contrary to the provisions of the Indian Railway Establishment
Manual and without subjecting them to the selection, their services were regularised with effect from
29.10.1992 deliberately misinterpreting the Circular issued by the Chief Personnel Officer, Their services are
also reguiarised with retrospectivé effect contrary to the Rules. These employees connot, therefore, be shown
as seniors to me in the seniority list of First Fireman/Diese| Assistants. -

5. | further submit that the employees ranking at Serlal Nos. 85, 76, 126, 150, 207-A, 208, 209, 248, 249, .
257, 258, 278, 286, 303, 311, 312, 314, 315, 317, 321, 322, 323, 324 and 327 are infact promoted as First
Fireman on adho¢ basis subsequent to my absorption as First Fireman on regular basis and though their
services are regularised from a date |aterthan my absorption as First Fireman on regular basis, they are shown
as senlors fo me. This Is contrary to the rules.

6. Interms of para 303 (&) IREM Vol. | 1889 Revised Edition the seniority of candidates recruited through
RRB or by any other recruiting authority should be determinated ag candidate who are sent for intial training
to traiping schools will rank in seniority in the relevant grade in the order of merit obtained at the examination
held at the end of the training period before being posted against working posts. This aspect has not beentaken
care before assigning seniority in my case.

L therefo.re. request you to consider my representation objectively and revise the seniority list by
showing my ranking in the seniority list of First Fireman/Diesel Assistant above the employee ranking at serial

No. 85 in the aforesaid seniority list and necessary action may be taken in this regard immediately after the
expiry of the time for revision.

Y urs faithfully
| . . ,;/5 - (e outtasnann i
A ' _ o Name : (75 NS K ahnpaDesignation : P (HSS’T

ards

a Headquarters : & 2.6 Staff No: 2\,

[T CHf |

i

?IJ
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Annexure-IV

South Central Railway Divl.Rly.Manager's Office
. Personnel Branch,

Vijaywada,

dt: 21,11,1994,

bl

No,B/P,612/I11/2/Rg/Vol.V1
A1l concemed,

Subi~-Bévision of Seniority list of lst FM¥/
Dsl.ﬂists/Elect.&ssts in scale Rs.950-1500
(RSRF) who were appdinted as Apprentices

Ref:-Seniority List of 1lst FM/Dsl.dssts /

Elect.Assts published vide this office
le tter of gggﬁ*number dt.18.6.93

In terms of Para 303 (a) of IREM, Vol,I of 1989 edition,

seniority positions assigned to the diesel/Electircal Assistant
* Drivers from S1.No.328 to 422 of the seniority list ofp%st Fireman

Diesel Assts/Electrical Asstsin scale Rs.950-1500 (RSRF) published
vide this office letter of even number dt: 18.6.93 are revised

as they under based on the marks obbained in the Initial Training

C' oursethey under went at ZIC/MLY, In cases where same marks
scored by more than one, their names are arranged as per the merit
o rder of R.R.B,

_ Representetion, if any, with regard to their seniority
positions may be sent to this office within one month from the
date of issue of this letter. Representations received after
one month will not be entertained. All shed/depot officials
should_ﬁive wide publicity among the staff by palcing one copy
of the 1ist in the notice beard duly obtaining thelr signature/
initiats against their names.

The abpve revision is provisional and subject to the outcome
of 0.A.N0.1143 of 1992 and 4LO/94.

Sq/--
(V.V.MUDALIAR)
APO/
/Sr.Divisional Personnel Officer,
Vijayawdda. '

Copy to: Sr.DEE/TRS, DHE/P/EZA, AR/L/RIY
Copy to ¢ CCC/T/BZA CCC/L/BZA’ CC/BITR
Copy to: CC/GNT/? DKD

Cgpy to CHEG Members/SCREs & S CRMU,

//true copy//

+”
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Annexure«V
South Central Railway Office of the Diwl,Rly.Manager,
2% (Personnel Branch)/Vijayawada.

No .B/P,612/111/Rg/21 Vol . IV Dated: 30.1.1996

All cencerned ,

Subs-Revision of seniority list of IRFI/
le/E}ec.ﬂsst.in scale Rs,950-1500
(RSRP) who were appointed as appre ntice
Fireman 'A' in 1987, |

Ref:-This office letter of even number dt.21.11.94

It has been clarified g COP/SC, that the seniority of
the apprenticeFireman 'A' - 1987 batch would be asper the merit

order nbtained in the RRB Examination. #4s a result of the above

clarification, the seniority order of the absvebatch of
candidates published vide this office letter of even number
dated 18.6.$3 and 21.11.94 stands mofiified as cited in the

‘ Annexure.
~ .
dny representations with ®ggard to this revision in
the seniority list, could be send to this office within one
week from the date of ‘issue of this letter.

.The shed incharges are advised to give vide publicity
to this letter and representations against this revision
of seniority if any, received from staff should be collected
and send in a buch addressed to the undersigned.

Sa/=xxXq 25,10,96
(H,SRINIVAS)
AFO/M,
/Sr.Divl,Personnnel Officer,
Vijayawada.
. Copy to: Individuals

DME/ &0/ BZ&, Sp,DEE/TRD/BZA
CPRC, CTIC /BZA ,
Secretaries/SCRES & SCRIMU

LB
1

//true copy//

&
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Annexure-VlI

Divisional Railway Menager's

O0ffice (Personnel Branch),

Vijayawada, dt: 29-01-1996
30

—-——----—-——--—-—-———-

———--u—---—--—n——--—&—-

Bub:- Representation sgainst Seniority list of
IFM/Dg) . Agst./Elec. Assts in Scale Rs.950-1500
(RSRP) who were appointed as App. Fipbmen/4 in ’

1987. r
Refi- 1.Revision of Seniority list of I/ Dgl. dsst/ |

Elec.Asst. published vide this offic e letter /
of even No. dated 21.11.9%4. ,

2.Your representation dated:

—

Your representition cited above, against the revision
p of Seniority of the ;.FM/le.Asst./Ele.Assts has been examined.
2s a result of decision taken by Hd.QOrs. in the FNM, it has been
decided that the crieterion for assigning of the seniority
will be the merit order obtalned in the RRB Examination.
Accordingly, the revised seniority list of the 1987 batch :
of App.Fireman 'A' has been published. Your seniority /
position has now been correctly assigned vide Ttem No. ’
as per Hd.Ors. decision.

Sd/""' 3001-96
(HoSpinivas) ;
\ /Sr.Divisional Personnel Offiper,
Vijayawada. i

//true copy//

C@}.
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Annexure-VII

Seuth Central Railway Office of the Dvii.Railway Manager,
~ Personnel
Vijayawada.
No.B/P.612/I11I/Rg./DSL Date: 14-5-1996
All concerngd.

Subi-Provisional seniority list of I Firemen/
Diesel Assts./Electirical Assistants in
Seale Rs.950-1500 (RSRE)of Vijaywada
Division showing the position as on 20,4,1996

_ In compliance with judgment celiveredby Hon' ble CAT/HYD
on O. ANgs.,1143/92, 440/94 amd 57/94 the one-time dispensation
in regard to the conduct of selection for the I Fgrema n/LEL Asst
Elec.Assts promoted on aghoc basis from 01-01-1986 to 09-10-S0
and from June,1992 to December,1994 is obtained the provisional
seniority list of I Firemen/Diesel Assistants/Blectrical 4Assistan
as on 30.4.1996 is prepared and circul ated in the enclosure for
netificatian amongst staff.

Representations, if any, received from the staff in
one month's timefrem the date of publication of this 1list againgt
the assignment of seniority, or any discrepancy in the
particula rs furnishedlike date of Birth etc. should be forwarded
to this office with relevant particulars to dlspese the same.
Reprezentat ions received after one menthwill not be entertained.

Plea se nnte, notify and ackngwledge the receipt of this
provisional seniority list. All shed/Depot officials should
give wide publicity among the staff by dis playing thecopy of
this provisional seniority list on the Notice Board.

Sd/--—d’c.%h. 5.96
(H SRINIVAS

For Sr.Divl.Personnel Officer,
Vijayavaca.

C/-Sr.DEE/ IRS-QF/ BZA, LHE/ W80 )/ BZA for information pledse
C/_SEFY Unign, SCRE Sangh
C/o. 0.0.File.

//true copy//
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TO

"

ihe Senicr Divisional FPersonnel Officer,
South Central Rallway,
VIJAYAWADA.

kind consideration as

‘representatio.,

r

O, \\L’
’ L kv Un}NIKﬁ)SHr\JQr\J

‘representtion T submit

LA
QO Prrocxul T —=Vigy

vljdvauada,

prs 2fef7C
sHR 1T [Bain ’
ccclo|Tro B4

CIROUGH: PROPER CHANNEL

rRespected 3ir,

sub: Beniority List of DIESEL/ELECTRICAL ASSISTANTS in

Scale of 950-1500 (RSRP} - Regarding.

Ref: (1) Your Lr.No.B/P.612/II1/Rg./DSL.Dt: on 14.5.1996

() My Tepresentation Dated s

* k%

While inviting your kind attention to the references cited
abeve, I would like to submit the following few lines for your
1

follows:
ASSTs was published under
12/111/Rg.21 Vvol. IV dated 30.01.1996. I

representation  protesting

When the seniority of DSL/ELEC.
your letter No. B/P.G
had submitted Lhe against  thg
Ref.No.2|
Unfortunately I have mot bkeen favoured with reply:sd far;

seniority assigned to me vide wmy representation

Now, once again the senicrity of DSL/ELEC.ASSTs has been..
published vunder vyour letter vide Ref.No.l abave without’
considering the c¢bjections raised by me. ~ In my above

that a grave injustice has been done t¢

me. Hence, I reagquest you to vyou Sir, to consider the‘points

raised by me in my eariier appeal indicated Ref.No.2 of this

50, that I am spa:ed of the unpleasant tasks oE
knocklng at the doors of CAT/HYB. :

. ' . 'Thanking You, Sir'

Encl Previous Representation

Yours fai
¢ for your kind ready information. thfully

N

N -
(Kﬁv,[JunnKQ\&mﬂn

&
T chi
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. . the following few lines for your kind consideration.

~ sacred than the place of a recognised union.

- solemn assurance given to Hon'ble CAT HYD during the pendency of OA NO. 440 of 1994,

- prepared in confirmative with para 303 (A) of IREM VOL.I. The case has eventually been |

a\ﬁ

PNQKU t& - \_\}_

' - Vijayawada !
FROM _ BATRALWNTA, |
%- NANS ZANARDA Date :.at }0&!‘?6 |
ﬂ; Ak Tane B bed i |
o IQ)'TTQ : ’
|

To : " :
Sr.DPO/BZA ' , | |

"THRQUGH PROPER CHANNEL" ‘ |

Sir, B : : ‘ :
Sub:  Seniority of DSL/ELECTRICAL ASST. Violation of norms as well as
~ solemn assurance given to the Hon'ble CAT HYD. , -,

Ref :Q 1. Your Letter No. B/P/612/IIIRG/21/VOL.1V, Dt 22 .01-1996
2. Your Letter Even No. dated, 21-11-1994. : . |

While inviting your kind attehtion to the references cited above, Hwould like td submit ]

Initially Whén the issue of Finalising the Seniority of DSUELC ASST. | had some

apprehensions and made representation to your kind self. There upon your kind enoughto | :

finalise the seniority and publish seniority list under your letter cited under reference No.ll
Incientally Sir, it is not Only my representation that was then considered, but the provisions |
of, the para 303 (A) of IREM, VOL.| were also taken in to reckening. Now all of a sudden a

totally new Seniority List has been published under reference No.l which-deprises me the ’
assigned position in the earlier Seniority List, the reason assigned for this drastic change is
said to be a decision taken by HQ in the PNM. { submit that provisions of IREM are more - i

The above apart the administration, in advertendly or otherwise has gone back on

To a pointed question from the Hon'ble Bench. The Administation filed the Seniority List

“decided in my favour. By changing this Seniority List, the admlmstrataon | am afraid, has
mlslead the Hon'ble Bench. |

in view of the facts narrated above, | request you Sir, to reconsider the entire issue
and confirm the earfier Seniority Position. Which was in accordance with the Provision of
IREM so that | am spared of the unpieasent task of approaching CAT once again.

Thanking you Sir, _ [

Yours faithfully,

I'Q' é\i&;mmo\ a

(5 Ve ehmA DA )

& | |

_, 1< iy

\"' \)
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SOUTH CENTHAL «ATLwAy o X g
DRM'g Offibe,
Personnel,Branch,

R LT L N Vijayawada, -
. Ne, -B/P.612/111/2_/36/\:01,,_3/11 | ~Date: 22 2. 94,

.
e TN IR e i a e VU,

EEC R,

- .....;.‘-..*—-—-....____mr...._..

e i PP, g i I,

Sub . 'ReprESentations-against provisiongl
i ' Seniority list'Of'IstFM/USL Asst.) .

'Yngirepresehtation dt.

eI,

R S e e 14-07.93, . S C
* * *
. I-As per the instructiong ‘ontained.in para 303 of I.3:M/
fthol;I,'Apprentices who fail :ho initial training in the
. first Instancea and. passes th, Same in the subsequent chances
- owil] Tank' juniors Lo ‘those who RPass ihe ®Xamination in
dearlier Counrses, Since,. yoy failed the initial trzining
in the'firstfat;empt and passed the Same in th. Tepeat
Sourse 4 UT'seniority Position gas Per the IRE Panel ;
order*{s ot maintained, S A2 matier of fazt, Lhe Period : ‘
of your‘épprentice:ship should have beun ¢xtended, Byt, the
‘mere Non-cxtention of { 2 Period of fEhrentiiozship should
No¢ confor any right &n you in demandjng tihe Potestion of
‘the seniority zs Per the 113 Panel orgep, .
2.5 Polubion, oF /@m‘s.‘rab*) 2l read; Curgued dp ST 24
%ﬁ@{4¢&' i i g@éi auifMﬁ#d 0 A ggan

,_/g:am;;,% : -(j.TAM,IL'CH'OL_-_I)""DO (m)

-

+

for Sr, UPO/BZ4

I i PP

ey




Annexure-XI
. S.C.Rly -
Qffice of the Divl.Rly.Manager (P) BEG/SC
No. CF/371/BLR Dated:_15.9.93
16

‘Initisl training at STC/MLY, batch-wise, the matter has been

U

215

LFg, DRR/ &C, KZJ DKJ BPA, 4LFs RDM EDCR BIDR & SYI

S ub:~ Revision of seniority list of Dsl./Elec.4dssistants in
Gr.Rs. 950-1500/RS R P, '

-

Arising out of the representations su bmitted by the
directly recruited Dsl./Elec.dssistants to fix their seniority
over the departmental candidates who were regularised as Dsl./
Elec, Agsistants after the absorption of direct recruits in the
category and also for refixing the interse-seniority of the direct
recrults based on the marks obtained by them gt the end of the

examined in detail and the decision has been taken by the
Competent A uthority to recast the seniority list.

Accordingly, it 1s proposed to modify the provisional
seninrity list published as on 30.11.91 as indicated tn the
anneuxre. Sufficient coples of this letter @long with the annexun
aresent herewith fior wide publicity, pasting on shed notice

boards and notifying the concerned staff individually duly
obtaining their signatures. 4 copy of acknowledgement may be
s ent tn this office for record.

Objections to the above proposed, re¥ision of seniority,
if any, from the affected staff, should be collected and sent to
this office on or before 30.9.93 certain, for consideration.
ie no representation is received by 30.9.93 the revision of
the seniority as provosed in the 4nnexure will be taken as final.

S5G/---~16.9.93
a8BeSpgba Ba 3'0fficer (M) BG/ SC
¢/. Sp.DEE/TRS/SC, Sp,IME(E)/SC, CECCR,CTLC/SC,  §/d-- 16.9.93
Vs. for IRM/P/SC/

//true copy//
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ANtuRE - XL ﬂ
TABLE SHOWING THE COMPARITIVE MERIT OF THE APPLICANTS AND PRIVATE
RESPONDENTS WHICH HAS VARIED IN THE SENIORITY LISTS
- . eemm—————— - —— —
Sl. Applicant List
No. _ Dated '
T 5.4088  18.6.93  21.11s9%  30.1.96  145.96
(x) (x1) (111) (re} (v)
Applicants .
1.K.VUonikri shna 405 343 | ho8 252
. 2.8B.H.S .Narayana 32 387 388 ., 40O ik
" 3.B.Vivehkanand 59 391 333 - ko 248
4eAbdul Ayub Jani 41y 337 n8 256
5¢C +H oS JNarayansa 26 377 3 58 390 234
64N VoV oS oG K Murthy 408 34k 2 - 262
Respondents ,
1@+ Anose 328 332 . 328 172
2.C DeA.Glover | 229 351 329 173
3.P.Sailesh 331 346 331 175
L. HVSridhar _ 332 394 332 176
5.5kMd.Khajavalld 333 359 333 177
6.K.Krishoa Murthy 334 389 334 178
T+D.Sreenivasg Rao 335 338 335 179
8.G+E.R.Stowert 336 360 336 180
_ 9eT.Thirupathi Swamy 392 416 337 181
104T.R.Satish s Mo 338 182
" 1l1.D.Sreenivas ' 337 355 339 183
12.D+.Ramakrishna 338 357 340 184
130 .Koteswara Rao 339 352 . 3m 185
14.D+Paul 340 348 342 186
1 5.6 «Rg tnam 3 367 343 187
16.SkMastan 342 398 344 188
« L17.Ab.Azeoz 343 382 345 189
18.K.Nageswara Rao 394 406 - .346 190
19.Sk.J Hussain 395 408 347 191
20.T«N+V.S.Sekhar 344 368 348 192
21.I°Vgnugopal 396 418 349 193
22.G:MeherBabu 345 374 350 194
23.G.Prakash Rao 397 7 351 195
2k.p ,V.Seshaiah 346 383 352 196
25.ChsPratap Kumar 398 413 353 197
26,3 JP M JDais 399 s 354 198
27.DMd.Vallibasha 400 415 355 199 .
. 2845 .51 ta Ramam ot 11 356 200
29.M .V.X & ohan 347 375 357 201
304C +H4S +R.C 4Sokhar Rao 348 379 358 202
contd. .2/=
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s 2 ¢
S1, Ap;icant List
Hoe . L Dated
------ 5.4.88  18.6.93  2Le11.94 30.1.96 1k.5.96
(1) (11) (1x1) (zv) (V)
31.N.Surapa Raju 349 369 359 20
32.M ,Veou 350 391 360 20
" 33.N «R.Premanand 351 1390 361 20
344G Muralikrishng 352 Loo 362 20
35.K.Avil Kumar 573 potmentioned 363 207
36.P.VsSatyanarayanaxx 353 396 364 208
37.N.Dayakar | 354 377 365 209
38.G.Gopala Krishua Muxthy 355 384 1366 210
39,D.Bousely 356 366 367 211
:‘dio.P.Srinivasa Rao 357 397 368 212
41 .V.eVeLoNMurthy 359 380 370 214
(" #2.N.Arjuna Rao , 360 hot 371 2:15
43.8keNeAJani 361 - 381 382 216
L. Y.Babu Rao 416 k09 373 217
45.ch.Naga Raju 417 Lo7 374 218
46.K.P.S ,Narayans 362 403 375 219
47.G.Sunanda Kumar 363 - ko9 376 220
48,B.Ramg Krishna 364 378 377 221
49.D.P.C Rao 23 365 392 378 2p2
50.U.Narasinga Rago 45 383 ook 396 240

;i .
-~A"‘-- L] - —_—— - — i -
au

[oe chgf
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To  aw. \& & muw‘h..i'z{ ; B

. Sir,

b Ry R LA
Mo e B gl 91 U LN

GENTRAL ADMINISTRAT TVE TRIBUNAL

- LXRERAZAR BENCH,

i e e

b 4 O.A._REGD.NO ‘9/8:“7/77 - ' Date: m\.\cy‘??

I am to request vou to rectify the defects mentloned
be10w in your application within 14 days from the date of

issue of this letter, fail ing whlch you appl ication will not

t
be registered and action under ‘Rule 5 (4) will fOllozlkﬁﬂmmTakh
(:4 Qlﬁuuﬁkbr

\ : . CJV\QJJV'M
LY \—f)
ﬁV) Wotd WO g drerwnin ?x“l*+t %1Ufcmi?~

DEPUTY GISTR‘XR (JUDL)

%9’)

SR mMth«%

Yor- . Tl O R-D
o~ = Rode
iMWx \th L3 - ot




IN THE CENTRAL mmxmsrmnva TREBUNAL 22 HYDERABAD BENCH
' 'ATHmERABAD A

Betweens:

K.V.Unni Krishnan and ves " pplicats
5 Others ' . )

and |

P.Amose and 54 others © ses Respondent s

- REPLY STATEMENT FILED ON BEHA_I_.::‘ OF Raasomsm'rg 5] TO 56

I, Mrse Pramila HoBhargaVa W/O Rajat Bhaxgava aged
about 32 years, Occupation: Goyernment Serv:.ce, res:i.dent
of Vijayawada do hereby solemnly -affim 'and state as followss

1
¢ )

. i. 1 am workmg as Senior Divisional Personnel Offz.cer,
South Central Railway, Vijayawada and reSpondent No.54
herein and as such, 1 am fully acquainted w1th all the
facts of the case. I am filing this Reply jStatement~ on
behalf of Respmdepts 51 to 55, as I have been authorised .

to do s0.

2. I have gone through O.A. N0.1445/97 filed by the appli~-
cm’cs'herei‘n ad I sul:mit that the materia.f allégations made
therein are not true and did not disclose any valid or tenable
ground to grant the relief prayed for in the OsAse The mate-
rn.al" allegations which are not specifically admitted herein
shall be deemed to havé been denied by the freSpmdents'. At
the outset, it is sutmitted that the O.As is barred by thé

| prinqiple$ of "Res=Judicata" as the spplicants herein _'have
earliér been parties in O.A Nos.571/94, 440/94 and 663/96
decided by this Hon'ble Trilunal. A

3+ In regard to thé averments made in Paras 1 to & of the -
Ouhe, I submit that they are formal and does not call for.

any remarks.
178 HEA aﬂrf'na; afirerd

A%w%rsonnel Officer , ) " e op 5 FmmaTED

. SATPESTERY N | o prsi-iy DEPONENTCFFICE:

VIJAYAWADA, © s Y LVEAYRWATE

-~
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4. In regard to the avements made in Pera 6(1) & (1) of
the OiA. I submit that they are factual and does not call
for any remarks.: ' -

5 .In regard to the avemments made in 'Pdra 6{iii) to 6
- (vii) of the O.As; it is submitted that, on this Division,

-iOO ﬁpprenticé Fipeman ! A_‘ were appcintcd dur.ing' May/.Iune 1987.

Oh successful c&npletioﬁ"cf 2 years-\Apprenticeship, tﬁéy |

‘were absorbed as 1st Firem m/Diesfal Assts, during May/June

1989.

and priva’ce.re‘spmdents 1to 50 were div?lded into 5 bctches

During the period of gpprenticeship, the gplicaits

as per RRB merit order and were sent for training in diffe~

rent di sciplmes viz.,

1) Initial training at ZTC/Moulali-
2) B:.esel Conversion at DTC/Guntakal and

3) $hed training etc., which were commenced simultaneously
at different places. Initial training was also conduc-
ted in batches at ZTC/Moulall and the staff were sent
to this training as per the RRB. merit ordere. - The can~=
didates who secured higher. ranks in RRB panel attendéd
the initial training at the begining of the apprentice
period ad whereas the cadidates in the lower order-of
RRB panel have attended initial traa.nmg after gaining
theoritical/practa.cal knowledge. This has also resul-
ted in conducting initial training- examingtion at diff e~
rent periods in respect of the same RRB batch, wh::.ch is
quite different fram the other categories like ASMs,
Commercial Glerks, Ticket Co}.lectors etc.,, where the
initial tralning is held for the entire batch at the

~ same time,

6. As the examination was administe‘red to the candidates of .
the same R.R.B batch on different dates, the standard applied -
would be dlfferent and- therefore, it was dec:.ded to fix the

- seniority on the bas:l.s of R.R.B merit’ order. Thus, the senio=
| rity list of Fireman/Dsl/Elec,Assts. in scale oOf Rs+950~1500 of

BZA Division was published vide proceedings dated 18-0641%—.’

KL

ﬁ"/ | : | #iy #sey [
- k | . fz Uzﬂm
8 sistant’%s{%}t.&g Officer : gl‘@ﬁN: ié sgN NEL OFfICEP
RTTEESTORy N ! _
VliAYAm!Ar\A_ s e ¥ &W&k 2o s34
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" B | 7o In view of the representa'ticn from the aggre:.ved
anployees, the matter has been considered by the Headquarters
Office and CPO/3C adv:l.sed'v:i.de letter dated QB 11-7-94 that |
proviSionS 'containéd‘ in Para 303(3) IRBEM 19’39 ‘have 'to be |
followed in assigning seniority to First Firemen/Dsl Assts./ |
El ec.Assts., before being posted agaizist working pést_." The
seniority Ifst published on 18-6-93 was therefore revised
vide proceedings dt.21-11-94 ar_xd‘ a period -of one month was
rgiven for submission of representations if ‘ahy. A number |
-of employees have objected to this revision 'as those who
were in the lower ‘RsReB mer:.t order have galned in san:.orlty
position by their better perfnrmance in the exaninat:l.on con-
ducted by Z.T«C. The above representations have been brought
to the notice of Headquarters by this Office. letter dt,14=2-95,
Copy of the letter is filed herewifh as Mnexureé-R-I,"

8. The Headquarters Offide'dﬁly téking into cv:méideration
of the factors stated in the -let‘tez; dt.14=-2-95, dommunicated
the approv'al of the Competent author;'it.y to assign seniority
position based on the merit order given in the R.R.B panel -
~in respect qf‘_Ist Fireman/Diesel/Elec.Assistants, -
Qe Consequent to the above, all concemed letter was issued
.. vide th:Ls Office letter dat. 30-01-1996 stating that the Seni o
rity of Ist Fireman/Diesel/Electrical Asszl.stants (1987 batch)
would be as per R.R.B merit orderw:. /-\A & Ye,qu‘ “the Seni'o-
rity of 1987 R.R.B batch of candidates publ:.shed vide proceed-
ings dt,2l=11<94, therefore stands modified as published vide o
"proceedings dtr.18-6-1993. | |

10" Subsgquent to the above deveiopments, the émployees f_pming' |
two groups nanely reankers and dix;ect recruits have filed O;A.. |
, No.RRR# 1143/92 (P:Amés and 30 others), Q.A. No.571/94 (V,Tét_a.
Rao & Others) and O.As No.440/94 (P.Venkata Reddy & Other's)

before this Hon ble Trn.bunal an the issue of senior1t¥ ass;i

41358
to the rakers Vis-a-v:l.s direct recruits. = A
£
Assistant Personnel Officer sc. DIVISIONAL PERSONNEL OniF!C‘t
s.C RATYESTOR . §. C. RUD EDONEPY A

P v A v A oy .
wt boa



selectmn as a Ohe time dispensatlm and thereby the ran=-

ment dt.l16-=11-95 directed that the. rankers, promoted as

. Accordingly, sem.ority list was publ:.shed on 14—5-96 £ or -

No.663/96 before this Hon'ble Tribunal and ‘the C.A. is still

" respondent Rallways to dispose of therrépr_esentations of the -
'_ applicants in O.A. N04663/96 and file counter. The Counter

the file ofz‘ this Hon'ble Tribunal. The SlPs are yet to’ come
“up for consideration by the Apex Court. Similérly the direct
‘recruits have filed SLP(C) No.21782/96 (PoAmos & others), SLp(c)

yet to come up for consideration by the Hon'! ble Supreme Gourt.

to dismiss the O.A. with costs, = - . q175% G

3 4 sz
1l. - The issue involved in.the above D.A's is that the -
rankers (Promotees) who are II Fié:eznan were promoted as
Ist Fireman on adhoc bésis and the adhoc Fireman were

regularz.sed as Ist Fireman (Promotees/Rmkers) wn.thout

kers have become seniors to Direct recruits and have been'
further promoted as Shunters o adhoc basis. 'similarly',
the R.R.B. candidates (Direct recrui’c.s) were also promoted.

as Adhoc shunters, This Hon! ble Trn.bunal by a common judge-
Sbunters by 29=12=92 are to be placed above direct recruits.

1160 empl oyees. | .

12.' The above seniority list was again challenged by Sri
D.V.S.Manyam and 95 others (Ra‘xkers/PrornOtees) by £iling O.A

on the file of this Hon'ble Tribunal. .This Hon! ble Tribunal
was pleased to pass interim orders dt,07=06=96 directing the

has been filed after disposing of the representations, The
applicants in O.A. 663/96 have filed sLp(c) No.1627 & .1.628/97

-

bef ore Hon'ble &preme Court evenwhlle the O.A. is still on

N0.21784/96 (T:iE.R.Stewert) and SLP(C) N0.21786/96 (ToPratap .

Kunar-& Others) before the Hon'ble Apex Gourt and- the same are

In view of the foregoing submissions, it is clear that the
applicants have failed to makeout a case to grant the relief
prayed far and there are no merits either on facts or in 1aW.

It is therefore, prayed that the Hon'ble Trlbunal may be please

z, ‘37‘5‘ f""'\?f’J"T:%'T

Sworn and signed before me iy e DIQ@’ONR‘WHKSONNEL QFF!G“L
n this _2l_ day of Aprll 1228, fit P/ fficer B vt .

. 8. C RAN WAy &




$: 2 -

On receipt of the instructions zecejsed from your end
vide letter cited, seniority list of DSL Assts./Elec.Assts.
published on 18-06-93 was revised vide this office letter.
of even no, dt. 21-11-94 duly giving one month notice period
for making representations. Many employees have objected -

to this revision as the employess in the lower order of RRB

panel have become seniors to them by virtue of scoring more

- marks in ZIC Examination, The gffected employees are seeking

cancillation of this revisiéd. seniority list and informed

that they will approach CAT/HYB, if their request is not
considered, ' |

Moreover, staff of this RRB batch are now due for Shunters
promotion and this position has become more complicated as this
RRB batch staff have already had a case pending before CAT /MHYB

CAT have passed interiem ordsers to promote the first 56 staff
of thls RRB panel/Shunters, So far promotions @ould not be
ordered as the obJections raised by the employees vide represe
tationsg enclosed, which are to be disposed.

.for seniority over the departmental promotees and the Hon'ble 2)

In view of the above, it is suggested the senio}ity list.

may be allowed to stand. It is also suggested to hold a final
examination at the end of the Apprenticeship by the department,
so that the theoritical and piacticsl knuwledge gained in the -
apprenticeship will be helpfual to the apprentices,

prepgred according to RRB merit order and published on 18-6.93w_r

(K.B.T.NAIK)Sr.DPO
vi,Rallway Manager(P)
Vijayawada. -

— Truce CQW .

A%nel Ofticer

5.C. RAILWAY
VlJAYAWADA-
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, . : TN *‘i:EEiEFF :
oL SOUTH GENTRAL RAILWAY . Ak
e DRM's Office,

o | Personnel Branch, :
, Vi }ayawada.
 No.B/P.612/1II/RG/2/Vol,VIL Date: \%\ ~02.95,

N o

. —: I

| Subg- Seniority of 1st Fireman/DSL Assts./
‘ - Electrical Assts,

J,E - Refi- Your Lr.No,P.Mech./694/Sangh/LXXI1/11
o Dated 11-07-94 and 03-02-1995, o

‘ F-171 F-251
g s -

*

The following position is referred to you regarding the
dispute arisen in assigning serdiority among the Directly -
. recruited 1987 App,PM'A' batch staff of this Division, -

i

\ “On this Division, 100 App.FM'A! are_appointed during °

' May/June 1987 ‘and on suégesstul completion of the 2 years
apprenticeship, they were absorbed as lst FM/Dsl.Assts
during May/June 1989, o

During the apprentice period, the selected candidates °
are devided into 5 batches as per RRB merit order and were
sent to undergo different disciplines Viz, Initial Training
at ZIC/MLY, DSL conversion Training at DIC/GTL and Shed
Training etc. commenced simultanecusly at different places.

Initial Training was conducted batch wise at ZIC/MLY and ¥

the staff were sent to this training in the RRB merit order,
As such, candidates secured higher RRB ranks have sttended
Initial training at the begining of the apprentice pariod

and where_as the candidates in the lower order of RRB panel-
have attended initlal training after gaining theoritical/
practical knowledge, This has also resulted in conducting -
initial training examination at different periods in respect |
of the same RRB batch, which is quite different to the other .
categories«where *initial training is conducted at the same -

. ~time for the entire RRB batch candidates and as such the ;
- standard applied for various batches in the examination would /
be different as the candidatez have attended the initial . o

training in differeht batches, Further there is no final
examination at the end of the apprenticaeship.

—— e it P——

o

After examining the above factors in the light of the
provisions contalned in para 303(a) of IREM-Vol,I, a declision
was taken by the Division to follow the RRB merit order for the

Direct recrults and a seniority list was published accordingly
n 18-06-93 and none of\th‘employees have objected to this,
P ——— . . \FI./
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 3 HYDERABAD BENCH

AT HYDERABAD,

0. Ao No. 1’4’"‘5 of 19970

BETWEEN :

K.V.Unnikrishnan & others .o Applicéuts
and |

P. Amose and others .o Re spondents,

REJOINDER TO THE COUNTER AFFIDAVIT OF UNOFFICIAL RESPONDENTS.

I, B. Vivekananda son of B, Radhgkrishna Gupta aged
about 32 years, resident of Kavali having temporarily come
down to Hyderabad dn hereby solemnly and sincerely affim

and state as follows.

1. I respectfully submit that I am the 2nd applicant in
this 0. A. and as such I am well acquainted with the facts

of the ocase. I am authorised to file this pjoinda to the
counter affidavit filed by the private respovndents in the
O.h. No. 1445 of 1997. The averments in the C.A.are denied
herewith save those which are expressly adﬁittedherein. The
private respnndents in the O.A. are put to strict proof
regarding those avemments which are nst specifically admitted

by us,

2. I respectfully submit that the unoffiﬁial respondents
raised a plea of availability of wvacancies to confuse the issue
herein. 87 vacancies were available for the direct recruitees
ig Fireman A cadre as on the date of indent aud by 1990

the vacancies were 354 as admitted by the Railway Administrationy
in 0. %No, 1143 of 1992land O.A+1347/93. Those 0.As were

filed'by,the direct recruits i.e., the applicants aud the

: JéQQywphwumaéﬁ
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unofficial respondents in thés O.2. 1445/97. All of us toge-
ther agitated about the seniority position vis a vis the
departmental promotees at the time and the question of availa-

. . pnek 2 )
bility of vacancies etc. were settled and they need rakelup agal
r;,,

3. I respectfully submit that the Rly. Adun. had formulated
seperate rules for determining the Seniority of direct recruits,
Such direct recrults who neednof have to underge any initial ‘
training during apprenticeship and the direct recruits who
have to undergo such training and apprenticeship before being
posted to substantial posts have different rules apﬁlicable.
Rule 303 of IREM deals with this and Sub-Rule (b) is meant for!
such people who do not have to underge training. Sub-Rule (A) |
deals about caloulating the seniority based uponthe perfoimance
ig the fainiﬁg period., The unofficial respondents and the
applicavnts have besn recruited agaiust ove notification and
they have been sent to training. Some people were sent to
Zonal Training School; Some others were Sent to Diesel Training
School and some to other place of traioning. All these people l
are treated as\one batéh’aud wers rotated among the various
training centres. At each traiving a.teSt was conducted and
marks were allotted. The apprenticeship includessome

periods meant for the ewployees to get accustomed to the
environment in which they must discharge their duties. For
example, for one month apprenticeship Firemao A is asked to
spend obe months time in sheds with boiler mix where the
apprentices are asked to clean the bnilers and engines and
there is no test pursuant to this, It is only mant for exposur
The apprentices are to work as second Firemau on pilets
avd goods traius and in shunting for two mooths. This

period is meant for adjustivg to the environment and move-

ment of vehicles. However, in the Zonal Trainiung School and |

i,
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and the Digeel Training School test is conducted and marks
aye available. Between 12/88 and 1/89, the A.M.E. of Loco
Shed, Rajahmundry conduc ted viva voce and then the apprev-
tices were given posting/independent chargeralong with
increments etc. Dlue ® exigeﬁcies of sBervice the diesel
training was given only after this. All ths R, R, B.
recruites were placea as 18t Fireman on main lims ooly

af ter passing this,

i, I respectfully submit that in view of the ficts above,
it is clear that the appresticeship is for 24 months and it
includes different phases of traiming avd at the end of each
period/phase of training tests are conducted. Swh tests
are to bBe taken into account and the overall performance

is thet oalculated, 25 per the provisions of 303 (ﬁ).

The ubofficial respondents harein have triaed to create

an impression in the Court that & 'Grand Final' exami-
ngtion will be held at the end of 24 months perind of appren-
tic @ship., 'The apprevticeship consists of acclama tiza tion

in different places and traiuning in different sclwols. The
exams referred to 303 (A) is only at trainlng. Exams are
conduc ted at the end of each phase of training. Thus, to
comply with mule 303 (4) it is mgndatory for the authorities
to tabulate the perfomance of the direct recruitees and then
calculate the seniority. At Guotakal all the appreuntices
were given diesegl trazining., Test was conducted after

the theory and viva voce conducted after handling eugines
and then the msuit of apprentice 1s declared. If any one
falls iy this or other trainivg school they are given
Ssecond attempt and they are placed at the bottom place

among the batch. The re spondents 9, 21, 23 and 27 wvere

{
€u¢ukﬁuaNﬂa




-t 4 :1a

in fact given‘ﬁhoir &ue senlority wvide proceedingﬁ dated
28, 2. 1994 by the Sxr. D.P.0. saying that they failed iu the
initigl training course in the 18t time and passed the same

in the 'repeat' and their seniority position a5 per R.R.B.Pamel
‘was not maintained. Eveu these persong have been placed

. above the applicaﬂts herein. Thus, the ﬁeople who repeat

the course and fails, have been placed above the applicants

due to impugved sendbyity list.

5 I respectfully subnit that the TX&gg%;:EEggts, COMMe Y-

cigl apprentices and other apprentices undergo thedtical

and practical placement. A TTE appreutice is asked ‘to collect
the tickets at the exist gate of Railway Station and there

is po exomivation pursuant to this phase of training,

However, they are given six movths theoritical training

and oo the msis of the marks obtained at the examination
conducted at the end of the theoritical trainiung, the
seniority among the.R.R.B. recruits is decided. The so ocalled
final examination is not contemplated at the end of appreu-
ticeship but oculy at the end of ach period of trainiog which
is spread over the apprentice. The labguage of 303 (a)

is olear in this regard. I respectfully submit that the
General Manager and the Chief Personnel Officer are parties
to this 0.A, and apglicants in this 0.A. have made a definite
statement that iv Secunderabad Division and Hyderabad
Divisino the seniority among the ¥, R, B. recruits has been
decided only on the Bsis of the performance in the tréining
and not R, R. B, sepiority. We filed the proceedings to

show this. This avement has not been denied by the Official
respondents &nd have not come forward to satisfy this point
gbout the disparities between the similarly placed -
employees in the same Rgilway. The overall perxformance of

. ‘_J
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of the direct recsuits in-apprenticeship should be calculated

based upon the total/average marks obtainsd ib trainiug

school exams and other practical exams held periodically during

the course of apprenticeship and then only the sanctity of

Rule 303 (a) of IREM will be restored.

if the perfommance

of the direct recwuits in apprenticeship p-eriod is not

taken into account the rule 303 (’?1) will beredundant and

the purpose for which it was meant for, will be last ang

then all the seniorxity will be decided ouly based upon

-

303 (b) which is net applicable to the present case.

6. Hence, ‘it is therefore prayed that this Honourable

Tribunal may be pleased to a,'l.llow-the 0.A. with all consequen-~

- tial Benefits,

SoTannly and sivcerely .
affimed on this the 6th
day of September, 1999 and

signed his name before me.

BEFORE ME.

VIS —

ADVOC AT E.
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BEFORE THE CENTIRAL AMMINISTRATIVE

! I TRIBUNAL HYDERABAD BENCH : HYDERABAD

-

O.4. NO, 1445 of 1997.
BETWEEN

i - - K.V.Unuikrishoan
i o and others ++. Applicants.

g L4 - : an d *
4 ’ "'? ’

P,Amose and others,. Respondents.

REJOINDER TO TﬂEJ‘COUN’I‘ER
AFFIDAVIT KXKEHEX OF
UNOFFICIAL RESPONDENTS.

*\\ﬁ\cﬁ

MR. K. S. MURTHY.
COUNSEL FOR APPLICAN'_[S.




IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :: HYDERABAD BENCH AT -
HYDERABAD

0.A. NO. 1445 OF 1997

Between:

1. K.V. Unnin Krishnan, S/o0 K.S. velandi,
Aged about 29 years, Goods Driver, Rajahmundry, _
East Godavari district and 5 others ... APPLICANTS

AND
1. P. Amos, S/o P.J. Prabhu Dass, aged about 32 years,

Goods Driver, CCC/L/BZA,
Vijayawada and 54 others ...  RESPONDENTS

COUNTER AFFIDAVIT OF SRI T.N.V.S. SEKHAR

I, T.N.V.S. Sekhar, S/o Sri T. Purnachandra Rao, aged about 32
years, occupation- Goods Driver, office of the Chief Crew Controller, South
Central Railway, Vijayawada having temporarily come down to Hyderabad, do

hereby solemnly and sincerely affirm on oath and state as follows:-

I. [ am the 20t respondent in the O.A. and as such, I afn well acquainted
with the facts of the case. 1 am deposing to this affidavit on my behalf and also
on behalf of the respondents 1, 4, 5, 6, 8,9, 11, 12, 14, 15, 16, 17, 20, 21, 23,
27, 30, 32, 36, 37, 38, 40 and 46 as [ have been authorised by them to do so.

2. I have perused the O.A. and [ deny all the allegations made therein
save those though specifically admitted herein. The applicants are put to strict
proof regarding those averments who are not specifically admitted in this

counter affidavit.

3. I and the other petitioners after completing our education, were on the
search for a suitable job. While so, we have come across the notification No.
1/85, dated 18-10-85 issued by the Railway Recruitment Board calling for
suitable candidates for filling up the posts of Apprentice Firemen ‘A’. We have
applied against the said notification and participated in the selection process
which comprises of a written test viva voce psycho test. The written test was
conducted on 2-3-86 viva voce and psycho test was held during the month of -
‘May, 1986. 1 and the other respondents herein have come out successful in -
the selection process and we were subjected to a Medical Examination and the

Medical Category which we will have to satisfy was that of ‘Al’. A panel was
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- prepared and published on 18-7-86. 346 candidates were empanelled therein

for the zone and 40 candidates were allotted to the Bezavada Division of South
Central railway. Al the Personnel who have empanelled have been subjected
to a medical test and having found that we satisfy the required condition of ‘A-

1’ category. It was declared that we were eligible for appointment.

4, On 8-9-86, the Chief Personnel Officer has allotted 36 candidates to
Bezavada Division. It is reliably learnt that the applicants did not come within
these 36 candidates originally allotted to the Bezwada Division. It is also learnt
that the applicants were down below in the list and were appointed in the
vacancies which have not been included at the time of notification. It would be
relevant to point out that the notification originally sought to be filled up 236
posts while the actual appointments that have been made, are approximately
350. The applicants in the O.A. were left over candidates and thus, they ranks
in the Railway Recruitment Board (RRB) selection is below the respondents. I
submit that the respondents 9 and 16 though were among the 36 candidates
originally allotted to the Bezwada Division, they sought permission to join late
and the respondents 40 and 46 have also joined along with the respondents 9

and 16 in the month of July, 1987.

5. I further submit that the persons who have been appointed as
Apprentice Firemen ‘A’, have to undergo training for a period of 24 months and
during the training period they would not be given regular pay and allowances
fixed to the post of Firemen, but would be paid only stipend. During the
course of training, they will have to get themselves acquainted with the

following areas of work:

1. In sheds cleaning fire, ash pan cleaning etc. 1 and ' month
2. (a) In shed with fitters on Running repairs 1 month

(b) In shed with engine examiner 1 month
3. In sheds with boiler makes on Rg. Repairs 1 month
4. Theoretical training in ZTS/MLY 2 % months
5. As Fireman on shunting engines 2 months
6. As IInd Fireman on Pilots/Goods trains 2 months
7. As Ist Fireman on Pilots/Goods trains 3 months
8. As IInd Fireman on express/Pass trains 2 months
9. As Ist Fireman on express/pass trains 2 months
10. (a} Diesel-theoretical training at DTS 2 months

(b) Handling on diesel locos _ 1 month

© As diesel assistant on Main line goods 3 months
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11. Traction Training, theoretical in ETTS/BZA 6 months
(including handling)

NOTE: The App. Fireman ‘A’ trained in diesel locos during apprenticeship are
not to be trained in Electrical Traction and similarly the candidates

trained in electrical traction are not to be trained in diesel locos.

It is only after completing the above training successful, the Apprentice
Firemen ‘A’ can be absorbed as a regular Firemen ‘A’ It is from the day that

one gets appointed as a regular Firemen ‘A’, he would be the drawing the pay

and allowances attached to the said post. It would also be relevant to point out
that after the training of 24 months is completed, a test is contemplated and
the test has to be conducted and only those persons who are found successful

in the said test, should be posted to working posts.

. The question of determining the seniority list in respect of the persons
who come from the RRB would be determining on the ranking obtained by
them in the said examination conducted by the Board. However, rule 303 of
the Indian Railway Establishment Manual Volume-I, Revised Edition 1989,
would deal with the determination of seniority of non-Gazetted Railway
Servants. Rule 303 would be relevant for adjudicating this issue and hence in

so far as it relates to the question of controversy, it is extracted hereunder:

“303. The seniority of candidates recruited through the Ratlway Recruitment
Board or by any other recruiting authority should be determined as
under:

(a) Candidates who are sent for initial training to training schools will rank
in seniority in the relevant grade in the order of merit obtained at the
examination held at the end of the training period before being posted
against working posts. Those who join the subsequent courses for any
reason whatsoever and those who pass the examination in subsequent
chances, will rank junior to those who had passed the examination in
earlier courses.

(b) Inthecaseof.............7

According to this rule, it would be evident that at the end of the training period
and before to be posted against working posts, an examination is to be held !
and the merit ranking obtained at the said examination would determine the'

f

seniority.



7. The official respondents have circulated the seniority list of Firemen as
on 1-5-93 vide their proceedings dated 18-6-93. In the said seniority list,
persons who have been failed at the test conducted after two and half months
of training, have been given an opportunity to appear along with the 5t and
last batch of trainees and they have been placed in accordance with the inter
se merit ranking in the RRB. Objections have been filed against seniority list
and duly taking into account the objections submitted, the lofficial respondents
have revised the seniority list and communicated them vide proceedings dated
21-11-94 and in this seniority list, the official respondents have taken the
ranking obtained in the examination conducted by the Zonal Training School
after two and half mohths training. The deponents of this affidavit and
similarly placed individuals have taken a serious objection to this
determination of seniority as persons who have been sent for training in
different batches, cannot be clubbed together and the ranking obtained cannot
determine their seniority as it was not a common examinatilon conducted.

8. Acting upon these representations, the official respondents have
circulated a seniority list on 30-1-96 wherein the rankfng obtained by the
persons in the RRB examination was taken as a sole criteria for determination
of seniority. No reliance has been placed on the ranking obtained in the test
conducted at the end of two and half months training in the Zonal Training
Center. The main reason for this was the fact that no examination has been
conducted at the end of the total training period in respect of this batch of
direct recruit Apprentice Firemen ‘A’. this being a special instance and was not
a regular feature as a one time measure, it has been decided' by the competent
authority to assign seniority based on the merit obtained by the candidates in

the RRB examination.

9. It would be relevant to point out that on 14-5-1996, the seniority
list was also circulated wherein the inter se seniority between the Direct recruit
Firemen and the promoted Firemen was determined. In so far as the direct
recruitment Firemen ‘A’ is concerned, the same principle'has been followed in
the seniority list dated 30-1-96, has been followed and there was no disparity
betweén the direct recruit Firemen in both these senioritgf lists. This seniority
list has been assailed in this O.A. and the main contention of the applicants is
that the test conducted at the end of the two and half months training is tobe
the sole basis for determining the seniority. A perusal of Rule 303 (a) extracted

above, would indicate that the principles enshrined therein can be the basis for

L
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seniority, only if the examination has been held at the end of the training
period “before being posted against working posts” (emphasis supplied). In
the instant case, admittedly, there was no such test conducted and thus, the
contention of the applicants in this regard is liable to be rejected. It would also
be relevant to point out that this contention does not have necessary
foundation in the absence of there being a test at the end of the training period.
From the progrmme of training detailed supra, each candidate would be
constrained to take test at 3 different points of time- {i) at the Zonal Training
School, (i) at the Diesel Training School or (iii) at the Electrical Traction
Training School. In such a situation, there is no reason much less a valid and
justifiable one to take the merit ranking obtained in the test conducted after
the training at Zonal Training School. Rule 303 (a) only with a view to avoid
such a situation has contemplated training before being posted to the working
post. The opening sentence of the rule would itself read: “that persons who
have been sent for initial training to training Schools”. Thus, the rule clearly
contemplated a test other than the test conducted by the training schools. In
the instant case, the official respondents have not conducted any training and
this fact was brought to the notice and after elaborate discussion at the PNM
meecting, the competent authority decided that the ranking obtained at the RRB
Examination should be the basis for determining the seniority. Therefore, the
very contention of the applicants in the O.A. being erroneous, they are not

entitled for the relief claimed for therein.

10. The meek attempt has been made to substantiate the challenge to
the seniority on the ground that determined a result of an understanding
arrived with a Trade union ignoring the rules and regulations and the act. This
averment has been made only to prejudice the Hon’ble Tribunal and has got no
seriousness. The reason for stating that it has been pursuant to the decision
taken by the headquarters in the PNM is the official respondents have admitted
that thej have not followed the procedure of conducting a test at the end of the
training of 24 months. This fact was brought to the notice of the official
respondents during PNM meeting. They have been satisfied with the
correctness of this statement, it has been decided that the merit ranking

obtained in the examination conducted by the RRB would be the criteria for |
determining the seniority. It is not as though the respondents have prepared a
seniority list vielding to the pressures of the Trade Union. It has been brought
to the notice of the official respondents that there was a lapse on their part and

in order to set right that lapse of theirs, it has been decided at the appropriate
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g
fevel that the ranking at RRB would be the basis. Therefore, the averment
made by the applicants in the O.A. is only liable to be rejected.

il Reliance has been placed on one proceeding issued on 5-4-88 by

the Principal Zonal Training School in respect of certain candidates. A perusal.

of that would indicate that they have been relieved from the Zonal Training
School and for the purposes of reporting to further course. Thus, the principle
enshrined in Rule 303 (a) is not for such a situation and as per their own
showing some applicants have been relieved by the proceeding dated 5-4-88.
Therefore, this contention that they have been relieved for the purposes of
joining posts also falls to ground and when this contention fails, the applicants

are not entitled for the relief claimed for in the O.A.

12. With the above factual matrix, it is evident that the rule which the
applicants have been relying on for the relief claimed in the O.A. does not help
them. As regard the averment in the O.A, I respectfully submit that the
statement of the appliéants that they were absorbed and regularised along with
the respondents is not true as they have been regularised during July 1989
while some of the respondents have regularised during May 1989, Thus, the
applicants are not shown any reason for claiming the relief asked for neither on
facts nor on law. The applicants are entitled for the relief claimed in the O.,A.

and the O.A. is, therefore, liable to be dismissed with costs payable to all the

respondents herein.

Sworn and signed on this
The 19t day of August, 1999
At Hyderabad in my presence. DEPONENT

BEFORE ME

ADVOCATE :: HYDERABAD
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O.A.NOI. 1445/97 by K.V.UNNIKRISHNA, Ad. Goods driver, Vijayawada division |

100 Apprentice fireman ‘A’ were appointed during 1987 after 2 years apprenticeship and were absorbed

during may/june’89 as Ist Fire man/ Ds| Assts. The applicants as well as private respondents were

subjected to prescribed training in different batches for want of simultaneous facilities. The apprenticeship

consists of initial training, Diesel convention course and shed training,

The training was imparted in different disciplines to all the apprentices. Thus, when one batch is
undergoing initial training, another batch was undergoing DSL conversion training and yet another shed

training —
* In view of the above Para 303(a) of IREM could not be complied with in“ assigning seniority

strictly in accordance with the above rule.”

Therefore, the seniority was assigned to those apprentices who passed the training in the First attempt
according to the RRB merit. Those apprentices who passed the training in the second attempt were placed
below the. apprentices who passed the training in the first attempt according to RRB merit. Accordingly

seniority list dated 18.6.93 was published.

The matter was considered by the Head Office in view of large number of represémations against the
seniority list dated 18.6.93. CPO/SC advised the division vide letter dated 11.7.94 that provisions contained
in para 303(a) of IREM 1589 have to be followed in assigning the seniority to the above apprentices.

Therefore, seniority list dated 21.11.94 was published on the basis of marks obtained in the examination

I

held by ZTC/MLY.

Representations were again received from those affected employees whose seniority was revised to their

disadvantage.
The matter was once again referred to Head Quarters Office (CPO/SC) vide letter dated 14.2.95 with a

proposal to permit the seniority list dated 18.6.93, initially released to stand valid for all the reasons stated

in the said letter.

In response to the above, CPO/SC vide his letter dated 28.9.95 advised the Divisionll to assign the seniority
based on the merit given in the RRB panel. CPO/SC vide his letter dated 16.11.95 further advised the
Division, since no examination was conducted in the training school at the end of the total training period,
the decision communicated vide CPO/SC’s letter dated 28.9.95 wili equally apply to failed candidates also
as per RRB merit. Accordingly the seniority of the apprentices was revised and the seniority list dated

30.1.96 was published which seniority list is impugned in the O.A. "




48, B.Ramakrishna,Goods:Driver,CCC/0/R JY/?aJahmundry

49,DPC,Rac,Goods Drluer ECE/D/?JY/dugahmundry

50.U. Nar351ngar”o Goods Drluer coo/0/ray/Re Jahmundry

51, Ceneral ‘Manager South Lemtrﬁl Rly,i2ilnilayam,Sec *had,

52, The Chief Perscnal GBfficer,5C Rly,Railnilayam,Sge/ bud.

53. The Divisional Aly Munuger Ulj”jauﬂd‘ Division,ST Rly
UlJEy:UQda. 1

‘54,The Sr.0ivisional Peronal 0fficer,Vi] ayauada Division
SC Rly, Ulgayumada. '

55.The As st. PersmnaL fochr(MEChanlC L)S “lyﬁvijayuuada

:H...Raﬁpondant&.

Gounsel for the Applicants. =~ - © Lks.furthy

CouAsel for theRespondents 7 ' . .. JR.GepalRao,
. ‘ Rddl CGSC
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THE HDP BLE MR.R, ?QNPA\HJA” MEM?E?(AJMN)
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r IN THE CENTRAL ADMINISTRATIVE TRIZUNAL HYDERARBAD BENCH :HYDERASAD ;

DB.NG.1445/1997
Betueen , i L ?‘C _ | Date,10-9-99

KV. Unnin Krishnan

Satyanarayana

B, Vivekananda

Abdul Ayub Jani

CH.Satyanarayana . L
NUYS, 5. K. Mur thy _ “vesApplicats

»

.

oh U1 B o O

And

1. P.Anose,Gocds Oriver,CCC/L/BZA ,Vijayauads,

2. CDA Glouer,Goods Driver,CCC/0/R3JY,Rajahmundry
3, P.Salelesh,Goods Driver,CCC/L/BZA,Vijayausda,

b4, CH.\.Sridhar,Goods Oriver,CCC/TRO/BZA, Vi jayauada,

5, SK.MD,.Khaja vali,ccc/L/8ZA,YVijayauada. : -
" 6, DSK.Krishna Murihy,Goods Driver ,CCC/TRO/BZA.Vijayauada,
7% D.srinivas Rao,coods Driver,CCC/TRO/BZA,Vijayawada
8, T.E.R.S.S5tewart,Goods Oriver,CCA/TRO/BZA/,Vijayauada |
9., T.Titupati Swamy,Gosds Driver,CCC/TRO/BZA, Vijayawada,

10.7R.Satish,Goods Driver,CCC/TRP/BZA,Vijayawada
11.D.Ssrinivas,Goods Nriver,CCC/TRO/BZA (Vi jayavada,
12,0.Rama krishna,Goods Dpiver,CCC/TRO/BZA Vi jayawaca
13, P. Koteswararao,Goods Driver,CCC/TRG/3ZA ,Vijayavada
44, D.Paul,Goods Dpiver,CCC/TRO/BZA,V1jayauada -
15.0,Ratnam,Goods Oriver,CCC/TRO/AZA,Uijayawada,
16,5K.Mastan,Gocds Driver,CCC/TRG/BZA Vi jayauwada
17.Ab.Azeez,Coods Driver,CCC/0/BTTR,Bitragunta
" 18,K.Nagegwararao,Goods DriVErQCCC/D/RJY,Hajathndry
19,5K, J.Hussain,Go ds Driver,CC./0/RJY,Rajahmundry
20, TNV. Sekhar ,Goods Driver,CC/04BTTR,Bitragunta
21.D.Venugopal,Goods O_iver,CC/0/BTTR,Bitragunta -
22 G.Mehar Babu,Goods Driver,CC/A0/BTTR,Bitragunta
'23.G.Prakasha Rao.Goods Oriver,CC/D/BTTR,3itragunta
24, PV, Seshaiah,Goods Driver,CC/0/BTIR,Bitragunta
25,CH. Pratapakumar ,5o0ds Driver,CC/0/BTTR,Bitragunta
26,3M,.Dais,Goods: Driver,CC/0/BTTR ,Bitragunta .
27.D.Md.Vali Basha,Goods O iver,CC/C0/BTIR,Bitragunta
28,5.5itaramana,Goods Oriver,CC/0/BTTR,Bitragunta
29,/YR, Mohan,Gonds Driver,CCC/D/R3Y,Rajaimundry
30,CH.S.RC. Sekhar Rao,Goods Driver,CCC/0/RIY,Ra jahnundry
31.N.Surapa Raju,Goods Driver,CCC/0/RIY/Rajahmundry
32,M,Venu,Soods Driver,CCC/0/RIY/Ra jahmundry
33,NR, Premanand ,Goods Oriver,CCC/0/RJIY,Rajahmundry
34,G.Muralikrishna,Goeds Driver,EEE/D/RJY/Rajahmundry
35,A.Anil Kumar,Goods D iver,CCC/0/R3Y/Ra jahmundry s
36, OV, Satyanarayana,Goolis Driver,CCC/0/RIY/Rajahmundry - ©.
37.N.Dayakar,Goods Driver,CC/0/BTTR/Bitragunta. . . - :
38.G.G0pala Krishna Murthy,Gocds D iver ,CC%/0/RFXRRIY/Ra jahmundry
39.0.Bensely,Goods Driver,cC/8/BTTR/Bitragunta '
40, P.Srinivasrao,doods Oriver,cC/C/A3Y,Rajahmundry
41,VVLN, Murthy,Gonds Driver,CCC/0/R3V/Ra jahmundry
42.N.Ar junarao,Goods Driver,CCC/8/R3Y/Ra jahmundry
43,5K.N.A.Jani,Goods Driver,C0C/0/BTTR/Bitragunta
44,Y,Baburaa,Goods Griver,CCC/0/RJY/Ra jahmundry
45,CH.Nagare ju,Gasds Driver,CCC/0/RIY/Ra jahmundry
40,KBES.Narayana,Goods Driver,CCC/D/RJY/Rajahmundry
47.G.5unanandakumar ,focds Driver,CCC/0/R3Y, & jamundry

Contdee. 2.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ¢ HYDERABAD BENCH

AT HYDERABAD

ORIGINAL APPLICATION NO.1445£22

DATE OF ORDER

29=09-1999,

Between gw

1. X,v.Unnin Krishnan
2. Satyanarayana
3. B.Vivekananda

And

i, P.Anose , -

2, CDA Glower

3. P.Saelesh

4. ch,v,Sridghar

5. sk.,Md.,Khaja vali
6. DSK Krishna Murthy
7. D.Srinivasa Rao

B8+ TER Stewart

9.T.Tirupathi Swamy
10,T,R.Satesh
1l1.D.Srinivas
12,.D.Ramakrishna
13,pP.Koteswara Rao
14.,D0,Paul
15.G.,Ratnam

16 ,sK.Mastan
17.Ab.Azeez
18.K,Nageswara Rao
19,5K,J.Hussain
20,T,N,V.Sekhar
21,.D,Venugopal
22.G.Meher Babu
23,.G,Prakasha Rao
24.,P,V,Seshaiah
25,.Ch,Pratap Kumar

4, Abdul Ayub Jani
5., Ch.Satyanarayana
6. N.V,V,5,G.K.Murthy

ese ADpplicants

26,J.P.M.Dalis
27.D.,Md,vali Basha
28,.5,81ta Raman
29,M,V,.R,Mohan
30.,CH,S.,RC,Sekhar Rao
31.N,.Surapa Raju
32.M,Venu
33.N.R,Premanand
34,G.Murali Krishna
35.K,Anil Kumar
36.P,V.Satyanarayana
37.N,Dayakar
38,G.Gopala Krishna Murthy
39,.D,Bensely
40,P,Srinivasa Rao
41 ,v.Vv.L.N.Murthy
42.N,Ar juna Rao

43 ,SK.,N,A,Jani

44,Y ,Babu Rao
45.Ch.Naga Raju

46 ,K,P,S.Narayana
47.G.Sunanda Kumar
48 ,B.Ramakrishna
49.DQP.C.RaQ
50.,v.Narasinga Rao

5tiGeneral Manager, SC Rlys, Rail Nilayam, Sec'bad.

52.Chief Personal Officer, SC Rlys, Rail Nilavam, Sec'bad.

53.The Divisional Rly.Manager, Vijayawada Divn.,

sC Rlys, Vijayawada.

54,The Sr.Divisional Personal Officer,.Vijayawada Divn.,

SC Rlys, Vijayawada,
55.The Asst,Personal Officer (Mechanical), sSC Rlys, Vijayawada.

Counsel for the Appiicants :

Counsel for the Respondents @

CORAM

THE HON'BLE SHRI R,.RANGARAJAN H

THE HON'BLE SHRI B.S,JAI PARAMESHWAR H

shri K, S.,Murthy

30,32,36,37,38,40 & 46,

- - —

MEMBER (A)

MEMBER (J)

{order per Hon'ble Shri R.Rangarajan, Member (A)

L

R -

Shri J.R.Gopal Rao for RR 51 to

Shri N.,Ram Mohan Rao for RR 1,4
6,8,9,11,12,14 to 17,20,21,23,2

-t

55
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(order per Hon'ble shri R.Rangarajan, Member (A) ).

Heard Sri K.s.Murthy, learned counsel for the applicants,
Mrs.Shakti for Sri J.R.Gopal Rao, learned Sténding Counsel
for official Respondents and Sri Shiva for Sri N,Ram Mohan Rao,
learned counsel for the private Respondents 1, 4, 5, 6, 8, 9,
11,12,14 to 17, 20,21,23,27, 30, 32, 36, 37, 38, 40 and 46,
Mrs.Shakti submits that Respondent No.l3 is reported to have
been expired and all the other private respondents other than

| hawe bam,

those who are represented by Sri Shiva wetekserved with notices. :

The party respondents,other than those who are represented

by Sri shiva are called absent.

2 There are six applicants in this 0.A., They are Fireman ‘A‘'/

Diesel Assistants/Electrical Assistants in Vijayawada Division
posted

of South Central Railway/on thebasis of the selection made by

the Railway Recruitment Board (RRB for short) way back in the

were .
year 1986. They./alloted .. to . Vijayawada Division after

i
had
they /fompleted training in the year 1989, Provisional seniority.
list was issued in the vear 1993 based on the merit position
B
obtained by them in the RRB Selection. The applicants protested’

against that. Hence that seniority list was revised and another

seniority list was published on 31,1,1996,

3. This 0.A., i1s filed praying for a direction to the offictal!
respondents to publish the seniority list of first fifemen/
diesel assistants/electrical assistants in pay scale of Rs¢950=-
1500 of Vijayawada Division of SC Rlys basing upon the perfor= |

mance of the direct recruitees in the test conducted by Z,T.C.

S V | cee3s
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Moula~-Ali at the end of the initial training =t stive xxwbolwg
et after setting aside the seniority list dt.14.,5.1996

and 30,1,2996,

4, The concise facts of this case are as follows :
In the year 1986 a number of apprentices Foremen ‘'A‘' were
recruited through R.R.B,Sec'bad, ﬁnxmxiig'ﬁhe recruitees to
that post have to undergo training for 24 months cdmprising of
training'in the field i.e, in the Shed, training in Train
' ' training in the school
Operations and training in the Training Schooli The' /includes

both the learning of general and subsidiary rules and other

details connected with the train operations,

‘ .
5. The apprenticesafter training were allotted... and posted
i .
to various divisions of S.C.Rlys. The applicants herein were

posted to Vi jayawada Divislon of SC Rlys. i

6. The Respondents submit that as the number of trainees were |

| i |
large, they could not be sent to each faece of training together
. . - A i
Liene
but they hauejfe;be split and sent fortraining to various

divisions. Hence all the trainees who were later allotted to |
Vi jayawada Division could not be sent to training school at
Moula-gli at one stretch. They were sent dn rotation. In that
some seniors were sent later and vice-versa., In view of that, |
the assessment of the training at Training School was done at
different times., ©“ome of the seénior trainees failed iﬁ the
training school at Moula-Ali, Considering all these points, |
a seniority list was prepared by the Vijavawada Division as per

the merit position obtained by the apprentices in RRB selection

instead of adhereing to the para=303 (a) of IREM, 1989 edition.

<ﬂ/ L/“ | cecde J
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7. The applicants submit that preparation of seniority list

ignoring the instructions given in para-303 (a) is irregular

and there is no rule to preparfe the seniority list in accordance
with the R,R.B.merit position. As the Respondents failed to
adhere to Rule-303 (a) ‘'of IREM in fixing the seniority M=% of
the applicants Lif a direction has to be given to the Respondents

stfick to therule
t0/embodied in para-303{a) of IREM, 1989 edition,

8, Officiai respondents submit that the adherence to the merit

position as given by the merit list of R.,R.B.was necessitated
L]

as all the trainees were not sent %o training at ZTC at.
A
a

Moula~-Ali iR one lot and hence there may not be/proper comparison |

S

if seniority list was prepared adhereing to para-303 (2) of
TREM. Hence the division referred the case to headquarters
office for deciding the method of fixing the seniority list

of Diesel Assistants. The Chief Personnel “fficer had given

instructions that the seniority list may be prepared as per the
merit position as given by the R,R.B, and hence theseinstructions
were followed by the Vijayawada Division of SC Rlys. In that
view, the respondents submit that theredg% no irregularity

committed in this connection in finalising the seniority of

applicants herein belonging to Vijayawada Division.

9. The learned counsel for the applicants claime that the
seniority list prepared at Vijayawada Division ignoring para=303
(a) is irregular and such instructions cannot be given by the

C.P.0. also when the provisions of the IREM reads otherwise,

If at all any deviation is necessary, that cannot be done by

the CP0O, The division per force has to comply with the provisions

\5/O$kEE§M. The learned counsel for the applicants further -
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submits that Sec'bad division had strictly followed the provisions
of IREM, Hence there is no reason for Vijayawada Division to

deviate from the provisions of IREM,

10, Learned counsel for the Respondents squits that the
Sec'bad Division followed the IREM strictly because the situation
like that of ﬁijayawada Division had not arisen in Sec'bad
Division, We find that this submission is not a proper one, VWhen
bifurcation/allotment to division takes place only after comple-
tion of training of Direct Recruitees, it may be possible that
some of the trainees allotted to Sec'bad Division could have
undergone the training at ZTC, Moula-Ali in different phases,
But it will be difficult to ascertain that posifion at this
stage. Hence the seniority position as decided by Sec'bad
Division is concerned may no:t;e right, We do not want to further
analyse this issue of preparation of seniority list by Sec'bad

division as it is difficult to obtain the correct position as it

had happened way back in 1989,

11, The IREM provisibné though not framed under Article 309 of
Constitution of India, has a force of statutory rule as it has
been followed through ocut theIndian Railway. Hencé in our
opinion any modification that has to be resorted to the IREM
rules, such modifications can only be done with the approval of
Railway Board, Even the General Manager, in our opinion may not
be a proper authority to instruct the preparation of seniority
in a method which is not provided fér in the IREM, The present
case is one such case. éence it is neceséary that the Railway |

Board should consider the pros and cons of this issue and give

\ a suitable directions for preparation of seniority list of the

0‘)/ ceebe
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Féremen 'A' appointed in the year 1986 especially the applicants

herein.,

12, The learned counsel for the private respondents Sri Shiwva
submits that eventhough a decision can be taken by the Board,
the present seniority, which is now under duestion should be
followed till such time a dinal decision is taken and the

gseniority list is revised on the basis of Board's order,

13. Running of the trains cannot be brought to a stand-still
for non availability of appropriate grade of staff. Service
benefits by way of promotion and other such benefits should be
granted in time., If non grant of these benefits is going to
affect train operations, the same should be granted without
waiting for the final decision., In view of the above, some‘
seniority list has to be followed during the inteﬁ?@num period,
Whether the seniofity list of 1994 should be followéd or the
iater 1is£ of 1996 is to be followed is a matter of examination
of the respondents on the basis that the folloéw;gifhat gseniority
1ist may not materially affect large number of staff in that
seniorify unit, As far as possible no service benefit in the
intefﬁgmum period till a decision is received by the Railway
Board should be extended, But in the exigencies of the services,
i1f it is neceséary to give benefits, then that seniority list
which will not cause much disadvantage to a large number of

staff in that seniérity unit should be followed till a decision
is received from the Railway Board and the seniority list‘vs

revised accordingly. Even if gsome service benefits are given in
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some cases, thosge benefiis should be only on adhob basis
without confirming any right on those who received that benefits
in the integ§§mum period., This should be made very clear in the

orders that are to be issued granting the service benefits,

14, In view of what is stated above, a firm decision iﬁ this
connection in regard to the method of fixation of seﬁiority of
apprentices Fireman 'A' who were appointed in the year 1986
should be taken by the Railway Board on the basis of the
materials to be submitted by the zonal railway, Time for
compliance is two months fzom the date of receipt of this order.
This time limit is fixed as the learned counsel for the official
Respondents submits_that the running category is aﬁ sensitive
category and hence issue of the seniority list is a must. That
had Gonpallid v
view of the respondents only = in this—directiomr to issue
.gilfhe seniority list within a short period of two months., The
service benefits if any obtained by any one during the interﬂgnum
period as above is only on adhoc basis withoﬁt any right to
continue the same after issue of the final seniority list on the
basis of the Railway Board's order, The - employees who got
the benefits.during that integgbnum period are not eligible to
continue that benefit after the issue of the final seniority
list if such benefits cannot be glven to them after the issue
of tﬁe final seniority list.

15, With the above direction, the OA is ordered accordingly.

No costs. dyﬁ;;L_ﬂ,,ﬂ#~""’#’7€§;-
M m/—\/ :
W (R.RANGARAJAI)‘I)
J Member (A
243 %9

Dated: 29th September, 1999. ﬂ%2~ .
-1

- - — o o om
2

avl/ Dictated in Open Court,
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Form No.8 - _
- (See Rule 29) . . BY.R.P.A.O.
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CENTRAL ADMINISTRATIVE TRIBUNHL;HYDERHBHD BENCH Af:HYDERABAD;
1st Floor, HACA Bhavan, Opp:Public Garden,Hyderabad-500004.A. 7.

GRIGINAL APPLICATIZN NJ. 1445/1997;

Applicant(s) ' o /s, Respondent(s)
K.\.Unni. Krishnan.&b5others. P,Anose, Goods Driver,CCC/U/3ZA,
o . :-Vijayawada,.&54o0thers. S
Represented by : - : . o
Advocate Shri:K.5.Murthy. - Regpresented by - - _
: ' " Advotate Shrisl.R.Gopala Rag,
- SC for Rlys.
To. : :
“: P.%nose, Goods Oriver,CCC/L/BZA. Ui jayswada,
/2. DA Glower,Goods Drivery CCC/O/RLY.Rajamundry.”

'SK.Mastan, Goods Driver, cco/TRO/BZA. Vi jayauada.~”

F.Saglesh, Goods Oriver, cCC/L/BZA V1 jayawada, _—
CH.V.Sridhar.Goods Driuer; CCC/TRO/BZA.VLjayawadal ,

Sk.MD,.Khaja Vali, CCC/L/3Z4.Vijayauada, ' S
0.5.K.Krishna Murthy,Goods Oriver, CEC/THD/BZ“.Uijayauada:/_
D.Srinivasa Rao, Goods Driver, coo/TRa/344 Vi jayauada, ”
T.E.R.Stowart, Goods Driver, CCA/TR/3ZA.vijayavada,”

T.Tigupathi-Suamy,'snbds Oriver, CCC[TR?{BZh.Uijaﬁiggda;

7.R.Satesh,. Goods Driver, OCC/T32/82A.Vijayauada.’

D.Sriniuas,:Gongiariuer,_ccc/Taj/azA.uigayauada,f”
5 Rema Xrishna Goods Driver, CCC/TA/BZa.yijsyausda,”
0, Koteswara Rao Goods Driver, C:C/TﬂZ/BEH:Uijayauada;;f/
0.pPaul, Goods Driver, coc/TRO/8ZA.Vijayavada, |

G.Ratnam, Goods Driver, CCC/TRJ/BZA.Uijayouedads

Ab.Azeez, Goods Driver, CCC/3/BTTR.Bitragunta, -~ i
K.Nagesuara Rao,Goods Oriver, CCC/G/RJY.Réjamﬁndry.ffifi
SK.J.Hussain, Goods Driver, CCC/0/RJY.Rajamundry. '
T.N.V.Sekhar, Goods Driver, CCC/0/8TTR.Bitragunta.
O.Venugopal, Goods dfiuér,‘CC/ﬂ/Ettf;ﬁitrdguqta.

G.Nehér Babu, Gopdé Driuer,rGC[G/BTTH;Bitrégunta. |
G.Prakasha Rag, Goods Driver, CL/0/8TTR.Bitragundd,

P.\V.5eshaish, Goods Driver, CC/0/BTTR.BikxRmxmask Bitraoundt.

CH. Pratapkumar, Goods Driver, CC/0/BTTR.Bitragunatd. -
9.p.Mm.Daish, Goods Oriver,CC/0/8TTR.Bitragunta,
D.Md.Vali Basha,Goods Driver, CC/3/BTTR.Bitraguntd.
5 .5itaramam, Goods Oriver, cC/0/BTTR.Bitragunta.
M.\!.f‘x".“’iohan, Goods Driver, C©CC/9/RJY. . Rajamundry. 1 o yarag #is

CH.S.RC.Sekhar Rao,Goods Driver, CCC/0/Rjy.Rajemundry. . :
N.Surapa Raju.Goods Oriver, C@yc/ﬂgy.-*aggmungry. o Comtal m"".‘””
M.Venu.Goods Driver, CCC/3/33Jy. Rajamundry, - i"}'tﬁ? TCR
N.R.Premanand, Goods Oriwver, coc/3/R3Y.Rajamundry.

G.Murali Xrishna Goods Uriver, CoC/8/R3Jy.%ajanundry, 17 NOV 1 97

K."nil Kumar, Goods Driver, CCC/0/B3Y.Rajamundry. : 3

P,V.Sstyanarayana. Goods Driver, CeC/3/RIY.RA jamundr ye " e ir\eyyju
N.Dayakar, Goods Driver, cc/>/3TTR Bitrgunta, WYRBAABAD EEN

G.Gopala Krishna Murthy.Goods Driver, CCC/C/R3Y.R2 jamunil peygemmes

s aw ocantd'. o2.

-~




Form No.B _
(See Rule 29) . 3Y.R.P.A.D.

CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERAGRD BENCH AT HYDERABAD.
1st Floor, HACA Bhauan,_Dpp:Dublic Garden,Hyderabad—SDDDD4;H.Dp

GRIGINAL APPLICATIZN NG. 1445/1897.
Applicant(s) - /3 Respdhdént(S) 73 7

K U.Unni. Krishnan.iSothers. . P.Anose, Goods Driver,CCC/L/BZA.
. ‘ Vijayawada,.%54others. B
Represented by - ‘ | SEEE

Advocate Shri:K.5.Murthy. ’ ‘ ) 'ﬁapresenteé_by
i ‘ Advocate Shris

SC for Rlys.

1. P."%nose, Goods Driver,CCC/L/BZA.Uijajawada. _

2. DA Glouer,Goods Driver, CCC/O/RLY.Rajamundry. .

3. p.Saelesh, Goods Driver, CCC/L/BZA.Vijayauada, .

4. CH.U.Sridhaer,Goods Driver, CCC/TRG/BZA.Vijayswada.-

5. Sk.MD.Khaja Vali, CCC/L/3ZA.Vijayawada,. . 7 - . :
6. D.5.X.Krishna Murthy,Goods Driver, cCcc/TRA/BLH Vi jayauwada,
7. ‘

D.Srinivasa Rao, Goods Driver, cco/TRa/Bén Vi jayawada,

8. T.C.7.Stowart, Goods Drivef,. CLA/TR3/BZA.Vijayavada, .
5. T.Timupathi Suamy, Goods Oriver, €0G/TRI/BZA.Vijayauada, -
10, T.R.Satesh, Goods Oriver, COC/TRY/BZA.vijayavada.
11. D.Srinivas, Goods Oriver, ccc/TRS/BZA.UiJayauaga; ?i
12. -D.Rama Krishna Goods D;iuer,,tcc/TRa/aza.Uijayaoéda."'
13, ©O.Koteswar: Rao Goods dfiﬁer;lCEE/TRi/Bia,yijéyauada.-
14. D.Paul, Goods Driver, CCC/TRO/BZA.Vijayawada, '
15. G.Ratnam, Goods Driuer;]ccc/TRJ/Bza.uijéyauada.-

16. SK.Mastan, Goods Oriver, COC/TAO/8Z4.Vijayauadas.
17. Ab.Azgez, Goods Driver, cct/J/BTTR.Bitragunta. . -
18. K.NagesuaréHRaD,GaDds Driuer;'ECE/G/RJY.Réjamundry.

19. ©SK.J.Hussain, Goods Driver, coc/u/RIY.Rajanundry.
20. T.N.V.Sekhar, Soods Driver, £oC/0/87TR.Bitragunta.
21. D.Uénugopal, Goods_Driuer, CC/O/Btt;,Bitragunta.-"
22. G.meher Babu, Goods Driver, CC/0/BTTR.Bitragunta.
23. G.Prakasha Rao, Goods Driver, CC/0/BTTR.3itregunid.
24. P.\.Seshaiah, Goods Driver, CC/O0/BTTR.BikzRpxmREi Bitragunsa.,
25. CH.Pratapkumar, Goods Driver, CC/0/3TTR.Bitragunatq.
26, J,P.M.Daish, Goods Yriver,cc/0/3TTR.Bitragunta,
27. D.Md.Vali Basha,Goods Oriver, cc/a/8TTR.Bitraguntd.
28, S.Sitaramem., Goods Driver, cC/0/BTTR.Bitragunta.

29, ™.J.A.Mohan, Goods Driver, CCC/Q/RJY.. Rajamundry.
30. . CH.S.RC.Sekhar Rao.Goods Driver, CCC/3/Rjy.Rajamundry.
. 31. N.Surapa Raju.Goods Driver, CCC/C/Riy.3ajamundry.
32. M.Venu.Goods Driver, CCC/3/RJy. Rajamundry.
33. N.R.Premanand, Goods Driver, CCC/J/R3Y.Rajamundry.
34. G.rurali Krishna Goods Oriver, CCC/0/RJy.Rajemundry.
35. K."nil Kumar, Goods Oriver, CCC/0/BJY.Rajamundry.
35. P.V.Satyanarayana,Goods Driver, CCC/T/RIY.Rajamundry.
37. N.Dayakar, Goods Driver, CC/C/8TTR Bitrgunta, ° .
38. G.Gopala Krishna Murthy.Goods Driver, CCC/C/RJY.Rajamundry.

....CantdCOZI

.
o

:],F{_ Gopala ."Rac“.;'“:‘ -
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39, D.Bensely, Goads Driver; CC/0/BETR.3itragunta.

40. P.Srinivasaraoy; Goods Driver, CCC/3/33Y.Re jamundry,
41. NgV.L.N.Murthy, Goods Drivar, CCC/J/R3Y.Ra jamundry,
42. N Arjunz Rag, Soods Oriver, CCCF8/RIY.Rajamundry,
43. SK.N.A,Jani, Goods Oriver, CCC/3/BTTR.Bitragunta.
44, Y.Babu Rao, Goods Driver CCC/0/33Y.Rajamundry. '
45, Ch,Naga Raju, Goods Oriver,CCL/0/R3Y,.R2jamundry,
46, ' K.P,s.Nerayana, Goods Oriver, CCC/0/RJY.Ra jamundry .
47. G,Sunanda Kumar, Goeds'Drivér,CCC/D/RJY;Rajamundry.
48, 'B.Ramakrishna Goods Driver, CCC/0/RJY.ajamundry,
49, D.P.C.Rau, Goods Driver, CCC/0/RJY.Rajamundry. .
S0. V,Narasinga Rao,Goods Driver, CCC/J/RIY.Rajamundry.

51. General Manager, South Central Railway,; Rail Nilayam, Secundarabad,
92, Chief Personal Qfficer, South Central Railuway, Rail Nilayam,
Secunderabad, : g I L . o
53. The “ivisional Hailuay Mamager, Vijayawada Division, <.t |

South ‘Central Railway,Vijayawada,. - - . , '
54. The Senior Divisional Personal OPficer, Vijayavada Divisian,
South Lentral Railuay, Vijayawada, - - : '
55. The Assistant Personal OfFicer (Mecharigal)
South Cegntral Railway, Vijayauada,

Uhereas an application filed -by the abovg -named applicant .
under Section 19 the administrative Tribunal fct,1985, ad in the copy
dannexed hereunto has begen registered and upon preliminary hearing the
Tribunal has directed that you should be given on opportunity to shou
cause why the applicatidn should not be admitted. o

Notice is hereby given to you to appear in this Bench af the
Tribunal in person or through a 'lLegal practitioner Presenting Jfficer
in this matter at 10-30 A.M.JF the..:Tuenty Firstesssesesl ooday of

Veero...November,.,..1997,, to shou cause, why the application should

not be admitted. If you fail tp appear, the application will ba heard
. @nd decided in your absence. . = © - U o : :

" Given under my hand and -the seal of this Tribun2l, this

the ....Twenty Eighth,.,.day of ...,Octobér....1997.

- //8Y DADER ©F THE: TRIBUNAL//

4

rﬁl;ﬁ ) - | o 7%%#%1;

Date.6-11-97. : FOR REGISTRAR.
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'. Form Na 8 RO _
*{See Rule 29) ‘~ g BY.R.P.A.D.

CENTRAL ADMINISTRATIUE T?IBUNaL HYDEQHBHD BENCH HT HYDERABAD.
1st Fluoor, HAGA Bhavan, DDD°Dubl1c Garden Hyderooad ~500004,A. P

\
GQIGINAE»HPOLIChTI N NJ 1445/199?

Appllcant(S) i_ﬁtﬁ?ff\K . e U/$/ S Respondent(ﬁ)
Loy o _

Ko\ Unnl Krlshhan,&Sothers.u o P ANOSES Goods Driver, CCC/L/BZR‘
y Uleyaudda &54others.
Represented by .
Aduocate Shrl K. S Murthy. S ‘_" ?epresented by L
, ' Hduocate Shri:J.R. Gopala Rao.
o 'sC for Rlye.
Tao. - clL

1. - P.Anose, Goods Drluer CCE/L/BZA UlJayauada
2. CDA Glouer,Coods Driver, CCC/D/RLY Ra jamundrys:
3. , p.5aglesh, Goods Driver, cCc/L/BZAs Vi jayavadaj
4, CHaV. SrldhariGmods Oriver, CCC/TRO/BZA. Ul}ayauada
5, . SkiMD.Khaja vall, ccc/L/aza.Vijayauada,

6. D.5.K.Krishna Murthy,aoods Drivar, ccc/TRU/BZH.UiJayauada

?'{_D Srinivadd ﬁéd;'ﬁoods Driver, cco/TRo/asn, Vijayauada, : .
_8} ‘T TR Stouart Ggods Drlver, CuH/T?J/BZH Uljayauada

9, . T. Tlﬁupathl Suamy, Goods Driver, CCC/TQJ/BZH Uljayauada

10.- T, T-Satesh, Goods Driver, CCC/TRI/BZA. Vijayawada,

11. D.Srinivas, Goods Drluer, CCC/TR“/BZH UlJayauada.‘ﬁﬂ‘ ri‘-fh
12. D,Rama Krlshna Goods, Driver, CCC/TR/BZA. Vijayauadal -
13. O.Koteswara Rao Goods Hriver, CCC/TRE/BLA. Uljayauada
14. D,Paul, Gopds Driver, CCC/TRO/BZA. Vi jayauadas: o
15. G.Ratnam, Goods Driver, CCC/TRJ/BZH Nijayauada.

16, SK.mastan, Goods Driver, CCC/TQq/87H Uljayau;da

17. Ab.Azeez, Coods Driver, CCC/u/BTTR Bltragunta.. _
18, K.Nagesuara Rao,Goods Oriver, CCE/u/RJ¥ Ragamuﬂdry.
19, SK.J.Hussain, Goods Driver, cec/o/R3Y. Qajamundry.
20. T.N.V.Sekhar, ~oods Driver, CCC/0/8TTR./Bitragunta.
21. D. UenugDDal Goads Oriver, CC/C/8ttr.Bitragunta.

22, G, Meher Babu, Goods Driver, cc/a/8TTR. Bltrﬁgunta

23, G.Prakasha Rag, Goods Driver, CC/0/BTTR. 3itragundd.
24. P.VU,Seshaiah, Goods Driver, CC/0/8TTR. BikxRpxaakd Bitragundl.
25. CH.Pratapkumar, Goods Oriver, CC/0/8TTR.Bitragunatld. -

26. J.P.Mm.Daish, Goods Driver,CC/D/BTTR.Bifragmnta. -
27. D.Md.uali Basha,Goods Driver, cc/a/8TTR.Bitragunta.

28. S.S5itaramam, Goods Driver, CC/0/BTTR.Bitragunta.

29. M.Vy.R.Mmohan, Goods Oriver, cco/o/23y. . Rajamundry.

30. CH.S5.RC.Sekhar Rao.Goods Driver, coc/0/Rjy.Rajamundry,

31. N.Surapa Raju,Goods Driver, cGC/o/RYy.Rajamundry.

32, M.Venu.Goods Driver, ECC/]/?jy. Ra jamundry.

33. N.R.Premanand, Goods Driver, cec/3/R3vY.Ra jamundry.

34, G. Murall Krishna Goods Driver, CCC/0/RJy. Ra jamundry.

35. K."nil Kumar, Goods’ Driver, CCC/3/83Y. Ra jamundry.

36. P.V.Satyanarayana, coods Driver, CCC/3/RJY.Rajamundry.

37. N.Dayakar, Goods Driver, cc/2/BTTR Bitrgunte,

38. G.Gopala Krishna Murthy. Goods Driver, CCC/U/WJY Ra jamundry.

o~
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39, O. Bensely, Goods Oriver, nC/0/3ETR.3itraglinta,
40. wegeSrinivasaRao, Goods Driver, ccc/s/737.Ra jamundry.

41, W V,L.N.Murthy, Goods Driver, CEC/4/RJIY.Rajamundry.
42, N,Arjunza Raaq, Goods Oriver, CCCHB/R3Y.Rejamundry,
43, sx N.A,Jani, Goods Driver, Coo/3/8TTR. Bitragunta.
44, .Babu Rag, Goods Driver CCC/”/<JY Ra jamundry. _
45, Ch Naga ?aJu, Goods Oriver,cCC/0/RIY.R2jamundry.. ,
46, K.P,S.Narayana, Goods Drlver, Cot/0/R3Y. Ra jamundry. :
47. G.Sunanda Kumar, Goods Driver,CCC/0/RIY.Ra jamundry.
48, 8,Ramakrishna Goods Driver, CEC/D/?JY dagamundry. & e
49, D.,P.C.Rao, Goods Driver, CCC/O/RJY.rajamundry.
50. - V.Narasinga Rao,Goods. Driver, CCC/J/RJY,Ragdmuqdry.
5t. General Manager, Sguth Central Railuway, Rail Nilayam, Secunderabad
52. Chief Personal OPficer, South Cgntral falluay, Rail Nilayam,
- Secunderabad, ; o
53, The “ivisional Halluay Manager, Ulgayauada Division, < -ut#’
- South Central Railuway,Vijayauada, '
54, The 9enior Divisional Perscnal Jfficer, Uljayauada DlUlSlDﬂ,
South Central Railuay, Uijayauwada,
55, Tha Assistant Personal 0fficer (Mechanlcal)
South Central Railway, Vijayauada,

Uhereas an application filed by the above named applicant
under Section 19 the administrative Gribunal &pt,1985, @3 in the copy
annexed hereunto has been registered and upon preliminary hearing the
Tribumal has directed that you should be given on opporfunity to shouw
cause why the application should naot be admitted.

Notice is hereby given to you to appear in this Zench aof the
Tribunal in person or through a Legal practitioner presenting Officer
in this matter at 10-30 A.M.JF tha.. Tuenty Firste...eee.’...day of
VeserrsoNoOvember,....1997.. to show cause, why ths application should
not be admitted., If you fz2il to appear, the application will be heard’
and decided in .our absence. L ' '

% Given under my hond and the seal of this Tribunal, this
the +...Twenty Eighth,...day of ....Dctober.p..1997;

//8Y O3QER OF THE TRIBUNAL//

St

Date.6-11-97. o . FOR REGISTRAR.
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39, D.Bensely, Goods Oriver, CC/A/3ETR.3itragunta,
40, P.Srinivasapao, Goods Oriver, CCC/3/3JY.Rajamundry. e
41, V,V.L.N.Murthy, Goods Driver, CCC/J/RJIY.Rajamundry. .-
42, N.Arjuna Rac, Goods Driver, CCCRB/RJY.RAjamundry.
43, SK.N.A,3Jani, Goods Oriver, CEC/?/BTTR Bitragunta,
44, Y.Babu Rag, Goods Driver CCC/D/R3Y.RE jamundry.
45, Ch.,Naga Raju, Goods Driver,SGC/9/R3JY.Rajamundry.
46, «,P,5.Narayana, Goods Dr1Ver, cco/a/Ray. Rajamundry.
47. G.Sunanda Kumar, Goods Drivdr,CCC/3/RIY.Rajamundry.
48, B.Ramakrishna Goods Driver, CCC/O/?JY.dGJamundry.
49, 0,P.C.Rag, Goods Driver, CCC/3/RJY,Rajamundry.
50. V,Narasing@a Rao,Goods Driver, CCC/J/RJY.ngamundry.
51. General Manager, South Central Railuway, Rail Nilayam, Secunderabad,
§2. ChieP Personal Officer, South Central lailuay, Rail Vllayam,
. . Segecunderabad, :

53, .The Yivisional "ailvay Manager, Vijayawada Division, < uth

South Central Railway,\Vijayauada,
54, The Senior’'Divisional Personal Gfficer, Vijayawada Divisianm,

‘South Central Railuay, Vijayauwada,

55. The Assistant Personal Qfficer (Mechanlcal)

South .Central ﬂalluay, Vijabauwada, ~{‘K‘u"

Whereas.an application filed by the aboue ndmed appllcant
under Section 19 the administrative Tribumnal &ch 1985, 84 in the copy
annexed hereunto has heen registered 2nd upon prellmlnary hearing the
Tribunal has directed that you should be given 4an opportunlty to shou
gause why the applicatiaon should naot be adnltted

Notice is hersby given ta you to appear in this Bench af thHe
Tribunal in person or through a bLeog2l practiticner presenting Officer
in this matter at 10-30 A.,M.JF tha.. Tuenty First...veee. ..day of
N.......November.....1997.. to shuu cause, why the appliecatiaon should
not be admitted. 1If you fail to appear, -the 2pplicaticn will be heard
and decided in yaour absence. ;

il Given under my hand and the seal af this Tribunal, tﬁis
the ....Twenty Eighth,...day of ....0October....1997, |

//3¥ OROER OF THE TRISUNAL// -

o

| y 2L

Date.6-11-97.. ' CE e .  FOR REGISTRAR.
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\ : LT . : ‘
CENTRAL ADMINISTRATIVE TRIBENAL:HYDERA3AD BZNCH AT HYDERABAD.
1st Floor, HACA Bhavan,  Opp:Public Garden;Hyderabad-500004.4.F.

GRIGINAL APPLICATIZN N3, 1445/1997,
Applicant(s) , : YL YA " Respondent(S) - .
K.U.Unni. Krishnan.&Sothers. .- P.anose, Goods Driver,CCC/L/3ZA,
L ' Vijayawada,&540thers. ‘
Represented by ‘ - o - S
Advocate Shri:K.S.,Murthy. Represented by -
: Rdumcata‘Shri:J.R.GDpala Rao.

..+ .8C For Rlys.
To. S

1. P.fnose, Goods Driver,CCC/L/BZA Vi jayauwada,

2. DA Glouwer,Goods Driver, CCC/0/RLY.Rajamundry. A
3. P.Saelesh, Goods Driver, CCC/L/BZA.Vijayowada. S
4, CH.V.Sridhar,Goods Driver, CCC/TRO/BZA.VI jayawada,

. 5. Sk.MD,Khaja vali, CGC/L/8Z4.Vijayduada. S :

6. D.5.K.Krishma Murthy,Goods Driver, CCC/TR3/BZ.Vijayauada.

7+ p.Srinivasa Rao, Goods Driver, CCC/TRD/3Z7.Vijayauada,

B. T,E.R.Stbuart;‘ﬁoods Driﬁer, CCH/T?J/BZH.Uijayauada;

9. T.Tigupathi Suamy, Goods Oriver, CCc/TR3/876 . Vijayavada,’
10. T.R;Satesﬁ,'Goods‘Driver,zECC/TRj/BZA,Uijayauada,," '
$1. D.Srinivas, Goods Driver, CCC/TR3/BZA.Vijaysuada.’

12. D.Rama Krishna Goods Oriver, CCC/TR7/BZA.Vijaysuada, ',
13. 0.Koteswara Rac- Goods. Driver, .CCC/TRS/aZn.Uijayauada, -
14, D.Paul, Goods Driuer;-CCC/T?D/BZH.Uijayauada. |
15, - G.Ratnam, Goods Driver| CCC/TRI/BLA.Vijayawada,

16. SK.mastan, Goods Driver, CCC/TRO/8Z4.Vijayauada.

17. Ab.Azeez, Goods Jriver, cec/o/8TTR. Bitragunta, )
18. “K.Nagesuara Rao,Goods Driver, CCEAD/RJY.Rajamundry;j\x
. 19, 5K.J.Hussain, Gabds‘Dnéﬁer, ccc/0/RJY.Rajamundry. |

20. T.N.V.Sekhar, Goods D iver, .CCC/0/8TTR:Bitragunta,

21. O.Venugopal, Goods Driver; CG/0/3ttr.8itragunta.

22. G.Meher Babu, Goods Driver, CC/8/BTTR.Bitragunta,

23, . G.Prakasha Rac, Goods Oriver, 'CC/0/BTTR.Bitraguntay
24, P.V.Seshaiah, Goods Dgiver, CE/U/ajjggSixiagxnati.Bitragmntﬁ;
25. CH.Pratapkumar, G@dﬁs\@fiver,:CC/D/EfTR.BitragunatQ.
26; 3.P.m.Daish, Goods Uriver,CC/0/3FTR.Bitragunta,

27. D.Md.yali Basha,Goods Dridéf,'CC/D/BTTR.Bitpéguntag

28. S.5itaramam. Goods Oriver, CC/0/8TTR.Bitragunta.

29, M.y.%.Mohan, Gpods Oriver, CCC/3/RJY. . Rajamundry. .

30. CH.S5.R0.Sekhar f@o.Goods Driver, CCC/0/Rjy."ajamundry.

37. N.Surapa Raju.Godds Driver, CCC/3/Riy.Rajemundry.

32. ®.Venu.Goods Oriver, GCC/3/RJy. Rajamundry. -

33.° N.R.Premsnand, Goods Driver, CCC/J/R3Y.Rajamundry.

34. G.Murali Krishna Goods Uriver, CCC/C/RJy.Rajamundry,

35. X."nil Xumar, Goods DOriver, Cccc/a/83Y.Ra jomundry.

36. P.V.Sstyanarayana,Goods Driver, CCC/T/RIY.R2jamundry.

37. N.Dayakar, Goods Driver, CC/C/8TTR Bitrgunta,

38. G.Gopala Krishna Murthy.Goods Driver, CCC/8/RJY.Rajamundry,

-.-.Cantdi-Z-
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39, D.Bensely, Goods Jriver, CC/0/BETH. 8itragunsa,

40, P.SrinivasaRan, Goods Oriver, CCC/J/RJY.Rajamundry.

41. V. U.L.N,Murthy, Goods DriuBb,‘CCC/J/RJY.Hajamundry.. : A

42. N.Arjuna Rao, Goods Oriver, CCC%%/RJY,Rajamundry. w4

43, SK.N.4,J3ni, Goods Oriver, CCC/3/BTTR.Bitragunta,

44,  Y.Babu Rao, Goods Driuer'CCC/D/WJY.Rajamundry;

45, Ch,Waga Raju, Goods Driver,ﬂCC/G/HJY;ﬁajamundry;

46, K.P.5,Narayana, Goods Driver, CCE/D/RJY.HajSmundfy.

47. G.Sunanda Kumar, Goods Driuér,CCC/G/RJY.Rajamundry.

48, B.Ramakrishna Goods Oriver, CCC/0/RJIY."ajamundry,

43, D.P,C.Rao0, Boods Oriver, CCC/0/RJY.R2jamundry.

50. " V. Narasinga Rag,Goods Driver, CCE/J/RIY.Rajamundry 4

51. General Manager, South Central Rajiluay, Rail Niledfyam, Secundsrabad,

52. Chief Personal 0Pficer, South Central Railuay, ghain Nilayam,
Secunderabad, ;

53: TheYivisional Hailuay Mamager, Vijayauada ivision, v ,ir

- South Central Railway, Vi jayauada,

54. The Yenior Divisional Personal Jfficer, Ljayavada Divisian,
South Centray Railuay, Vijayauwada, > o '

55. The Assistant Personal 0fficer (Mesha ical) N
South Central Railway, Vijayauwada, T : - o

Whereas an application filed by th 8bove named applicant
under Section 19 the administrative Trafbunal &ct, 1985, ed in the copy
8nnexed hereunto has been registered agfnd UDDH_Draliminary.hearing_the
Tribunal has directed that you should gfbe given an ODDDrtunityltp,shou
ca8use why the application shauld not e admitied., S .

Notice is"hereby given tao yogfl to appear in this Bench of the
Tribunal in person or through a #legal practitiocner Presenting 0Offiger
in this matter at 10-30 B.M, g the.. Tuenty First......,.j.,day of
Veoro. s November,....1997,, #f0 shou cause, Why the application’ should
not be admitted. - If you 2il to appear, the application will be heard
and decided in your apbsgf€nce. - ' g

5 Given under my and” ang the 583.]. of this ‘Tribunal, this
the ....Twenty Eipefith,...day ar ««..0ctober.... 1997,

//8Y 0wER oF THE TRISUNAL//

, e
el ' ﬁ%d-z“' B
Dpete.6-11-97, - R . FOR REGISTARAR,

-
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\ " Form No. 8-7H-;, ' , :
' (See Rule 29) . BY.R.P.H.D.

CENTRAL ADMIMISTRATIUE TRIBUNAL: HYDt?AaHD BLNC% AT HYDERABAD.
18t Floo HHCH Bhavan, Opp:Public. Garden Hyderabad-500004.A,H.

Applicant(s) , U/Sf Respondent(ﬁ)
K.V.Unni Arist™gan.&Sothers. ~ p.anase, Goods Driver,CCC/L/BZA.
' UljayQUdda &54others.'
Represented by S
Advocate Shri:k.S.Murwghy, ; o Represented by
. . ‘ 7 o Hduocatb Shri‘J,R.Gopala Rao,
| . x SC for Rlys.
To. . y :
1. P. ﬂnase, Goods Drluar,BC L/BZA, Ullayduada
2. (DA Glower,Goods Driver, [ C/G/RLY Ra jamundry.
3. P.Saglesh, Goods Driver, CCR/L/BZA, Vijayawada, :
4. CH.V.Sridhar,Goods Driver, C/TQD/BZA Uleyauada
5, Sk.MD,Khaja yali, CCE/L/SZ* | jayauada. . ‘
6. D.S. K.Krishna Murthy,BDDdS DriWer, -CCC/TRY/BLA, Ulgayauada

7.

8,
9.
10.
1.
12.
13.
14.
15.
16.
17.
18,
19,
20.
21.
22.
23,
24,
25.
26.
27.
28,

29,
30.
3.
32.
33.
34.
35,
36.
37 .
38.

'D.Rama Krishna Goads Driver, CCC/T?W/BZA Ul_
.D,Koteswara Rao Goods Oriver, con/TRG/34A V4 jay

DRIGINHL HPPLICHTI HOND. 14&5/1997.

D. Srlnluasa Rao, Goods Drluer, cc/TR3/347 Vi jayawada,
T,.E.R. Stouart " Goods Oriver, ccal/T77/824. V1 jayawada,
T. Tlgupathl Suamy, Goods Oriver, C /T?]/Bzﬁ Ulgayauada

T.R.Satesh, Goods DerEF, CrC/T3/BZ AN uljdyauada C .f~f ‘ljfﬁ;

D.Srinivas, Goads Driver, CCC/TRI/8ZA: VIYNayauada.,

D.Paul, Goods Driver, CCC/TR D/BZn Uljayauadu,
G.Ratnam, Goods Driver, CCC/TRJ/BLﬁ Vijayauwada,
SK.Mastan, Goods Driver,’ ECE/TRG/BZH Vijayausda.
Ab. Azeez, Goods Drlv@n,.ECC/u/BTTR Bitragunta.

K. Nagesuara Raotuaods Drluer, cece/o/RAY. RaJamundry. N

SK. J. Hussaln, Goods Driver, ECC/D/RJY.RaJamundry._ Ty ”'ﬂgf

T.N.V, Sekhar, Goods Oriver, ccc/J/BTTR gitragunta.

D. Uenugopal Goods Drluer, CE/D/attr Bitragunta.

G.Meher Babu, Goods. Drlver, ce/0/8TTR.Bitragunta.

G.Prakasha Rag, uoods Driver, CC/0/BTTR. 3itraguntdy -
P,V.S5eshaiah, Goods Driver, CC/D/BTTR REXRABXARER Bltragun&¢.23
CH. Pratapkumar, Goods Drivery CC/D/BTT? Bitragunatid. —
3.P.M.Daish, Goods Uriver, CC/D/BTTR Bitraguntd.

D.Md.yali Basha,Goods Driver, cc/0/BTTR.Bitraguntd.
5.Sitaramam, Goods Oriver, CC/O/BTTR. Bltragmnta

.V.R.Mohan, Goods Driver, cce/9/RaY. . Rajamundrys
CH 5.RC.Sekhar fap,Goads Drluer, CCC/S/RJy Rajamundry.
N.Surapa Raju.Goods Driver, cCcl/o/Riy."ajamundry.
. Venu.Goods Driver, cCC/9/1)y. Rajamundry.
N.R.Premanand, Goods Driver, CCC/3/R3Y.Rajamundry.
G.Murali «rishna Goods Driver, CCC/0/RJy.Rajamundry.
K."nil Kumar, Goods Driver, LEC/J/BJY Ra jumundry.
P.V.Satyanarayana.Goods Driver, CCC/3/RJIY.Rajamundry.
N.Dayakar, Goods Driver, CcG/C/3TTR Bitrgunta,
G.Gopala Krishna flurthy.Goods Driver, cco/3/R3Y.Ra jamundry,

ve. CoOntd, . 2.

-
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CENTRHL ADMINISTRATIUE TRIBUNHL:HYDERH&HD JENCH AT HYDERADAD .
15t FlooT, HaCx Bhaudn, Upp:Public Garden,Hydarabad-SOGGDA.H.P.

Applicant(s) ' v/3 Respondant(s)

form No.8 .
(See Rule 29) gX.R.Pzﬁ:g,

v \

GRIGINAL APILICATION NJ. 1445/1997«

K.\, Unni. Krishnan.&Sothera. P.ANDSE, Goods Driver,tﬂﬁ/L/ﬁZA.

Represented by .

"Advocate Shri:K.S.Murthy. 3epressnted by

Adyocate Shrig].R.Gopala R2 0.
5C

To.

1.
2.
3.
4.
5.
6.
7.
8.
9,

10. .
118
12.
13,
14,
15,
16.
17;
18.
19.
20.
2.
22.
23.
24,
25.
26.
27,
28,

29,
30.
31,
32,
- 33.
34,
35,
- 36.

3%,

gK.Mastan, coods Driver, ccc/TRSYaZA.uijayauada.

‘K.Nagesuwara ﬁad;GaDés Oriver, CCC/U/RJY;Réjamunﬂ:y,a

,ﬁ.Uanugopal, Géods.DEiﬁér,'CC/b/Bﬁtr,Bitrégupta.

Uijayaudda.&Eﬁothera.

for RlySe.

p.AnoSE, GaodsDriver;CCC/L/BZA.Uijayauada.'

COA Glouer,ﬁﬂods Driver, CCC/O/RLY.ﬂajamundry.

5 _Saglesh, 500048 Driver, CCC/L/BZH.Uijayauada.
cH.u.sridhar.Goods Opivers CCC/TRB/BZA.Uijayauada.
ck.mD,Khaja vall, CCG/L/&ZA.Uijayauada.

n.5.K.Krishna Murthy,5o0ds Orivers CCC/TRB/BZ“.Uijayauada.
0.5rinivasa R0, cpods Driver, céchRa/aiA.Uijayauada.
1. £.7.5touart, qoods Driver, CCH/T?J/BZA.Uijayauada.
1;Timupathi SWsMYs coods Drivery CCC/TRE/%Zh.Uijﬂyﬂuada.
T.ﬂ.satesh,_aoods Driver, ECD/T%]/BZA.Uijayauada.
0.S5rinivas, fooda Driver, ccc/rﬂa/aza;uijayauada.

D,Rama Krishn2 coods Drilver, CCE/T??/BZA_Uijayauada,

0. Kotesward Rao Goods Orivers EEC/TRL/&ZA.Uifiyauada.
o,Paul, boods Driver, ccc/maaIBZa,Uijayauada,
o Ratham, Goods Driver, CCC/TRJ/BZA.Uijayauada.

Ap.Azeez, Goods Drivers CCC/S/BTTR.Bitraguntai

gK. J.Hussaln, Gonds Oriver, ECC/D/RJY.Rajamundry.
T.M.V.5eknaT, Goods Orivers ccc/m/aTTﬁ.Bitragunta.

G.Mgher Babu, Gogds;oriyer}{tg/a/erwa.aitragunta.

Giprakashé Rav, GDOQQ'Dxiu@r,jGC/D/BTTh.Biﬁragunﬁﬁ.
s y,seshalah, Goods Opivér, ct/b/aTTﬁ;Sixxagxnata=aitraguna¢,

CH. Pratapkumar, coode Oriver, CC/O/BTTR.BitragunatQ.-
4. p.M.Daish, soods'ﬂriuer;cc/BIBTTﬂ.Bitregdnta; :
n.Md. a1l gasha,Goods Driver, cc/a/BTTR.aitragunta.
S.Sitaramam.'ﬁoods Driuer, CC/U/BTTR.Bitragmnta;

M.\, 7, Mohan, Gpods Drivery cCo/fo/R3Y. Rajamundry.
CH.S.RC.Sekhar Aap,Goods Drivel, CCD/D/Rjy.RBjamundry.
N.Surapd Ra ju.Goods Jriver, CCC/:/R;y.Rajamunjry.

M. \yend.50o0ds Driver, ccC/ /Ry Ra jamundry. '
N.R.Premanand,~ﬁgods Driver, CCC/J/RQY.?ajamundry.

o purali Krishoe Coods Uriver, BEC/B/?Jy.Haj&mundry;

K. nil Kumar, Goods driver, ccc/a/BJY;Rajumundry.
P.U.Satyanarayana.aauds Driver, CCC/E/RDY.RSjamundry.

N Dayakar, Goods Oriver, cc/ /3TN aitrguntt.

o Gopald Krishnd wupthy.Goods Driver,;ccc/:/ﬁav.aajamund:y.

Do?,CDth.uZn
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In the Court of the

C.ATD H4D B-evth

, (3(), No... .o 0f 199

£

Between :

¢ Plaintiff
\& Wt L'\V\\A.‘ 1enR l—e-aeg Petitioner

X ovw Appellant
' - Complainant

s , AND

N . . ) - - Defendant
- Fe - q) : C»-—i‘-vmt‘t}’(c "y o Respondant

v | : ‘ “SL(‘_. el Ls-b;—} e, §0 ‘:[;;—L.-—-’. Accused

toa s a f
w 1 ¢ .

o

- hecepted

o
-
-

B - . .
arm R ety et (v i = i b Ao ."‘ . e

-
3

f
3
-

-

[
W
-

b |

Advocate for :

Address for Service

K. S. MURTHY
MSC. BL.

A. S. PRASAD
BSC. BL.

212 Lingapur House,
Himayatnagar, Hyderabad-29.
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| | . K
In the Court of the, C EAITRA A Dyy TRTCTLATVE 7T

W OISR )
o4 N CunS ey .

\C t Vo emean] o anklhinnes st Cojles Plaintiff
- Appellant

AND
| SRR v—-\c.:-a--e»-;,&_\/ & ~C* QC‘«JL{A}«_; Defendent

' Q&d g MNJV*-(*/‘ & nebaeyer Lt 88 5\K‘“‘Respondent

do hereby aproint and retain

nlsrrar,

HECEIVER

/ "swﬁer, 7% X
\’4,\& ‘-‘M*HU\V’H YA ATt ’n(‘&

P‘:A_g__up\Avu RN :
ADuUe CATECW\R

(or defend) the same and all proceedings that my be taken in respect OTBHEBMCation for '{‘5
execution of any decree or order passed there in, |/We empower my/our, Advocates to
appear in all miscellanebus proceedings in the above suit or matter till all decrees or order or
fully satisfied or adjusted to compromise and to obtain the return of documents and draw
any moneys that might be payable to me/us in the said suit or of matter (and |/we do further
empowsr my/our Advocates to accept on my/our behalf, service of notice of al or any. app-
eals or petetions filed in any court of Appeal, Reference or Revision with regard to the said
suit or matter before the disposal of the same in this Honourable Court)

e B sl rgus o

"2

Certified that the exacutant who is well acquainted with English/Urdu/Telugu and this
Vakalatnama and the contents of the Vakalatnama have been read over and explained in
Telugu/Urdu to executant as he/she they being unacquainted with English who appeared
perfectly to understand the same and signed or put he/her/their name or mark in my presence
identified by.

Excuted L = day of sef 19 & l")‘

dvocate
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Central mmmn;@e
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HELG OF ATSEARARCE

nr”Tﬁ;%hsym %o,
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IN THE CENTRAL ADMINISTRAIIVE TRIBUNAL AT HYDER/

0.A NO. (4l s of 1997

kt V‘; t\hn( thlﬂ A Qw

A E!-T‘ N + e oo Applicant
Vs
P’ ﬁw’nb—-&t CU""“)LJ\ &{W o+« o Respondent 1. .
vt =, 3

To,

The Registrar,
Central Administrative Tribunal
Hyderabad.

Sir, o ?’d

Plesse enter my appearance in the aboy
behald of the RespBndents 51 &3 55

m%wawgdf_.——— |
'Hyderabad Counsel for Respondentd 5/ 55

Dated A 7/#/‘?8’



LESNOSCAT/HYA/Tud) /0K 1447 /0T,

98,1999,
DO

The Sr. Divisional Personnel Officer,
south Central Railwvay,
vijayawada Divivion,

vi;agawada.
Sir;

sub:'Effectiﬁe service of wotice oh the unserved
. paspondents in OA.1445/97 ReGiess

Refs Orders of the Tribunal dt. 30.6.,99 made in
O he 1445/97,

‘The above OA has been listed for orders before the tionfble
Bench.of this Tribunal and. the Hon'ble pench on 30,6499 directed

. +o0 handover the necessary copies o the respondents counsel for
transmitting them to you for further serving the notices on theo,
respondents 1.¢e Rel, Re3 t0 R~17, Be24, 27,32,36,37,41 & Rffg,fé?
“dre working undor your eontrol,

Hence T am herewith enclosing the notices in dupli
sexving the same on the above sald respondents. Ple
duplicate notice duly obtalning the signature of th
in tolen of receipt of the notices, on or before

£ail, , | -
6?7 Yburs=‘1 | 'm
Encl:ﬁotice in aLplicate(zs) “S}gﬁ// ?

PBlakt
12071949

go TR Apeta e



L3 . |
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~2e ‘
P B . ‘
¥8,, B.Rama Krishpa Go6ids Driver, CCC/o/RTVY. Rajamundry,
‘43/I’D.P.C.?30,Goods Driver, CCC/0/nay. ‘Rajamundry,
V.Narasin 1 Rao, Gondsa Drivnr ccc/o/RJY P‘-:] undry,

L3
*

50

Wharesg =n Aontic=ticn filed He the ahowva nams 3 BDDllCQHt
. . . . . | ]

unier section WQ of tho %d”anrtTWtJV’ tri hun?l \ct 1995 a4

in the CoOrv annevecd hereunto hﬂc hﬂ@n r“q1bbered amd uogn
rﬂllmlnarv hearing fﬂﬂ Trl‘mma1 has admlbted tHL aopllcatlon
'NOthQ is her@hv q1v9n té you that if vyou w1sh to contest
the aoolication vou may £ile vour r@ﬁgy along with the document.

in support thﬂr@of and qFter smrv1nq conv of the same on thgs

aonlicant or hig Legal nrno+1tlon@r within

the—ﬁeéfeeuhefore this Tribnnal elther in nerson or through a

Legal ﬂrﬂctltion@r/nres@ntinq ofFlc@r anmolnted by you in’ thls'
hehalf, In'def%ult, the, S?ld ﬂnﬁllcatlon m3y bQ hmawd ﬁnd dPClded
" / : '

in vour absenc on or aFt@r thﬁt A e W1thout :nv-“urther NOthe

Issued under mv qand :nd the seal of the Trlbunnl

e |

This the .48 Twenty F;rst; dﬁv of NOJeWbeJ,.,,1997,._  I

. o ) . | .

. // BY ORDER OF T“E TRIBUNAL// o S

D=te. 25-11-97,° - - , e - T
- ' : ‘ ' -4i{ “ R
K L l’ﬁ 7 : . ~

T e o FOQ QFGISTQAQ T




\ Form No.9. :
jh ' (See Rule 29) BY.R.P.A.D,

CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD.
18t Floor, HACA Bhavan, O~n:Public Garden, Hyderat .d- S00004A.P.

ORTIGINAL APTPLICATION NO.1445/97,
Aonvnlicant(s) v7/s . Resnondent (8)

K.V.Unnin Krishnasn,&tothers. T P, Aarose.CCC/L/BZA.
: ' ‘ Coods bruver, Vigayvawada. &540rs.

By Advocate Shri-Mr.K, 8, Mmirthy, (my/Central Sévi.Standing Counsel)
Mr,J.R:Gowrsla Rao.sC for Rlys.

=
O

P.Anose, Goods Diiver;r cC/L/B7A,Vijayawada.

chn Glower, Goods Driver, CCC/D/rLY.Rajamundty.
p.Saelesh, Goods Driver, CCCHD/BzZA,Vijaviwada,
CH.V.Sridhar Goods Driver, CCC/TRO/BZA.Vijayawada,
SK.MD.Khaia Vvali,CcCC/L/RZA,Vijayawada, _
D.3.K,Krishna Murthy.Goods Driver, CCC/TRO/BZA.Vijayawada.
D.Srinivass Rao,Goods Driver, CCC/TRO/BZA,Vijayawada,
T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijavawada.
T.T7irumathwi Swsmy,Goods Driver, CCT/TRC/BZA.Vijayawada.
T.R.3atesh, Goods Driver, CCC/TRG/B7ZA.Vijayawada.
D.Srinivas Goads Driver, CCC/TRO/BZA.Vijavawada,

D.Rama Krishna .Goods Driver,CCC/TRO/B7A. viiavawada.

- P.Kotesw=ra Rao,Goods Driver, CCC/TRO/BZA.Vijayawada.
D.Psul, Gonds Driver, CCC/TRO/BZA,Viiayawada. -
G.Ratnam.®onds Driver, CCC/TRO/BZA.Viiayawada.
S¥,Mastan, Goods Driver, CCC/TrO/m7a.vViiayawada.

CARESe&

LY

SRR

w

RS

ah.Azee7,Goods Driver, CCC/0/BR TR.Bitragunta. .
K.N=geswara R30,8007= Nrivar, 7CC/MH/RIV.RA{-mundry.

1R,

16. -SK.J.Huss=in,Goods Driver, CCC/0/RJY.Rajamundry.
20, T.W,V.8ekhar,Goods Driver, CCC/0/BTTR.Bltragunta.
21, D.Venugomal Goods Driver, CC/0/BTTR.Bitragunta.

. G.Meher Babu, Goods Driver, CC/0/BTTR.Bltragunta.
G.Prakasha Rao, Geods Driver, CC/0/BTTR.Bitragunta,
4, P.V.S=shaiah, Goods Driveér, CC/0/BTTR.Bitragunta.
25, CH.Pratavkumar, Goods Driver, CC/0/BTTR.Bitragunata.
26, J.p.MuBa1s. Goods Briver,CC/0/BTTR.Bitragqunta.
D.MD.VAl{ Basha Goods Driver, CC/0/BTTR.Bitragunta,
2 8. S,Sitaramam,Goods Driver, CC/0/BTTR Bitragunta.
29, M.V.R.Mohan, Goods Driver, CCC/0/RJIY.Rajamundry.
3MN. CH.S.RC.Sekhar Rao.Goods Drivér,CCC/0/RJY.Rajamundry.
31.- N.Surana Raju,Goods Driver, CCC/O0/RJY.Rajamundry.
,357  M.Venu,Goods Drver, CCC/Q/RJIY.Rajamundry.
33 N.R.Premanand, Goods Driver, CCC/0/RJIY.R2jamundry.
34. G.Murali Krishna Goods Driver, CCC/9/RJY.Raiamundry.
35.. K.Anil Kumar, Goods Driver, CCC/0MRJY.Rajamundry,
. P.V.S3tyanarayana.Goods Driver, CCC/0/RJY.Rajamundry.
¥7. W.Dayakar, Goods Drivér,cC/0/BTTR.Bitragunta.
3R, G Govala Krishna Murthy.Goods Driver, CCC/0/RJY. Rajamundry.
39, D.Bengely,Goods Driver, ¢C/0/BTTR.Bitragunta.
40. .P,3rinivasa Rao, Goods Driver, CCC/J/RJOY.Rajamundry.
J&?///V.V.D.N.Murthy.Goods Driver, CCC/0/RJIY.RAajamundry.
42. WN.Arjuna ‘Rao, Goods Driver, CCC 0 RJIY.Rajamundry,
13. SK.N,A,J%ni,Goods Driver, ccc/0/BTTR.Bitragunta.
44,  Y.Babu Rasé.Goods Driver, CCC/C/RJY.Rajamundrv.
15. Ch.Naga Rafu,Goods Driver, CCC/0/RJv.Rajamundry.
46, K.P.S.Naravana,Goods Driver, CCC/0/RJY.Rajamuindry.
47. G.Sunandz Kumar.Goods Driver, CCC/0/RJY.Ra2{iamun ry,

xS LS
) DD

LI -Contd‘. -2;4
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AR S : -F
. Rama Krlshna Godids Driver, CCC/O/RJV.R=jamundry, ﬂeAdi}UTeaf

-P.C.R30,Goods Driver, ‘CCC/o/RTy. Rajamundrv,
-Narasin i Rao, Goods Nriver coc/n7riy. Ra}nmunﬂrv

L4

Whersns =n 2rmlic=+ion Fil~d by the Atove  nawed. applicant
. under sectioﬁ T8 nf <he Qjministf#tivé tribunai Act, 1985 ag
in the conv %nn@v@ﬂ hersunto hag De?h‘register@ﬁ énd,upon
nreliminary hearing the Tritinal has admitted theiaoplication
ﬁotice is herebhy q1von to you. that 1F Vou wish to contest
the 2onlication you may Flle kur rnhyy glong w1th the document_
in qupport thereof and after scrv1nf comv of the ‘same on _the,
':nhliCQnt or his Leg=s1 hrncfltlonﬂr w1th1n 30 davs of recelnt of
- the notzca hefore this TrlbanI, eltherkln nﬂrson or: through 3.
Legal “r9C+ltion@f/ﬁrQS°nt1nq Of¢1c9r anhointad by vou in this e
hehalf, 1In cefault, the S%ld 30“11th10n m2y be heqrd and dDClded
—~— In vour absencc on or.aFt@r that dst Dlw1thout ﬁnw Further Noflce
Issued under my hangd :nd tne seal of tne Trlbunjl

This the éi*rmpqty First, .. dﬁy cf November, .,1997.

//.BY ORDER OF THE TRIBUNAL//
Date., 25-.11-97, : ' o

FOR- REGISTRAR,




T T ETETRREES s wmee s o,

i Form No.9. ' .
'i. | (S2e Rule 20) BY.R.P.AD, N

CENTRAL ADMINISTRATIVE TRIBUNAL ﬁYDERABAD BENCH AT HYDERABAD.
1st Floor, HACA Bhavan, C~niPubhlic Garden, Hvderabad- 500004A.P.

ORIGTINAL APPLICATION ND.1445/97,

Apnlicant (s) VS Reanondznt (8)
K.V.unnin Krishman,&Sothers. T P.Ancse,CCC/L/BZA. ‘
, Gocds Driver, Vitavawada.&54ors.
By Advocate Shri-Mr.¥X.<, ™irthy, (8y/Central Guvt.Standing Counsel)
%}y/ ' Mr.J.R.Gopala Ra0.SC for ﬁlys.
To,

1M P.Anose, Goods Dhiver,” 2C/L/BZa, Vijayawada,

2. CDA Glower, Goods Driver, CCC/3/RLY.RAajamindry. ey,
3, P.Sselesh, Goods Driver, CCCYN/B7A,Vijavawada. e nﬁ%i.«
4. CH.V.Sridhar Goods Driver, CCC/TRO/B7ZA,.Vijayawada.—
5 SK.MD.Khata vali,CCC/L/R2a, Vvijayawada, ‘ ha
LY

€+ D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/BEA.Vijayawadar— - :a
7. D.Srinivasa Rao,Goods Driver, CCC/TRO/3ZA.Viiayawada.. Re SN

8, T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.vVijavawada. —— - Q
9 T.Tirunathi Swamy,Goods Driver, CCC/TRO/BZA.Vijayawadar—ﬂa&jﬁﬁh

0. T-.R.Satesh, Goods Driver, CCC/TRO/BZA.Vijayawadae—_ g —

1. D.Srinivas Goods Driver, CCC/TRO/BZA.Vijavawada. —— s —

2 D.Rama Krishna .Geods Drivdr, CCC/TRO/BZN.Viiavawada, .o ~
'%
4
L_’
&)

P

- P.Kotesw=ra R20,Goods Driver, CCC/TRO/BZA.Viiavawada. —

- D.Paul, Gonds Driver, CCC/TRC/BZ2,Vitayawada. -
2 G.Ratnmam.€onds Driver, CCC/TRO/B7ZA.Vijayvawada,.— CLQ"—tgheJL_
. SK.Mastan, Goods Driver, ccc/TrN/BR7A  Viiavawada o pﬁil“n "
'7.  Bh.Azeew,Goods Driver, CCC/0/RT'R.Bitragunta. :
-uig},ﬂK.Nﬂgeswara R30,Good= Driver, 7CC/O/RTY. R munAre.
#. SK.J.Huss=in,Goods Driver, CCC/C/RJIY.Rajamundry.
20 T.N.V.Sekhar,Goods Driver, CCC/0/BTTR.Bitragunta.
¢1. D.venugonal Goods Driver, CC/0/RTTR.Bitragunta.
22.. G.Mehsr Babu, Goods Driver, CC/G/BTTR. Ritragunta.
217 G.prakasha R30, S3oods Driver, ©C/0/BTTR.Bitragunta.
24, P.V.Seshaiah, Goods Driver, CC/C/RTTR.Bitragunta.
“5. CH.Prafavrkiumar, Goods Driver, CC/0/BTTR.Bitragunata.
26. J.P.MDIig. Goods Friver,CC/0/8TTR.Bitragunta, -
27. D.MD.Vili Basha Goods Driver, CC’/0/BTTR.3itragunta.
$28< S.Sitaramam. Goods Driver, CC/0/BTTR Bitragunta.
29,, M.V,.R,Mohan, Goods Lriver, CCC/0/RJIY.Rafamundry.
| 37 CH.S.RC.Sekhar Rzo.Goods Drivér, CCC/0/rRJY,Rajamundry.

J47 N.Surana Raju,Goods Driver, CCC/0/RIY.R2jamundry.

32. M.Venu.Goods Drvar, 2CC/0/RJY.Rajamundry. '
3 N.R.Premanasnd, Goods Driver, CCC/0/RJY.Rajamundry.
347" G.Murali Krishna Goods Driver, CCC/0/RJY.EKajamundry. Ol 1

{161&0%1‘9 '

L3577 K.anil Kumar, Goods Driver, CCC/O0/RJY.Rajamundry,

36.  P.V.Satyanarayana.Goofs Driver, CCC/0/RJY.Raiamundry,— 2é
37. N.Davakar, Goods Drivér,CC/0/BTTR.Ritragunta.

18, . G.Gorala Krishna Murthy.Goods Driver, ccc/o0/rIY.Rajamundry.
G@f"D.Bensely,Goods Driver, CC/0/BTTR.Bitragunta. _ ‘
e P.Srinivass Rao, Goods Driver, CCC/J/RJY.Raiamundry.

41l.  V.V.D.N.Murthv.Goods Driver, CCC/0/RJIY.R»jamundry.

42.  N.Arjuna Rao, Goods Driver, CCC O RIY.Rziamundry,

ﬂ;kf’ SK.M.A.J2ni,Goods Driver, CCC/0/BTTR.Bitragunta.
:ﬁ%;:'Y.Babu RA0.Goods Driver, ©CC/0/RJY. Rajamundry.

- —~Ch.Naga Raiu,Goods Driver, CCC/0/rRJV.Rajamundry.
W, K.P.S.Narsvana.Goods Driver,CCr/0/RJIY.Raiarmnd -y,
U G.Ssunanda Kumar.Goods Driver, CCC/C/RrJY.Rai=munry.

e--e-Contd,.2.
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.48. B Rama Krlshna Go4ds: Driver, CCC/o/Rav tR3¥IJamundry,

49. D.P.C.Rrao, Goods Driver, CCC/0/ray. Rajamunéry. -
50: v, Nﬁr~51nfa RAG: Goods hriver CCQ/D/RJY Ra3=munﬂrv

Wheress an anvlié:ticn Tiled bv the ahove named 2pplicant
unier section 19 of the }dmlnlsfrnulvo tribunal ict, 1985 ag
in thﬂlgpﬁi annOVﬂd hmr“un €0 h3s bz2en ragistered and upon
nreliminary hearing the Trivnmnal has admlt ted the. aoollcation._

Notice is herewhy given to you that if gou'wish to contest

*onlicant or his Leqnl oractitioner Withln 30 davs of receiot of

‘thp notice hnfore thls Trihun=1, .eithmr in nﬁrson or through a

Legal nrectitioner/nresenting Of‘lcer 3tnointed by you -in thls
hehalf., 1In default, thﬂ said- nphllcatlon M3y be hm=rd and dedided
in vour absence. on or aFt@r that dato without anwv Further NOthe

Issued under Ty hand andg tne se=’ of the Trlbunal

This the ref) Tw@ntv 17’1a:st L. day of Novemoer, .-1997,

// BY ORDER OF THE TRIBUNAL//

¢ o %W}%“"',

FOR REGIS'I‘RAR?

Date. 25-11-97 .




Form No,9%
(8=e Rule 29) - BY.R.P,A, R,

oy
L
x

CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD,
Tst Floor, HACA Bhavan, O'n:Public Garden, Hyderabad- S00004A.P.

ORTIGINAL ARPPLICATION NO.1445/97,
Avplicant(3) ' V7S Recnondent(s)

K.V.Unnin Krishnan,&%otherp. T P,Anose,.CCC/L/B7A., :
‘ Goods Driver, vigayawada. &54ors.

By Advocate Shri*Mr.k.S.Murthv. (ry/Ceutral Covt.standing Counsel)
Mr.J.R.Gopala Rao.sC for {Rlxs. '

3
O

A

P,Anose, Goods Diver,!CC/L/BZa,Viiayawada,
CDA Glower, Goods Driver, CCC/Q/RLY.Rajsmundry.
P,Saelesh, Goods Driver, CCC¥n/B7A,Vijavawada.
CH.V.Sridhar Goods Driver, CCC/TRO/BZA, vijayawada. .
SK.MD.Khaia vali,CCC/L/BZA,Vijayawada., A
D.S,K.Krishna Murthy.Goods Driver; CCC/TRO/BZA.Vijayawada.
D.Srinivasa Rao,Goods Driver, CCC/TRG/3ZA. Vijayawada.
T.E.R,Stowart, Goods Driver, CCA/TRO/BZA.Vijayawada.
T.Tirurzthl Swamy,Goods Driver, CCZ/TRO/BZA,Vijayawada.
T.R.Satedh, Goods Driver, CCC/TRO/BZA.Viiayawada. .
D.Srinivas Goods Driver, CCC/TRO/BZA.Vijavawada.

D.Rama Krishna .Goods Drivér,CCC/TRO/BZA.Viiavawada.
P.Koteswara Rao,Gdods Driver, CCC/TRO/BZa,Vijayawada.
D.Paul, Gonds Driver, CCC/TRO/BZA,Viiayawada.

G. Ratn=m €onds Driver, CCC/TRO/B7ZA.Vijayawads,
SX.Mastan, Goods Driver, CCC/TRN/B7A,Vijayawada.

- Ah.Azeaz,Goods Driver, COC/0/RUTR.Bitragunta.
K.N=geswara R3o,300%« Nrivar, "CC/H/RIY.R2i-muniry.

. S5K.J.Hussain,Goods Driver, CCC/0/RJY.Ratamundry.

2N,  T.N.V.Sekhar,Goods Driver, CCC/0/BTTR.Eltragunta.

21. D.Venugoral Goods Driver, CC/0/BTTR.Bitragunta.

22, G.Meher Babu, Goods Driver, CC/0/RTTR.Bitragunta.

27, G Prakasha Rz0, ZFoods Driver, CC/0/BTTR.Bitragunta.

24, P.V.Seshaiah, Goods Drivér, CC/0/BTTR.Bitraqunta.

25, CH. Prﬁfankumar, Goods Driver, CC/0/BITTR.Bitragunata,
26, J.P,MWBais. Goods Rriver,CC/0/BTTR.Bitracunta.

27. D.MD.VA1i Besha Goods Driver, CC/0/BTTR.3itragunta,

28, S,sitaramam.Goods Driver, CC/0/BTTR Bitragunta.

29, M.V.R.Mohan, Goods Triver, CCC/0/RJIY.Ratamundry.

3N,  CH.S.RC.Sekhar Rao.Goods Drivér, coc/0/rJY. Rajamundry.
34, N.Surana Raiju,Goods Drlver, cce/0/RIY. Rajamundry. .

32. M.Venu.Goods Drvar, 2CC/0/RJIY.Rajamundry. -

33  N,R.Premanand, Goods Dr1vgr, CCC/0/RIY.Rajamundry.

34. GiMurali Krlsnna Goodz Driver, CCC/C/RJY.Eajamundry,
35. KiaAnil Kumar, Goods Driver, CCC/0/RJY.Pajamundry,

36, P.V.S3atyanarayana.Goods Driver, CCC/O/QJY.Rajamundry»
i7. N.Davakar, Goods Drivér,Ccc/0/BTTR. Bltragunta, ‘

38, G.Govala Krishna Murthy,Goods Driver, CCC/0Q/RJY,Rajamundry.

19, D.Bensely,Goods Driver, CC/0/BTTR.Bitraguntaq

40.  P.Srinivasas Rao, Goods Driver, CCC/J/RJY.Rajamundry,

41. V.V.B.N.Murthv.Goods Driver, CCC/C/RJY.R3jamundry,

42. NW.Arjun3d Rao, Goods Driver, CCC 0O RJY. Raiamundry,

43, SK.W.A,Jani,Goods Driver, CCC/0/3TTR.Bitragunta,

14, Y. Babu R2®. Goods Driver, CCC/0/RJY. Rajamundry.

45. Ch.Naga Raiu,Goods Driver, CCC/0/RJY.Zajamundry.

46. K,P.S5.Narsvana.Goods Driver, CCC/0/RJIY,Rajamund oy,

47. G.Sunanda Kumar.Goods Driver, C“C/O/?JY Ratamuniry.
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Ko MURTHY | |
\f Advocate .

To,

The Registrar,

Central Administrative Tribunal,

Hyderabad Bench,

Hyderabad.

Sir,

Sub:- Service of Notice to some of the un official respondents in QA1445/97-reg.

I have fled this O.A challenging the seniority list of Fireman ‘A", in Vijayawada

|

division of the SCRailway.

The registry informed that as many as 20 respondents who were made party as

they will be affected parties were not served with the notices.

Inquiries reveal that unless this Hon'ble court directs that the notices be served

i
through the department notices may not be served .
! r-"'.

Hence it is requested to place this matter before the Hon'ble bench sothat the court may

order notice through the department head.

Thanking you, @
! (KSvturthy)

12-2-828/A/45,upstairs, Ambagardens, Mehdipatnam, Hyderabad-500 028
Ph: 3513541 & 3514002

28-6-1999

E-Mail: ksmurthylaw@hotmail.com
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SOUTH CENTRAL KAILWAY

Cffice of the
Divl.Railway Manager,
Ber sonnzl Branch, -
Vijayawsda,

NOJB/P.648 /LAK/CAT/90/97 4 Dated; 04.08-1999.
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The Deputy Registrar,
No.5-10.193, Ist Floor,
HaC s Bhavan, Post Bag No.10,
(oPP:Public Gardens),
EYDEER A B A D5000M,

6 AUG 1999

& B

45»‘&""'&?@ S/

1 00- /
dergpad S

\»#

gir,

S i~ OsA. No,1445/97 filed by Sri XK.V, Unnikrishnan &
Others before CAT/AIYB. | :

Refi. Your Letter No,CAT/Hyd/Judl/GC.h.1445/97,

The copy of O.d. together with the notice have been
served on all the following pekty Respondents eicept
one $ri P.Koteswara KRao, Goods Driver /CCC/IRO/B Za(aerial
.13 of the Hotice) who expired on 01.05=-99, '

21le Moo lame & Designation gtation
1) P.anose, Goods Driver, Diesel /B Za
2) P, %ailesh,Goods Driver, Diesei/iii&?k.
3) Ch.V.5ridhar, Goods Driver . /B 7
4y ik .Iid.—i-ihaje‘fw}alli, Goods Driver,Diesel/B zn -
5)  G.G.K.Krishpa Murthy, - do - T/B &
6)  D.Srinivasa Rao, - o - T/B Z
7) T, E.R.Stewart, - do = T/B 2
8) T, Tirupathi Swamy. - 4> - T/B 2
9) TR, satish, - GO - - T/B Za
10y  D.srinivas, N - ¢o - T/B Za
11) D.Ramakrishna, e dO - T/B 7

Contd. * 2
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Sl.Mo. Nomer/Desiynation Station
13} D.Paul, CGoods Driver, | ' T/B Zh
©13) G.Ratnam, Goods Drivar, T/Bzg
14) Sk.Mastan, Goods Driver,  i/Bza
15)) M.Venu, Goods Driver, ' T/RJY
16y P.V.3atyanarayana, Goods Driver, - T/RJIY
17) V.V.B. N Nurthy, CGocds Driver, . T/RJIY
18) D.P.C. Rao, Goods Driver, T/RIY
19) b.azez, Goods Driver, T/BTIR
20% P.V.sheshaich, Goods Driver, | T/BTR
21) N.I_)ayaka.r, Goods Driver, T/B &4
22) D.Md.Valli Basha, Goods Driver, . T/B 2

The duplicate copies of the notice (22) are
sent herewith in proof of the service,

However, the O.A. copy could not be served on
‘sri PJ.Koteswara Rao, Goods Driver /CCC/IRO/B dp as

he had expired on 01.05-09. Hence, the O.2&s coObY
Wi th nomce is returned herewt th,

Encl: as above.'
' ' Yours faithfully,

/Div‘gl/‘;l Yailway Maneger(B).

$.,C.Rly, Vijayawadz.

c/~. &ri J.R.Gopala Rao,
5tanding Cowmsel £for Railwayvs,
Plot 1b.8-27, House N0,2-2-18/64,
Durgabhai Deshmukh Colony,
HYDERAB A D500813,

For Kind Inf armati.or

- €/~ Law Offi cexr/SC
C/- DY.CPO/Cour ts/8C.
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48, BR.Rams Krlshna Golids Driver, CCC/O/QJY R=2jamundry,
490, D P.C.R20,G00ds Drivar, CCC/0/RIY.R Rajamundry, \///,/‘
50. t\‘r=n:~"u-"nfr‘a Ra0, Goode Driver CCC/G/R TY.Rajamundry,

\

1

Wheress =n amnlication Tited by the ahove nimed applicant

v

under section 19 .~f thﬁ QﬂmthSLrnf Lve trl un=l act, 1985 ag

in the conv annovmﬂ hersunto hﬂa bea=n rﬁq1sterﬁd and upon

-

nreliminary heaping the Trihunal has admltted the aopllcatlon.'

Notice is herﬁhv q1v9n to you +that if vou WlSh to-dohtest
'.\C‘
the 2vnlication you - may Flle vour- r@n*y alonq w1th the document B

v

in qunport tharpof %nd after SQrv1nq conv of - the. same on the

‘ S, c‘,
=onlicant or his Leg=l nrﬂo*ltloner w1th1n 30_62v;2** Qe

‘thpsngé4ea—H@fore this Tribun=1, either in hﬂrson or through a
Legal ﬂrﬂC*ltloner/nrmsontlnq OfFlcar aﬂhoznted by you 1n'thls'
Hehalf In defqu]t the'saiﬁ “D“llCWtIOh m?y b° be#rd'and‘decided

in vour absence on or qFt@r thwt d“ e wlthqut,énv further Notide

Issued under mv Hand and  the seal of the Trlbunﬁl

This the :* Twentv F"irért, dr- 7 Oof " November, ..1997,

‘ // BY ORDER-OF THE TﬁiéUNAL//' o
Date. 25-11-97.° = L o
l A . ﬁ,./,;@“
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G Recimtd. origfmak Qo wlih onclotivns
SRR e PO i
S NAME f- Bres mﬂﬂlrg
, ' e DU‘L Yo dep By o ' '
g G FEpgNo.9.
' ’l' (S=e Rule 29). BY.R.P.3,I,

CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD RENCH AT HYDERABAD.
gt Floor, HACA Rhavan, Onm:mi~lic “arden. Hydefah.ja 500004a,P,

) ORIGCINAL ATPLICATION NO.1445/97;
Apnlicant({s) V/s Resnondent (S)

K.V.Unnin Krishaan, &5cthers. T P.Anose.CCC/L/BZA. .
Goods Driver, Vigavawada.sS54ors.

By Advocate Shri-Mr,K.g,Murthy, (By/Central Govt.standing Counsel)
Mr.J.R.Gopala Rao.sSC for Rlys.

L¥kf//;.Anose, Goods-Diiver,ECC/L/BZA,Vijayaw%da.\///ﬁ "
; CDA Glower, GooAds Driver, CCC/D/RLY.R=2jamundry.
P.Sselesh, Goods Driver, CCCYD/BZA,Vijavawada, e
CH.V.Sridhar Goods Driver,‘CCC/TRO/BZAlzijavawada. '
SK.MD.Kh=aia vali, CcC/L/BZA, Vijayawada, . {
D.S5.K.Krishna Murthy.Goods Driver, CCC/TRO/BKA.Vijayawadaﬁ//‘
D.Srinivasa Rao,Goods Driver, CCC/TRO/BZA.Vijavawada. .
T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijayawada. 7
T.Tirunathl Swamy,Goods Driver, CCC/TRO/BZA.Vijayawada;v”/’
T.R.Satesh, Goods Driver, CCC/TRO/BZA.Viiayawada. "
17. D.Srinivas Goods Driver, CCC/TRO/BZA.Vijavawada.
. 12. D.Rama Krishna .Goods Driver, CCC/TRO/BZA.Viiavawads"
~+13. P.Koteswara Rao,Goods Driver, CCC/TRO/BZA.Viiayawada.
14. D.Paul, Gonds Driver, CCC/TRO/BZA,Viiayawada..—r"
15. G.Ratnam.®onds Driver, CCC/TRO/BZA;Vijayawada.v///
16. SK.,Mastan, Goods Driver, CCC/TRN/B7A.Viiayawads.v"
7.  Ah.Azee%,Goods Driver, CCC’0/BTTR,Bitraqunta.
12, K.N»geswara R3o,Good= Niriver, TCC/Q/RIY.Ra{i-rmindry.
19.  SK.J.Hussain,Goods Driver, CCC/0/RJY.R2jzmundry.
20+  T.W.V.Sekhar,Goads Driver,CCC/0/BTTR.Bitraqunta.
21, D.Verugonal Soods Driver, CC/C/B7TTR.Bitragunta.
= 22. G.Meher Bzbu, Goods Driver, CC/0/RTTR Bitragunta,
23, G.Prakasha Rao, 5oods Driver, CC/0/BTTR.Bitragunta,
24, P.V.S2shalah, Goode Driver, CC/0/BTTR.Bitragunts.s
25, CH.Pra2tarkumar, Goods Driver, CC/0/BTTR.Bitragunata.
26, J.P.MuDIE. Goods BFriver, CC/0/BTTR.BIitragunta.
27, D.MD.v3li Basha Goods Driver, CC/O/BTTR;Bitragunta:«//#’
28, 8.5itaramam.Goods Driver, CC/0/BTTR Bitragunta,
29, M.V.R.Mohan, Goods Lriver, -CCC/Q/RJY.RAjamundry.
30. CH.S.RC.sekhar Rac.3cods Drivér, CCC/0/RJY.Rajamindry.
31, N.Suran=2 Raju,Goods Triver, CCC/O/RJY-R%jiEBEdrY-
32. M.Venu.Goods Drver, 2CC/0/RIY.Rajamundry. v
33 N.R.Premansnd, Goods Driver, CCC/0/RJY.Rajamundry.
34. CG.Murali Krishna Goods Driver, CCC/0/RJY.Hajamundry.
35. K.Anil Kumar, Goods Driver, CCC/0/RJY.R3jamundry, -
36, P.V.Satvanarayana.Goods Driver, CCC/0/RJY.Rajamund y;v/’//
37. N.Davakar, Goods Drivér,CC/0/BTTR.Bltragunta. \/’/r :
38, G.Govala Krishna Murthv.Goods Driver, CCCc/0/rJY.Rajamundry.
19. D.Bensely,Goods Driver, CC/Q/BTTR.Bitragqunta.
46. P.Srinivasa Ran, Goods Driver, CCC/I/RIY.R3jamundry.
41l. V.V.B.N.Murthy.Goods Driver, CCC/0/RJY.Raiamundry.
42, N.Arjuna Rao, Goods Driver, CCC O RIY.Rajamindry,
43,  SK,¥.A.J3ni,Goods Driver, CCC/0/BTTR.Bitragunta.
44. Y.Babu R2e.Goods Driver, CCC/0/RJIY.Rajamundrv.
5. Ch.Naga Raifu,Goods Driver, CCC/0/RJY.Raiamundrv.
46. K.P.S.Naravana.Goords Driver, cCC/0/RJIY.R2jamund oy,
47. G.sunanda Kumsr.Goods Driver, CCC/0/RJY.Raizamunry.
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48, B.Rama Krishn% Godds Driver, ¢cc/o/RJv. Rajamundry,
10. D.P.C.R30,G00ds. Driver, ccc/o/rJy. R2iamundry,
50. V.Narasine g Rao, Coods hrlvmr CCC/n/RIY. Rajamuniry.

-*;Wh@r”“s-mn ﬂwo11"+1on Tilzd by the ahove named applicant

under secflon 19 of the mdrinistrative tribunal act, 1985 ag
in the qonv anneverd hﬂroun1J has boﬂo r“q1oter°4 %nd Upon
S
ornllmlnarv hﬁ%rlnq the Trlhnna7 has admlttpd th aopllcatlon
_—

N Notlce is’ hepehy aiven to you that 1F vou w1sh to contest
the 3Dh11C%thn you mav File vour rpn;y alonq w1th the document

i c1n qunport thereof: and after snrv1nq conv of the same on the

‘- N

aoolicant or hls Lﬂqﬁl orﬂofltlon@r withinp 3b~dagq of recedxz ~Qf

%ﬁe*notrce hefore this'Tribunai; Qlthor 1n nerson or through 2

Legal rrectitioner/mresenting 0fFicer ann01ntmd by you in thlsf:

:behalf. In deféult, the séid QO“ILC?thﬂ mﬂv b@ hﬁard and dDCldedgh

Tl
.

in vour absence an or after th?t date W1thout snv farther Notice{'
Issued under mv hand %nd tb sea] of the Trlbunﬁl

This the (g)TWQn 1% rLrSt . oay of Novewber, ;.1997, S

.7/ BY ORDER OF.THE TRIBUNAL//
Date, 25-11-97, SR |

“FOR REGTSTRAR,
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CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD' BENCH AT HYDERABAD.
st Floor, HACA Bhavan, O-n:Tublic Garden, Hvderabh .d- 500004a.P.

ORIGTIMAL ADPRLICATION N, 445/97,
Aonlicant (3) VS Respondent (8)

K.V.Unnin Krishnan,&Sothers. T P.Anose.CCC/T/BZA. 3
Goods Driver, Vigayawada.&540rs.

By Advooate Shri*Mr.K.S.Murthv. (By/Central Govt.Standing Couﬁsel)
' Mr.J.R.Gopala Ra0.3C for Rlys.

To.

1, P.Anose, Goods Dhiver,£CC/L/B7a, viiayawada,

2. A Glower, Goods Driver, CCC/D/RLY.Rajamundry.
\;k’//g?Saelesh, Goods Driver, CCCER/BZA,Viiavawada.
CH.V.Sridhar Goods Driver,'CCC/TRO/BZA.Vijavawada.
SK.MD.Khsia vali,CCC/L/RZA,Vijayawada,

D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/BAA.Vijayawada.
D.Srinivasa Rao,Goods Driver, CCC/TRO/BZA.Vijayawada.
T.E.R.Stowart, Goods Driver, CCA/TRO/BZA,Vijayawada,
T.Tirumathi Swamy,Goods Driver, CCZ/TR0O/BZA,Vijayawada.
T.R.Satesh, Goods Driver, CCC/TRO/BZA,Viiayawada.
.D.Srinivas Goods'Driver, CCC/TRO/BZA.Vijayawada.
D.Rama Krishna .Goods Driveér,CCC/TRO/BZA.Viiavawada,
P.Kotesw=ra Rao,Goods Driver, CCC/TRO/BZA.Vijayvawsda.
D.Paul, Gonds Driver, CCC/TRO/BZA,Viiayawada.
G.Ratnam.@onds Driver, CCC/TRO/BZA.Vijayawada.
SK.Mastan, Goods Driver, CCC/TRN/B7A.Viiayawada.
Ab.Azea7,Goods Driver, CCC/0/BTTR.Bitragunta. o
K.N>geswara R30,Go07%« Nrivaer, 7CC/O/RTY.Ra21-mundre,
SK.J.Hussalin,Goods Driver, CCC/0/RJY.Rajamundrcy. '
2f%.  T.N.V.gekhar,Goods Driver, CCC/0/BITR.Bitragunta.
21. D.Venugonal Goods Driver, CC/0/BTTR.Bitragunta.
22. G.Meher Babu, Goods Driver, CC/0/BTTR Bitragqunta.
23. G.Prakasha R30, 3cods Driver, ~C/C/BTTR.Bitragunta.,
24, P.V.Seghaiah, Goeds Driver 7C/0/BITR.Bitragunta. - .
25, CH.Pratarkumar, Goods Driver, CC/0/BTTR.Bitragunata,
26, J.P.MWDB~lg. Goods Friver,CC/0/RTTR.Bitracunta.
27, D.MD.V31li Basha Goods Driver, CC/0/BTTR.Bitragunta,
28, S.Sitaramam Goods Driver, CC/0/RTTR Ritragunta.
29, M.V.R.Mohrn, Goods Lriver, CCC/0/RJY.Rajamundry.
3. CH.S.RC.Sekhar R3ao.3c0ds Driver, cCC/0/RJY, Rajamundry.
31, N.Sursma R2ju,Goods Driver, CCC/0/RJY.R3jamundry., -
32. M.Venu.Goods Drver, 2CC/0/RJY.Rajamundry.
33 N.R.Premansnd, Goods Driver, CCC/0/RJIY.Raizmundry.
34. G.Murali Krishna Goods Driver, CCC/0/RJY.EFajamundry.
35, K.Anil Kumar, Goods Driver, CCC/0/RJY.Rajamundry.
36, P.V.Satyanarayana.Goods Driver, CCC/0/RJIY.Rajiamundry.
37. N.Davaksr, Goods Drivér, CC/0/BRTTR.Bitragunta,
38, G.Gorala Krishna Murthy.Goods Driver, CCC/0/RJIY.Rajamundry.
39. D.Bensely,Goods Driver, CC/0/BTTR.Bitragunts. .
40, P.Srinivas» Ran, Goods Driver, CCC/J/RJY.Rajamundry.
41. V.V.D.N.Murthy.Goods Driver, CCC/0/RJY.Rajamundry. -
42, N.Arjuna Rzo, Goods Driver, ¢CC ©O RJIY.Rajamundry,
43. SK.M.A,.J°ni,Goods Driver, CCC/0/BTTR.Bitraguntsa.
44, Y.Babu Rae.Goods Driver, CCC/0/RJY.Rajamundry.
5.  Ch.Nags Raiu,Goods Driver, CCC/0/RJY.Rajamundry.
46. K.P.S.Naravana,Goods Driver, CCC/0/RIY.R2jamundry.
47. G,Sunands Kumar.Goods Driver, CCC/0/rTY. Ra Tamuniry.,
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~Date. 25-11-97.

L ¥

48, B.Rama Krishna Godds Driver, ccc/o/rav. R3jamundry, SR
4?. D.P.C.%20,G00ds Drivear, ‘CCC/0/R JY . Rajamundry, ‘
50. v, Nmﬂsuy1 RA0, Goods Niriver CCC/O/RJY Raiamundry., ..

i‘ .
‘wh@reﬂé'nn'annlic?ﬁiag filed By the above namad aoplicant
unier séction 19 of the ﬂd“i‘i%trﬂtiV? tribunsl act, 1985 as
1n the conv Anneved H“I“uﬂto has hzan registered and upon
nreliminary hearing the Trivunal has admitted the éoplioétion.
Notice. is hershy given to you that if .you wish to confest

the avpnlication you mav £ile kur r@hvy along with the document

in support thar@of and TFter serving conv of the sqme oesfhe

aonlicant or his Legal hrmctltiqner withih:JDMQZHH e Lbub1"+'ﬁF

the—ﬁetéeg hefore this Tribunal, either in PETsOn or through a

Legal nrectitioner/nresentfng Cificer anﬂOlnteﬁ by you in thig -

hehalf, In defauit, ~the 9%1d ﬂmh11Cﬂtlonlmﬂv be hmard anﬁ dec1ded

in vour absence on or athr thwt date wlthout any Further Notice,
Issued under my hand 2nd the seal of thelTribunél .

This the’ - lwenty First, .. day of November, ..1997,

S

“

// BY ORDER OF THE TRIBUNAL//

FOR REGTSTRAR,
| FLSTRAR.

=y
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CF‘T\TI‘Q?—\L ADMINISTRATIVE TRIBUNAL HYDERA AD BF"T\TCH AT ‘-IYD“‘RABAD
13t Ploor, HATY Bhavan, O-n:Tihlic iarden, Hvderahad- S00004A:P,

ORTGTINAL ARTLICATION NO, 1445/97.
Avpnlicant (8) Vs Resnondent (S)

K.V.Unnin Krishran,&Sothers. T W, ynose, CoC/L,'BZA.
Goods Driver, V1$avawada.&%4ors.

By advocate Shri-Mr.K.S.»irtaw, (py/Ccentral Govi.Standing Counsel)
' Mr.J.R,Cooala Rao.SC for Rrlys.

1. P.Anose, Goods Dfiver,:cc/L/BZA;Vijayawada.

2, CDA Glower, Goods Driver, CCC/D/RLY.Rajamundry.
p.Saelesh, Goods Driver, CCCYn/B7A,Vijavawada.
CH.V.Sridhar Goodg Driver, CCC/TRO/BZA, v_;azam‘_ﬁ*ﬂ-\__‘
SK.MD. Rhala Vali, CCCAL/BZA,Vijavawada,

D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/BZA Vljayawada
D.Srinivasa Rao,Goods Driver, CCC/TRO/BZA,Vijayawada,

- T.E.R.Stowart, Goods Driver, CCA/TRO/RZA.Vijayawada.
T.Tirumathi Swamy,Goods Driver, CCZ/TRC/DB7ZA.Vijayawada.
T.R.Satesh, Goods Driver, CCC/TRO/BZA.Viiayawada.
D.Srinivas Goods Driver, CCC/TRO/B7A.Vijayawada,

D.Rama Krishna .Goods Drivdr,CCC/TRO/B7A.Viiavawada.,
P.Kotesw=rs Ran,Goods Driver, CCC/TRO/BZA.Vijayzwada,
D.Paul, Gonds Driver, CCC/TRO/BZA,Viiayswada.
G.Ratnam.@onds Driver, CCC/TRC/BZA.Vijayawada.
SK.Masgtan, Godds Driver, CCC/TRN/B7A.Viiayawada.
Ab.Azenw,Goods Driver, C2C 2 /BTIR.Bitragunts,

' K.N=geswara R30,G067= Nriver, "0C/B/RTy, 21 mundre.

9. SK.J.Hussain,Goods Driver, CCC/0/RJY.Rzjamundry.

- T.N.V.8ekhar,Goods Driver, CCC/0/8TTR.Bitraguntai
21. D.Venugoral Goods Driver, ¢C/0/BTTR.Bitragunta.

22. G.Meher Bahu, Goods Driver, FC/Q/PTmR Ritraguntsa.

23. G.Prakasha Rao, Soods Driver. CC/0/RTTR.Bitragunta.

24, P.V.S=shaiah; Goodsz Driver, oC /G/3TTR. Bitragqunta.

25, CH.Pratarkumar, Goods Driver; CC/0/BTTR.Bitragunata.
Téék:;J P.MLB¥ig. Goods Rriver, CC/0/3TTR.Ritracunta,

28
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D.MD.VALL Basha Goods Driver, CC/0/BTTR.Bitragunta.
: S.Sitardmam, Goods Driver, CC/0/BTTR Bitragunta,
29, M.V.R.Mohan, Goods Lriver, CCC/0/RJY.Rajamundry.
30, CH.S.RC.Sekhar Rao.300ds Drivér,CCC/0/RJY.Rajamundry.
.31, N.suran3a Raju,Goods Driver, CCC/0/RJY.Rajamundry.
» 32, M.Venu.Goods Drver, 20C/0/RJV.Rajamindry.
33  W.R.Premanand, Goods Driver, CCC/0/RJIY.Rajamundry.
34. G.Murali Krishnz Goods Driver, CCC/0/RJY.Eajamundry.
35. K;aAnil ¥Kumar, Goods Driver, CCC/0/RJY.Rajamundry.
36.  P.V.Satvanarayana.Goods Driver, CCC/0/RJY.Rajamundry.
37. N.Dayakar, -Goods Drivér,cC/0/BTTR.Bltragunta,
38, G.Gomala Krishna Murthv.Goods Driver, CCC/0/RJY.Ratamundry.
39. D.Bensely,Goods Driver, CC/0/BTTR.Bitragunta.
40, P.3rinivasa Ran, Goods Driver, CCC/J/RJIY.Raiamundry.
41, V.V.D.N.Murthy.Goods Driver, CCC/0/RJY.Rajamundry.
42, N.Arjuna Rao, Goods Driver, CCC 0 RJY.R3{3mundry,
3. SK.M,A,J2ni,Goods Driver, ¢CC/0/BTTR.Bitragunta.
44, Y.Babu Rae.Goods Driver, ¢CC/0/RJY.Rajzmundry.
15. Ch.Naga Raiju,Goods Driver, CCC/0/RJY.Rajamundrv.
46, K.P.S.N¥Nara'ana,Goods Driver,CCC/C/RIY.Rajamundry.
A7. G.Sunanda Kumar.Goods Driver, CCC/0/RJY.R2iamun?ry.

eees-COntd,.2.
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48, B.Rams Krishna Godds Driver,'CCC?O/RJY.Rajamunﬂry.
19. D.P.C.R30,Goods Driver, CCQ/O/QJY.Rajamundrv, _
50.  V.Narasind Rad, Goods Driver, ccc/O/RJY.Rajawunﬂrv. S

-

..1. 'l.
Wherearg =n armiic tincg 4123 5o {he a%cve{%émed avplicant
under section 19 of £4a Mministrative tribunsl ret, 1985 asg.
in the conv annsved arreunto has haan register=d =nd upon

nreliminary hearing the Tridunai has admitted the aoplication.

Notice is herebv given to you that if vou wish to contest

the z2pnlication you mav file your'répiy-along'with'the document

N osupport thereof and after serving cony ofithe'same;on'thé

\Ls %“”‘ ‘:\)

annlicant 5r his Legal nrﬁctitionef.Withih”
.th@—ﬁﬁtitﬁ\héfOTé this Triﬁnnal, elther in‘berson or thf&ugh a
Legal Drectitioner/ﬁresenting Of?iCQf‘apnointed bynyéu inlthis ';
hehalf, In default, thers%idraohlication méy‘be-heérd and éécided

in vour absencc on or after that date without anv Forther Notice,

Issued under my hand and the seal of the Tribunal . T

This the ,.# Tweanty First, .. 3ay of November, .,1997, L o

// BY ORDER OF THE TRIBUNAL//

| ?a’ﬂ/{:u;
Y A
'FOR REGISTRAR,

Date, 25-11-97,
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CENTRAL APMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD.

1st Floor, HACA Bhavan, Onn:Puhlic Garden, Hyderabad- S000044.P,

EHRUTIEE

ORTIGINAL APDPLICATION NO.1445/97,
Aonlicant (8) v/s rResnondent: {8)

K.V.Unnin Krishnan, &5others. T P.Ancse C2C/L/B7ZA. 3
Goods Driver, Vi$ayawadz.&54o0rs.

By Advocate Shri-Mr.K.S.™iarthy, (By /Centrsl Govt.standing Counsel)
Mr.J.R,Gonala Rao.SC for Rlys.

=
e}

P.Anose, Goods DRiver,7 CC/L/B7A,Vijayawada,

CDA Glower, Goodi Driver, CCC/D/RLY.Rajamundry.
P.Saelesh, -Goods Driver, CCC¥R/B7A,Vijavawada.
\5///@H.V.Sridhar Goods Driver, CCC/TRO/B7A.Vijavyawada,

~_ SK.MD.Khaia vali,ccC/L/BzA,Vijayawada. ,
D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/BZA.Vijayawada.
D.Srinivasa Rao,Goods Driver, CCC/TRO/BZA.Vijavawada,
T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijayawada.
T.Tirunathl Swamy,Goods Driver, CCT/TRO/RzA.Vijayawada,
T.R.Satesh, Goods Driver, CCC/TRO/BZA,Vijayawada,
D.Srinivas Goods Driver, CCC/TRO/BZA.Vijavawada,

D.Rama Krishna .Goods Drivdr,CCC/TRO/BZA.Viiavawada.,
P.Koteswara Ran,Goods Driver, CCC/TRO/RZr.Vijayvawsda.
D.Paul, Gonds Driver, CCC/TRO/E7ZAN,Viiayawada.
G.Ratnam.®oods Driver, CCC/TRO/BZA.Viiayawada. -
SK.Mastan, Goods Driver, CCC/TRG/B7A,Vijavawada,
Ah.Azear,Goods Driver, CCC’0/BTTR.BLtragunta.
K.N»geswAara R3c,8007= Driver, O00/M/RIV,Rai-~mundry.

- SK.J.Hussain,Goods Driver, CCC/0/RJY.Rajzmundry.

200 T.N.V.Sekhar,Goods Driver, cCC/0/BTTR.Bitragunta.
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21, D.Venugonal Goods Driver, CC/0/BTTR.BRitragunta.: . ,
22. G.Meher Babu, Goods Driver, CC/0/BTTR.Bitragunta. .
23. G.Prakasha Rao, Scods Driver, CC/0/BTTR.Bltragunta. !
24, P,V.Seshaiah, Goods Driver, CC/C/BTTR.Bitraqunta.

25. CH.Pratankumar, Goods Driver, CC/0/BTTR.Bitragunata.
J.P.MWBFLE. Goods Priver,CC/0/BTTR.BLtraqunta.
D.MD.v311 Bash» Goods Driver, CC’/0/BTTR.Bitragunta.
S¢8itarsmam.Goods Driver, CC/0/BTTR Bitragunta,-
M.V.R.Mohan, Goods Driver, CCC/0/RJY.Rajamundry.

319.  CH.S.RC.Sekhar Rac.Goods Drivér,CCC/0/rJY.Rajamundry.
31, N.Surana Raju,Goods Driver, CCC/0/RJY.R=jamundry.

32. M.Venu.Goods Drver, 2CC/0/RJY.Rajamundry.

33 N.,R.Prem2nand, Goods Driver, CCC/C/RJY.Rzjamundry.
34. G.Mursll Krishna Goods Driver, CCC/C/RJY.E2jamundry.
35. K.Anil Kumar, Goods Driver, CCC/0/RJIY.Rajamundry.

36, P.V,Satyanarayana.Goo€s Driver, CCC/6/RJY.R2j3mundry.
37. N.Davakar, Goods Drivér,CC/0/BTTR.Bitragunta,

3R, G.Gomalz Krishna Murthv.Goods Driver, CCC/0/RJY,R2jamundry.
39. D.Bensely,Goods Driver, CC/0/BTTR.Bitragunta.

A%, P.Srinivasa R=20, Goods Driver, CCC/J/RJY.Raiamundry.
41. V.V.L.N.Murthy.Goods Driver, CCC/0/RJY.R3iamundry.
12. N.Arjuna Rao, Goods Driver, CCC O RIY.Rajamundry,

43. SK.N,A,Jani,Goods Driver, CCC/C/BTTR.Bitragunta.

44,  Y.Babu Rae.Goods Driver, CCC/0/RJY.Rajamundrv.

15. Ch.Naga Raiu,Goods Driver, CCC/0/RJY.Rajamundry.

46. K.P.S.Nar=vana.Goods Driver, CCC/0/RIY.R2iamundy.

47. G.sunanda Kumar.Goods Driver, CCC/0/RJY,Rai=mun’ry.
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18, B.Rama Krlshm1 Goﬂds Driver; CCC/O/RJV Rajamundry.

49.. D.P.C.%30,G00ds Driver, CCC/O/QJY.Qaqqmunﬂfv,
50. V.Narasinon Rao, Godds Drivor Ccc/ﬁ/RJY.Raquunﬂry.

Wherza=g =r annlication v1 24 by the ab.ve nam=d Aapplicant

under sedtion 9 of the Adrinistrative tribunal ACt, 1985 as

in the" c0hv ﬁnnﬂwfﬂ Pﬁ"“unto hﬁs b“ﬂn registered and upon

hrﬂllmlnarv hoarlno the T-lﬁuna1 has admltted the aopllcatlon.

Notice ig horﬂhv q1m@n to yOu thmt 1F Vou w1sh to contest
- "C‘ , .r

the zpnlication you may. file vour r@niy along w1th the dodument -
in sunport thereof and 4fter smrv1ng «cony of the same {n the-

~aonlicant or his L@qﬁl hqu+ltlonﬂr w1th1n

Suan
[ ¥

ot iee hefore thls TrthNﬁl : 3¢

either in DETrson or throughfé.

Legal Drectltlonﬁr/nrmsﬁntlng Of Ficer ann01pted bv you in thls )

behaif. In default, tha said ﬁ0ﬂllcatlon m3y be henrd wnﬁ‘gpc1ded

-

in vour abhserce on or after thqt dfge wlthOUt %nv Further Notice,
Issued under my hand and the seal of the mrleunal

This the . M Twentv Fifét;, d~v of Wovember, 0.19979

// BY CRDTR OF THE TRIBUNAL// -
Date, 25-11-97, - o B - PR
' : ' 'yagffbi g

FOR REGISTRAR, -
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CENTRAL ADMINISTRATIVE TRIBUNAL HYDERARAD BENCH”KT HYDERABAD, o
18t Floor, HAC™ Bhavan, Onn:Pubhlic Garden, Hyderab .3~ 300004A.P,

ORIGINAL ADPDL[CATION NO.1445/97.
Aonlicant (g8} v/s Resnondent (8)

K.V.Unnin XKrishnan, &Sothers. T P.ANOSE.CCC/L/B7A. :
Goods Driver, Vigayawada.&54ors.

By Advocate Shri-Mr.K.S.Murthy, (ny/Central Govi.Standing Counsel)
' Mr.J.R.GovAala Rao.SC for dlys, .

| -
1. P.Anose, Goods Diiver,:CC/L/B7A,Viiayawada.
2., DA Glower, Goods Driver, CCC/D/RLY.Rajamundry.
3, P.Saelesh, Goods Driver, CCCYL/BZA,Vijavawada.
4. CH.V.Sridhar Goods Driver, CCC/TRO/BZA.Vijavawada.
5 .MD.Khaia Vali, cCC/L/RZA,Vijayawada,
Krishna Murthy.Goods Driver, CCC/TRO/BZA.Vijayawada.
7. DUSrinivasa Rao,Goods Driver, CCC/TRO/RZA.Viiavawada.
R, T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijavawada.
9. T.Tirunathi Swamy,Goods Driver, CCT/TRO/BZA.Vijayawada.
10. T.R.Satesh, Goods Driver, CCC/TRO/BZA.Vijayawada,
11. D.3rinivas Goods Driver, CCC/TRO/B7A.Vijayawada.
12. D.rRam Krishna .Goods Drivér, ZCC/TRO/BZA.Viiavawada,
13. P.Koteswarm Rao,Goods Driver, CCC/TRO/BZA.Vijayawada. .
14. D.pPsul, Gonds Driver, CCC/TRO/B7ZA,Viiayawada.
15, G.Ratnam.®onds Driver, CCC/TRO/BZA.VIjayawada.
16. SX.Mzstan, Goods Driver, CCC/TRN/377.viiayawada.
177, 2h.Azee=z,Gnods Driver, CCCYD/B R.Biiragqunta.
18, K.N=geswara R30,G00%= Driver, "20/D/RIV.R2{"™undrv.
19. 8K.J.Huss=in,Goods Driver,. CCC/0/RIV.Rajamundry.
20,  T.N.,V.Sekhar,Goods Driveér;CCC/0/BTTP.Bitragunta.
21. D.Venugenal Goods Driver, CC/C/BTTR.Bitragunta,
22. G.Meher Babu, Goods Driver, CC/C0/8TTR.Bitraqunta,
23. G.Prakasha R3ao, Secods Driver, CC/0/BTTR.RBitragunta.
24, P.V.S2shziah, Goods Driver, CC/0/RTTR.Bitragunta.
25. CH.Pr=atavkumar, Geods Driver, CC/0/BTTR.Bitragunata.
26. J.p.MaD7ig. Goods Briver, CC/0/BTTR.Bitragunta.
27, D.MD,vil1 Basha Goods Driver, CC/0/BTTR.Bitragunta,
28, 8.S8ltarsmam.Goods Driver, CCY/0/BTTR Bitragunta.
29, M.V.R.Mohanm, Goods Driver, CCC/0/RJY.Rajamundry. A
3. CH.S.RC.Sekhar Rao.Goods Drivér,ccc/0/rJY.Rajamundry.
31, N.Surana Raju,Goods Driver, CCC/C/RJIY.Rajamundry.
32. M.Venu,.Goods Drvar, CCC/0/RJIY.Rajamundry.
33 . N.R.Premanand, Goods Driver, CCC/C/RJY.Rajamundry.
34. G.Murall Krishna Goodz Driver, CCC/0/RJIY.Eajamundry.
35. X.Anil Kumar, Goods Driver, CCC/0/RJY.Rajamundry.,
™6, P.V.Satyanarayans.Goods Driver, CCC/0/RJY.Rafamundry.
37, N.Dayakar, Goods Drivér,CC/0/BTTR.Bitragunta.
38, G Gonala Krishna Murthv.Goods Driver, CCC/0/RJY.Rajamundry.
39. D.B=ensely,Goods Driver, CC/0/BTTR.Bitragunta.
4n. P.Srtinivas= Rao, Goods Driver, CCC/J/RJY.Rajamundry.
41. V.V.D.N.Murthy.Goods Driver, CCC/0/RJY.R2jamundry.
42. N.Arjuna Rao, Goods Driver, CCC O RJY.Raizmundry,
43.  SK.M.A,J3ni,Goods Driver, CCC/0/BTTR.Bitragunta.
44, Y.Babu Rae.Goods Driver, CCC/0/RJY.Rajamandry.
45, Ch.Naga Raiu,Goods Driver, CcCcCc/o/nJy.Rajamundry.
46. K.P.S.Naravana,Goods Driver,CCC/0/RJIY.Rajamund~y,
47. G.sunanda Kumar.Goods Driver, CC/0/RJIY.R273munrvy.

s

-----Contd,.z.,




& -—2-—

48, BRB. Qama Krishn= Godds nriver, CCC/O/RJ" R=iamundry,
9. D.D.C.730;@00ds Driver, CFC/ﬁfﬁJY Rajamundry, =
80. v Nnreein 2 mmo, Gooﬂﬁ DILV* . CCT/OzﬁJV Rajz undry,

1

_Whéf%és aﬁ armlic~tion fii@d bv ihe ahoﬁp 1:m°d‘amp11cant
unier section 10 ﬁf-thg ﬁdminLer1t1VG trlbunal Act, 1995 as
in the conv anneved hﬂrﬂunto st haen ra2gistered and upon
hrnllmlnﬁrv hﬂarlnq thm Trlhuna7 has admltted the abollcatlon

Notice 1is herﬂhv q1v9n to gou that if you w1sh to contest

the QUOliC%thﬂ you maw. Flle your rpnyy along w1th the document .

in support ther@of and after smrv1ng conv of the sqme oncihe _L
: & 3 N

ﬁhhlicnnt or hls Lmqal nrqc+1tlonﬂr withln

Tﬁ?ff?ﬁrnﬁ?*hefore thls Tribun%l either in merson or: through =

Legal “reCtltiOUPr/DrbSQntlnq Ofﬁlc@r anh01ntad by you in this -

Hehﬁlf Tn def%u]t ho sald aoﬁllc%tlon m?v'b@ haﬁrd\qnd 6901ded-

in vour absencs on or aFtPr thﬁt A= te w1thout ANy "u:ther Notlce; ‘
Issued unfer my hand 3pd the seal of the Tribﬁnal -

This the ,a& Twentv First, .. day of'ﬁqvémber;‘,g1997,’

Coey e

- 4 BY onEn OF. THE TRTRUNAL// .. o

DAte. 25-17-97. e T e
. i . . . : Coe A S

- . _.%*- . . . E ' ' { ,'—'?// [

FOR' REGISTRAR,
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""F‘N’I‘QAL TIN STR’\TIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD.
"1gt Ploor, HACA Bhavan, .Onm:Puhlic sardern, uyderak d- 500004A,P.

ORIGTNAL APPLICATION NO.1445/97.
apnlicant(8) ‘ V/S Resnondent (8)

¥.v.unnin Krishaan,&Sothers. v T, annse, CCC/L/BEA.
' : Gooﬁq Drlver, Vigayawada, &540rs.

By Advocate Shri-Mr.wR.sS."mrthe, (Ry/Czutral Guvt.standlng ‘Counsel)
Mr.J.R.Gomala Rao.SC for {1ys,

To.
P, Anose, Goods Deiver,r CC/L/BZA,; Vquyawnda‘

1

2 cha Qlower, Goods Driver, CCC/D/RLY.Rajamundry.
3 p.Saelesh, Goods Driver, CCC¥R/B7A,Vijavawada.
4

5

*

.

CH.V.Sridhar Goods Driver, CCC/TRO/BZA,Vijayawada.
SK.MD.¥Xhaja Vali,ccC/L/Bza,Vijayawada.

6 D.S.K.Krishna Murthy,Goods Driver, CCC/TRO/BAA.Vijayawada,
\¢”t:LDvs;;n1vas% Ra0,Goods Driver, CCC/TRO/BZA.Vijayawaca.
4, T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijayawada.

9, T.Tirunathi Swamv,Goods Driver, CCC/TRO/BZA.Vijayawada.
10. T R.Satesh, Goods Driver, €CC/TRO/B7ZA,Vijayawada.

11. D.Srinivas Goods Driver, CCC/TRO/BZA.Vijayawada,

19. D.Rama Krishna .Goods Driver,CCC/TRO/BZA.Viiavawada.
13. P.Koteswara Ran,Goods Driver, CCC/TRO/BZA.Vijayawada.
14. D.paul, GonAds Driver, CCC/TRO/BZA,Vifayawada.

15, @G.Ratnam.@onds Driver, CCC/TRO/BZA.Vijavawada.

16. 8K.Mastan, Goods Driver, CCC/TRC/R7A.Viiayawada.

17, Aah.Azeesw,Gnods Driver, CCC“0/R I'R.Bitragunta. =

12, K.N~geswara R3o,Good= Nrivar, 7CC/A/RIY.Ra{-munirv.
19. SK.J.Huss=in,Goods Driver, CCC/0/RJY.Rajamundry.

2N, T.N.V.Sekhar,Goads Driver, CCC/0/BTTR.Bitragunta.

21. D.Venugonal Goods Driver, CC/0/BTTR.Bitragunta.

22. G.Meher Babu, Goods Driver, CC/C/RTTR. Bitragunta.

23, G.Prakasha R3o, Geods Driver, CC/0/PTTR.EBitr=gunta.
24, P.V.8e2ghaiah, Goods Driver, CC/0/8TTR.Bltragunta. -
25, CH.Pratavkumar, Goods Driver, CC/0/8TTR.Bitr=gunata.
26. J.p.M»Dais. Goods Briver,CC/0/RTTR.B1tragunta,

27. D.MD.vAli Basha Goods Driver, CC 0O/BTTR.Bitragunta.
28, S.Sitaramam.Goods Driver, CC/0/BTTR Bitragunta.

29, M.V.R.Mohan, Goods Criver, cCcc/0/RIY.RAjamundry.

1N, CH.S.RC.Sekhar Rao.Goods Driveér,CCC/0/RJIY.Rajamundry.
31, N.Surava Raju,Goods Driver, CCC/0/RJY.Rajamundry.

32, M.Venu.Goods Drver, CCC/0/RJY.Rajamundry.

33 N.R.Premanand, Goods Drivzr, CCC/0/RJY.Rajamundry.
34, G.Mursli Krlshna coods Driver, CCC/0/RrRIY.Majamundry.
35, K.Anil Kumar, Goods Driver, CCC/0/RJIY.Rajamundry.

36, P.V.Satvanarayana.Goods Driver, CCC/0/rRJY.Rajamundry.
37. N.Dayakar, Goods Drivér,CC/0/BTTR.Bitragunta.

38, G Govala Krishna Murthv.Goods Driver, cee/o/aaY. Qajamundry.
39, D.Bensely,Goods Driver, CC/G/BTTR.Bitragunta.

4n, P.Srinivasa Rao, Goods Driver, CCC/J/RIV.Raiamundry.
41. V.V.D.N.Murthy.Goods Driver, CCC/0/RJY.Rajamundry.
42, N.Arjuna Rao, Goods Driver, CCC 0 RJY.Rajamundry,

43, SK.N.A,J=ni,Goods Driver, CCC/C/BTTR.Bitragunta.

14, Y.Babu Ram.Goods Driver, CCC/0/RJIY.22jamuindry.

A5. Ch,Naga Raiu,Goods Driver, CCC/0/rIv.raiamundry.

46. ¥.P.S.Nar=vana,Goods Driver, CCC/0/RIY.Rajamunry.

47. G,Sunanda Kumar.Goods Driver, CCC/0/RJIY.Raiarundry.

- & 9
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48, B. Ram= Krlshn% Godds Driver, Ccc/0/RIV. Rajamundry. ’ "

19. D.P.C.R20,G00ds Derﬁr, CCC/0/RIY.R Rajamundry,
50. V. quﬁ51n(? RAapE, Goods hriver CCC/M/QLY Raj=z uniry,

P
1

thEEﬁs an ronlicstion filed by the ahove naued 3ppiicant
ﬁnﬁer section 19 éf-th? AMIninistostive tribunasl Act, 1985'as
in the conv =nneved hereunto hag be?ﬂ‘réqiétprcd'and upon
nr@liminnrv‘bﬁ%fing:tk? Tri~unal has admltteﬁ the aopllcatlon
i1 s
Notice islhérebv given to, you th%t 1F you wish to contest

the nnnllc:wlon you may file VOur renyy along with the document

in sunport thereof and wfter sarv1ng cony of the sqme on thQ

avmlicant or hls LQQﬂl nrqn+itlonﬂr within Ab

gggzﬁgségg.hefore this Tribrunal, either in'Dersoh'or thfough a
Legal Dfectition r/Drnspntlng OfFlC@r aponointed-by you in this -
behalft' In defau1t th@ g3aid . nohllcqtlon may be heard and dmc1ded
in vour shsencr on or after thﬁt d=te wﬂthout 2nv Further Notlce
Issued under myv hqnd and the seal oF the Trlbun=1

This the .& Twentv First,‘.. day ¢f November, ,,1997. >

// BY ORDER OF THE. TRIBUNAL// o
Date. 25-11-97, ' .
%,,—7;{'1.:
R At
FOR REGISTRAR,

-
-




R 0 &)7?fL* Lak)ﬁh 'eLLQJ\,ﬁmﬂ}fLﬂ
A MQ MW\Q S ‘waufa PUPLICAb
\' d%éaqufkkﬁ&d"" ﬁﬁ;ﬂuaw

8 " @qym ‘“—Fb%%gg - . .
/qz" NGW\{ﬁ- (S50 Ryke) A : BY.R.P, 2.0,

§rn— alp) mh
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1st Floor, HACA Bhavan, O~napunlic Garden, Hvderab;d~ 50000440 .P.

_ ORIGTNAL ARTLICATION NO.1445/97,
Apnlicant (S) : V/S Respondent (S)

- K.V.Unnin Krishaan,&Sothars: T P. snose.CCC/T./B7A.
' Goods Driver, Vigayawada, &54ors.

By Advocate Shri-Mr.¥X.S.Murthy, (gy/Central Covi.sStanding Counsel)
Mr.J.R.GonalAa Rao.sSC for Rlys.

&

To,

1. P.&nose, Goods Dkiver,’ CC/L/B7ZA,Vijsvawada,

2, CDa Glower, Goods Driver, CCC/D/RLY Rajamundry.

3, ©P.Saelesh, Goods Driver, CCCED/BZA,Viijavawada.

4. CH.V.Sridhar Goocds Driver, CCC/TRC/B7ZA,Vijavawada.

5., SKiMD.Khaia Vvali,CcCC/L/BZa,Vijayawada.

6. D.S.K.Krishna Murthyv.Goods Driver, CCC/TRO/BZA. Vljayawada

~J

hgyV/ﬂD .Srinivasa Rao,Goods Driver, CCC/TRO/BZA.Vijayawada.

N, T.E.R,Stowart, Goods Driver, CCA/TRO/B72.Vijayawada,
9, T.Tirumathi Swamy,Goods Driver, CCT/TRG/BZA.Vijayawada.

10. T.R.Satesh, Goods Driver, CCC/TRO/BZA.Viiayawada.

11. D.Srinivas Goods Driver, CCC/TRO/BZA.Vijavawada,

12. D.Rama Krishna .Goods Drivér,CCC/TRO/B7ZA,.Viiavawada.

13, P.Koteswara Ran,Coods Driver, CCC/TRO/BZA.Viiayawada,

14. D.Paul, Gonds Driver, CCC/TRO/BZA,Viiay=awada.

15, G.rRRtnan.%onds Driver, CCC/TRO/BZA.Viiayawada,

16. SK.Mastan, Goods Driver, CCC/Tr0/R37A,Vi{iayawada.

17, Ah.Azeew,Goods Driver, CCC‘C/B.IR,Bitragunta. -

17, XK.N=geswara R30,B08%= "riyer, 7CC/O/RIV. R mundry.

12. SK.J.Hussain,Goods Driver, CCCAQ/RIY,Rajzmundry.

20.  T.N.V.SekhAar,Goods Driver, CCC/0/BTTR.Bitragunta.

21, D.Venugonal Goods Driver, CC/0/BTTR,Riragunta.

222.. G.Meher Bsbu, Gogds Driver, CC/0/BTTR.Bitragunta.

23. G.Prakasha R3o, Goods Driver, CC/C0/BTTR. Bltr%gurta.
"24,. P.V.Seshaiah, . Goods Driver, CC/0/BTTR.Bitragqunts.

25, CH, Prntahkumqr, Goods Driver, CC/C/BTTR.Bitragunata.
26, J.p,MDaig. Goods Priver,CC/0/RTTR.Ritragunta.

27, D.MD vali Bash1 Goods Driver, ¢C/0/BTTR.Bitragunta.
28, S.Sitaramam,Goods Driver, CC/0/BTTR Bitragunta.

29, M_.V.R.Mohan, Goods Driver, CCC/0/RJY.Raiamundry.

AN,  CH.S.RC,Sekhar Raoc.Goods Drivér,CCC/0/RJY.Rajamundry.
31, N,Suran2 Raju,Goods Driver, CCC/0/RJIY.Rajamundry.

32. M.Venu.Goods Drvar, CCC/0/RJY.Rajamundry. ‘

33  N.R.Premanand, Goods Driver, CCC/0/RJIY.Rajamundry,
34. G.Murali Krishna Goods Driver, CCC/0/RJY.Rajamundry.:
35. K.Anil Kumar, Goods Driver, CCC/0/RJIY.Rajamundry.

36, P.V.Satyanaravana.Goods Driver, CCC/8/RJY.Rafamundry.
37. N.Dayakar, Goods Drivér,CC/0/BTTR.Bitragunta.

38, G.Gorala Krishna Murthy.Goods Driver, CCC/0/nJY.Rajamundry.
39., D.Bensely,Goods Driver, CC/0/BTTR.Bitragunta.

4n. P.Srinivasa Rao, Goods Driver, CCC/J/RJY.R=jamundry.
41. V.V.D.N.Murthy.Goods Driver, CCC/0/RJIY.R3jamundry.
12. N.Arjuna Rao, Goods Driver, CCC O RJY.Rajzmundry,

43. SK.™.,A.J3ani,Goods Driver, CCC/0/BTTR.Bitragunta.

A4,  Y.Babu Rae.Goods Driver, CCC/0/RJY.Rajamundry.

15, Ch.Naga Raiju,8cods Driver, CCC/0/RJy.mafamundry.

46. K.P.S.Narmvana.Goods Driver, CCC/0/RJY.Ratamunry.

A47. G.Sunanda Xumar.Goods Driver, CCC/0/RJY.Raiamun?ry.

----.Contdg.2.
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48, B.Rama Krishns coflds Derﬁr,'”CC/O/QJ" Raiamundny,
19, D.P.C.720,G00da Celver, COZ/0/mIy. natamamd g,
50. V. Narﬁ81n 3 Rao, Goode Driver CCC/0/RJIY.R3i= undry,

Whﬂr”“q an %ﬁ“llC“t7”U T3il2d hy 1he P%ov“ nm@d aopllcant

unﬂef section 19 of the 2d=inistretive tribunal Act, 1985 as
in the ‘tony annewed h@rﬂunéo h?éihﬁﬂn registersd and upon e
nreliminary hearing the Trikunal has admitted the aopllcatlon
Notice ig herebv glven to vou that if vou w1sh to contes+
the =pnlication vou may file yvour ? r@n&y along w1th the document

(‘-!
in Quuport ther@of and aFter SQrv1ng conv of the sAame; on, the‘_,_

T ow

Aannl icant or his Léqal oractitioner withiﬁ 3

'tbﬂ~n2t;ce.hafore thls Tribunﬂl eiﬁher'in nerson 5f thrdugh‘ﬂ

Legal “reCtltiOﬂPr/ﬂrespntlnq Officer anh01nted by you in this -

Hehalf in defau?t th@ saiqd ﬂon11CQtlon may be heard an® decided

in vour absencr on'or after thﬁt'd?te w1th0ut‘3nv fufthér'Notice.
Issued unﬂor mv hand and  the seal of the Tllbun%l

This the ¥§ Twpntv First, .. day of Novembe;;_up1997(

7/ BY 0RDER OF THE'TQIBUN&Ef/x‘
D=2te. 25-11-97, ' :

!fl‘h’fi{lu -

. FOQ QEGISTRAQ
P B -
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(:i>f”VNTQAL ADMIWISTRQTI TRIBUNAL HYDERABAD BENCH AT HYDERABAD.

. Tst

Floor, HACK Bhavan, Omm:Public sarden, Hyderat d- 500004A,P,

ORIGINAL ADPDLICATION NO.1445/97.

Apnlicant(s) ‘ v’s resnondent (3)

K.V.

unnin XKrishnan,&8%others. T P.hnoso,CCC/L/B7A.
: Goers Driver,. Vigayawada, &S4ors.

By Advocate Shri-Mr.K_S,»irthy. {(Ry/Centrs L Govt.Standing Counsel)
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11.
12.
13.
14.
15,
16,
17,
1Qv
19.
20,
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22.
23,
24,
25,
26,
27,
28,
29,
30,
31,
32.
33
34,
35,
36,
37,
38,
309,
40,
41.
42,
43,
14,
4‘5.
46,
47.

0

Mr.J.R.Gonala Rao.sSC for Rlys.

P.3nose, Goods Diiver,/  CC/L/BZA,Viiayawada,

CDhA Glower, Goods Driver, CCC/D/RLY.Rajiamundry.
p,.saelesh, Goods Driver, CCCYL/RZA,Vijavawada.
CH.V.Sriéhar Goods Driver, CCC/TRO/BZA,Vijavawada,
SK.MD.Khata vali,CCC/L/RZA,Vijayawada,

D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/BZA.Vijayawada,
D.Srinivasa Rao,Goods Driver, CCC/TRG/BZA.Vijayawada,
T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijayawada.
T.Tirumathi Swamy,Goods Driver, CCZ/TRO/BZa.Vijayawada.
T R.Satesh, Goods Driver, €CC/TRO/BZA,Vijayawada,
D.Srinivas Goods Driver, CCC/TRO/BZA.Viiavawaca,
D.Rama Krishna .Goods Drivdr,CCC/TRO/BZA.Viiavawada,
P.Kotesw=2ra Ran,Goods Driver, CCC/TRO/BZA.Vijayawada.
D.Paul, Gonds Driver, CCC/TRO/BZA,Viiayawada.
G.Ratnam.®onds Driver, CCC/TRO/BZA.Vijayawada.
SK.Mastan, Goods Driver, CCC/TRO/BR7A.Viiayawada,
Ah.Azeew,Goods Driver, CCC‘/0/r TR.Bitragunta.
K.N~geswara R30,8007= Nrivar, 7CC/B/RIV.Raimundry.
SK.J.Hussain,Goods Driver, CCC/0/RJY.R3ajsmundry.
TTUNLV. Spkhar,Gooﬂq Driver, CCC/0/BTTR.Bitragunta.
D.Venugonal Goods Driver, CC/0/RTTR.Bitragunta
G.Meher Babuy, Goods Driver, CC/0/BTTR. Pltrﬁqunta.
G.Prakasha R3o, Geods Driver, CC/0/RTTR.Bitragunta,
P.V.Seshaiah, Goods Driver, CC/0/RTTR.Bitragunta.

CH. Prﬂtankumﬂr, Goods Driver, CC/0/BTTR.Bitragunata.
J.P.MeDaig. Goodes Priver, CC/0/RTTR.Ritragunta.
D.MD.v4li Basha Goods Driver, CC/C/BTTR.Bitragunta,
S.8itaramam, Goods Driver, CC/0/BTTR Bitragunta.
M.V.R.Mohan, Goods Driver, cCC/0/RJIY.Rajamundrv,
CH.S.RC.Sekhar Rao.B3oods Driver,CCC/0/RJIY.Rajamundry.
N.Surana Raju,Goods Driver, CCC/0/RJIY.Rajamundry.

- M.Venu.Goods Drver, CCC/0/RJY.Rajamundry.

W.R.Premanand, Goods Driver, CCC/0/RJIY.Rajamindry.

- G.Murali Krishna Goods Driver, CCC/C/RJY.E2jamundry.

K.Anil Kumarp, Goods Driver, CCC/0/RJY.Rziamundry.
P.V.Satyvanarayana.Goods Driver, €CC/0/RJY.Rajzarmundry.
N.Davakar, Goods Drivér,cC/0/BTTR.Bitragunta.

G Gorala Krishna Murthy.Goods Driver, CCC/0/RJY. Q%jamundry
D.B=nsely,Goods Driver, CC/0/BTTR.Bitragunta.

P. Srinlvaqa Ran, Goods Driver, CCC/J/RJIY.Rz2jamundry.
V.V.D.N.Murthy.Goods Driver, CCC/0/RJY.R>jamundry.
N.Arfun= Rao, Goods Driver, CCC © RJY.Rajamundry,
SK.M,A,J2ni,Goods Driver, CCC/0/BTTR.Bitragunta.
Y.Babu R20.Goods Driver, CCC/0/PJY.Ra2iamindry.
Ch.Waga Rafu,Goods Driver, CCC/0/RJY.»ajamundry.
X.P.S.Nar>vana.Goods Driver, CCC/0/RJIY.Ra{amundry.
G.Sunanda Kum=r.Gonds Driver, CCC/0/mJY.Raiauandcy.

-----contd‘P¢2.




48, B.Ramz Krishn= Gofds Driver, CCC/O/RIV. Rajrmundry,
19. D.P.C.730,G00ds Driver, CCCAO/RIY . R2{amund ry.
50. V.Narasin = RA0, Goods Driver CCC/0/RIY.Rai: undry,

Where-ga hh'anﬁlic“ticﬁ‘fiinﬁ by ot Ahovs numed applicant
under section 19 of the "dministr=tive tribunsl ACt, 19RS5 ag
in the conv anneved hereunto hag haen registersd and upon

nreliminary hearing the Tritunal hasﬁadmitted,thé aop]ic§tion,
Notice is herehv given to yog,ﬁh%t'if'yog wish to contest

. - - ! .
the 2rrlication vou mav file vour renzy along with-the document
in =support thereof and after servingféqnv,of‘the s#me on_the

. . i ol
annlicant or his Legal nractitioner within

ot

tha-notise hefore this Tribnnﬁlj‘éither~in'péfson,ﬁr through a

Legal nrectitioner/nredenting officer armointed by .you.in this -

hehalf. In'default,,ths said “pnlication m=y be hesrd “3nd decided
in vour absenc on or after that d-*te without anv “urther Notice.,

Issued under wy hand snd  +he gaal of the Tribunal

This the .ﬂ&‘fwentv First, .. day of Koverber, ,.1997,

i

BRE I ST / ..«u’f’.;' R
A2 oM /f‘ T
" FOR'REGTIBTRAR,
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‘ - o e R Y
R OQI”IMAL NDDLIchiow 10, 1.145/07 o
AnnLicantCS)\; A -,'.]i, Vs, .- ResmOﬂdent(s) ¥ e
K.V.Unnin Krishuan,&%othﬂrs-'. T p.Aancse.CCC/L/BZA. -
TP T A d Hoods Driver, Vigayawadaf&64brs.
By Advoeate Shri-Mr,K.S.Murthy.. .. (8y/Centsil Guwt.Standing :Counsel)
) Mr.J.R.Govala Ra0.SC for Rlys. . .
v I Lt N i Y S S
To. \
. P.Anose, Goods, Dfivﬁt,fPC/L/B7A,Vinyaw%da." S
. DA Glower, Goods Drivnrn CCC/D/RLY. Rajatuhdry i
p.Saelesh; Goods Driver,’ cccib/pza,vijayaiada. LTl L

CH.V.Sridhar Goods Driver, CCC/TRO/BZA, vijayawada. .
SK.MD,KMa{a' Wali, CC/L/BZA, Vijayhwada. = -
. D.S.K.Krishnid Murthy,Goods Driver, CCC/TRO/BRA. vijayaWadas
D. sninivaSA~Rao,Goods Driver,  CCC/TRO/BZA.Vijayawada., ="'
T.E.R,Stowart, Goods Driver, CCA/TRO/B2A.vijayawada. .
i rumathd 8wamy; Goods. Driver, : CEC/TRO/BZA VY jayawadai ~' ~o
T.R.Satesh, Goods Driver, CCC/TRO/BZA, vifayawada. _
D.Srinivas -Goads -Driver, CCC/TRO/BZA:Viiavawacda, ... ER
D.Rama Krishna .Goods Drivedr,.CCC/TRO/BZA,Viiavawada. Cel
P Koteswara, R4, Goods: Driver; -CCC/TRO/BZ AV jayawadal . "7 ° "
D.Paul, Goods Driver, CCC/TRO/BZA, Vijaquéda. _ ;
G Ratnam, §onds ‘Drivert, "CCC/TRO/BZA. Vijayswada. . e ot 0T
SK. Mastan, ‘Goods Drivér, ccc/thofs'"x Vi1ayaw=d- o ,
Ah:hzean, Gnods Drivér, "¢CC/0/ETTRI Bitracnmta. SRR EI
K.N~geswara Rio,G0Q7= Driver, 'CCC/O/Q*V RAiTruncry. ‘
SK+J. Huss%xn,Goods “Driver,’ CCC/Q/RJY Rdjamundry. e
o TJNV. Sthar,Gooﬁ'q Driver; CCC/0/BTTR. Bitragunta.
21: D.Venuoonal ‘Boods Driver,’ CC/0 /8TTR. Bitraquntas’ - e
223 G. Meher Babu, ‘Gogds Drivar, cC/0/BTTR. Bitragunta. _ .
23:. G.Prakasha Rao, ¢oods Drxver,'FF/O/DTTQ Bltragunta.'F e i
24¢ ©.Viseshaiah, Goods Driveér. 'cC/0/BTTR.Bittagunta. ~
?5: CH. pratankumar, Goods-Driver, ¢C/0/STTR. Bitr=gunata. AR A %
26: J.Pp. M“.Bwia Goods Briver, CC/0/3TTR.Bltracunta.
27 D MD.VELL" Bésha Gnods ‘Driver, CC’O/BTTR.Pltrngunta.
28s s sitarxmam ‘Goods DEiver, CC/O/BTTR Bitragunta.
29: MeyirJ¥ohan, Geods Driver, "CCC/0/RIY. Rafamundry.
302 CH.S.RC. sakhar Bao Gooﬂs Driver,CCC/O/QJY Ra]amundryr
31 N Surana Raiu Goods Drlver, ccch/RJY Rajamundry. o=
32: M;Venu. Goods‘ rVﬂr, CCC/B/RIY: Raiamundrv. : Lo
33 §. R.DPremanand,’ Goods Drivorfjccc/O/RJY Rﬁjamunﬁry.
34, G.puraii Krishna Goods Driver, CCC/0/RIY. Kajamundry._=
35; K. Anil Kurbd £, Go qé 'DJgiver, ccc/o/ﬂmﬁ ‘ha {amund £y,
?6. PV, Satvanarayana .Goods' Drivér, CCC/  TRIY. Raiamundryu‘- T
378 &:Dayakar, Good¥ D%ivé:, C/O/BTQB B{tragunta.
?P' G. Gonala Kridbnﬁ Murthv Goon Driver, ‘CCC/o/naY.Rajamundry. o
39¢ D Ba nsely,Goods ‘Driver, - 5C707/RTTR. Bitragunta. ‘
40.; pP:Srinivasiy Ras, Goods,Driver, CCC/J/RJIY.Rajamundry. . ..
41. V.V.D.N. Murthy.Goods Driver, CCC/0/RJY.R2jamundry. ,
42. N.Arjun=a Rag, Goods Driver, CCC O RJY. Rajamundry., T g
43. SK.M.A.J*ni,Goods Driver, CCC/0/BTTR.Bitragunta.
44, Y.Babu Rag.Goods Ppriver, GCC/0/RIY. R jamund gt T
15, Ch.Naga Ra1u Goonds Driver, CCC/0/nJy.Rajamundry.
46, ¥.P.S.Nar-vana.,Goods Driveér, CCG/0/RIY.REfamundry, . & &
47. G.sunanda Kumar,Gocds Drilver, Cﬂc/o/vJY hm*munf“::-v.
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48, B.Rama Krlshna GOudS Drivetr, ccc/o/n.
19, D.P.C.R30,G00ds Drivar, CCC/n/rgy
50, wv. Nar=51n 1 Rao, Gooudg I'river

QQ1amunHrv,
.Q?1?deﬂ”V

CCo/N/nTyY. Da1ﬂ“un4rv,

.... by the abcve named applicant

under section 19 of the Administrative tribun3l act, 1985 as

in the conv annévﬁﬁ heraunto has hzen registered and upon
nrﬂllmlnarv hﬂarlnc the Trlhuna7 has admltted the aoollcatlon

3 Notlce is herpbv given to you that 1f ‘you wish to contest
the ﬂnnllcatlon you may flle your renky- along with the document
In eupport thereof and after s2rving conv of the same . on the

, o . )2L§§& _
annl icant or his Legni'nractitioner within L= ”q'qyui,regéipt—éf

ﬂ?%a,ugtéce heforeféhis TribUn:I

eith@r in Derson or through

Legal ﬂrectitiOUEr/Urespntlnq Ofglcmr ahnolnted by you ‘in thls

hehalf, In defqu]t the sald =0n11cqtlon may bn haaﬂﬂ and, dﬁc1ded

in vour absencQ on or aFt@r thﬁt dﬂfe WlthOht anv Furtner.Notlce."-

Issued under my hand and +he seAI of the Trlbunal

This the .:gﬁ’rwentv Plrst, .. day of November; «,1997

/4 BY O"DER OF THE TQTBUNAL// n
D=2te, 25-11-97,

‘f%,4/{7u

TOR: QFGISTRQ
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CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD;EENCH AT HYDERABAD.
Tst Floor, HACA Rhavan, Oﬁnzpuhlic‘Garden,rHyderab;dw R00004A,P,

_ . ORIGINAL APPLICATION NO.1445/97,
Aonlicant(s) v/S Resnoident (S)

K.V.Unnin Krishnan,&Sothers. TP Arose.CCo/L/B7A. Y
‘ Goods Driver, Vigayawada.&54ors.

By Advocate Shri-Mr.¥,<,"urcthy., (By/Cerntral Govt.Standing Counsel)
Mr.J.R.Gopala Rao.SC for Rlys.

P.Anose, Goods Doiver,fCC/L/R7Z4,Vijayawada, ,

CcoA Glower, Goods Driver, CCC/D/RLY.Rajamundry.

P.Saelesh, Goods Driver, CCC¥R/BzZa,;Vijavawada.
CH.V.Sridhar Goods Driver, CCC/TRO/BZA,Viiavawada,
SK.MD.thaia Vvali, CCC/L/BZA,Vijayawada,

D.S.K,Krishna Murthy.Goods Driver, CCC/TRO/BEA.Vijayawada,
D.Srinivasa Rao,Goods Driver, CCC/TRO/BZA.Vijayawada.

*

T DY
L. )

i

R, T.E.R.Stowart, Goods Driver, CCA/TRCO/BZA.Vijayawada.
9. . T.Tirunathl Swamy,Goods Driver, CCC/TRO/BzZA.Vijayawada,
. T.R.S5atesh, Goods Driver, CCC/TRO/BZA,Vijayawada.
W91, D.sSrinivas Goods Driver, CCC/TRO/BZA.Vijavawada.y,«””’/

I2. D.Rama Krishna .Goods Drivdr, CCC/TRO/BZA.VITavawadar
L3. P.Koteswara Ran,Goods Driver, CCC/TRO/BZA.Vijayawada,

14. D.paul, Gonds Driver, CCC/TRO/BZA, Viiayawada.

15, G.RrRatnam.@onds Driver, CCC/TRO/BZA.Vijayawada.

1

1

1

N

b w0

- SK.,Mastan, Goods Driver, CCC/TRN/B7A.Viiayawada.

» Ah.Aze=%,Goods Driver, CCC/0/RITR.Bitragunta.

“s K.N~geswara Rao,Soods Drivar, 70C/Q/RIV.RA{-mundre.
19.  8K.J.Hussain,Goods Driver, CCC/0/RJY.Raj=mundry.
20. "T.N.V.Sekhar,Goods Driver, CCC/0/BTTR.Bitragunta.
21. DyVenugonal Goods Briver, CC/0/BTTR.Bitragunta.
22. G.Mehar Babu, Gonds Driver, CC/0/BTTR. Bitragunta.
23. G.Prakasha Rao, Soocds Driver, CC/0/BTTR.RBRItragunta.
‘24, P.V.Seshaiah, Goods Driver, CC/0/BTTR.Bitragunta. ‘
25, CH,Pratavkumar, Goods Driver, CC/0/BTTR.Bitragunata.
26. J.P.MuDslg. Goods Briver,cC/0/RTTR.Bitragunta.
27, D.MD.VE1l1 Basha Goods Driver, CC/0/BTTR.Bitragunta.
28, 8.Sitaramam.Goods Driver, CC/0/BRTTR Bitragunta. ~
29, M.V,R.Mohan, Goods Lriver, CCC/0/RIY.Rajamundry.

3. CH.S,RC.Sekhar Rac.300ds Driveér, CCC/0/RJY.Rajamundry.
31, XN.Surana Raju,Goods Driver, CCC/C/RIY.Rajamundrv,

32. M.Venu.Goods Drvar, 72CC/0/RJY.R3jamundry.

33 N.R.Premanand, Goods Driver, CCC/O0/RJIY.Rajamundry.
34. G.Murali Krishna Goods Driver, CCC/0/RIY.Hajamundry.

Liéif’R.Anil Kumar, Goods Driver, CCC/0/RJY.Rajamundry.

- P.V.Batyanaravane.Goods Driver, CCC/0/RJY.Rajamndry.
37. N.Davyakar; Goods Drivér,CC/0/BTTR.Bitragunta.
38, G.Gomala Krishna Murthy.Goods Driver, CCC/0/RJY.Rajamundry.
39. D.Bensely,Goods Driver, CC/0/RTTR.Bitragunta.
40,  P.Srinivasa Ran, Goods Driver, CCC/J/RIY.Raiamundry.
4l. V.V.L.N.Murthy.Goods Driver, CCC/0/RJY.R3jamundry.
42. N.Arjun= Rao, Goods Driver, cCC 0O RIY.R2iamundry,
#3.  SK.™.A.J°ni,Goods Driver, CCC/0/BTTR.3itragunta.
A4.  Y.Babu Rze.Goods Driver, CCC/0/RJV. Rzjamundry.
%5, Ch.Naga Raiju,Goods Driver, CCC/0/7JY.Rajamundry.
46.  K,P.S.Naravana.Goods Driver, CCC/0/RJY.Raiamundry.
47. G.sunanda Kumar.Goods Driver, C2C/0/7JY.Raismundrcy.

n ~10
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48, B.Ramz Krishna Goﬂos Der”I,‘”CC/O/QJ“ Raiamundry,

19. D.P.C.Ra0,G00ds privay, CCC’O’“JY nafzmoundry, -
50. V. Nar251n 1 RAE, eood" Nriver - C/ﬁ;RJY Raj=- unﬂrv

. -~ . .
Whare=s .an annlicdstion filag by the ahova nnmﬂd iopllcant

under seotioq 19 of ohe Aﬂﬂlﬂl%tratlva trlbun:l Act, 1985 ag

in the oonv'ann;yéd h@rﬂunto has bzen registered and uoon

nreliminatﬁ'hearing the TribunaT has aomltted the aoplloatlon
Notice is herehv agiven to you that 1F Vou wish to conteﬁt

the aorlication you ma v Flle vour rﬂn&y along W1th the document

in =upport ther@of and After snrv1ng ooov of ?he same 8; th@

- Aavnlicant orp his L@q:l orncfltloner wzthln'

ot |

‘%%ﬂ-g@%*ee hefore this Tribnn91~ either in nerson or through a-

Legal ﬁIECtltioner/Uresﬂntlnq Of Ficer amnointed by you-in this ..

behalf, In default, the sqld ﬂohllcatlon mav be ho%r@ and decided

in vour absence on or after that dnte wzthout vy thher Notlce
Issued under my hand ang the seal of the Trloun:l “

This the Q@ Twenty Pirst, 7, . d%v of November ';r1997,

// BY OPDER OV THE TRIEUNAL//

Date. 25-11-97, S
' /jﬁ,ﬁq}( w
o e—

FOR REGISTRAR,
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48, . B.Rama Krishna Godds Driver, CPC/O/ RIV.RaT2mundry, .

40. D.P.C.R30,Go0ods Drivacg, CCC/0/nay, “aiﬂWJnﬂLv.
50. V.Narasin 2 Rao, Goods NDriver. C“C/O QJY Rajz unﬂry,.

i
Where-g zn‘awhlicztion filad by the above'neméd~abplicant
unier S@étlﬁn 19 of the QdM1nlstrat1Vf trlbunﬂl Act, .9?5 as
in the cony annﬂvﬁﬂ horﬁunto has bzen rﬁglsgercd‘and upon
'ﬁrﬂllmlnqrv hearing the Trihunal has admitted the avplication,

Notice is herﬁbv q1v9n to vou that if you- wish to contest

Ly

“the nnnllcatlon you’ may file vour- r@hﬁy along with the document‘

in =unvort ther@of and 1fter smnv1nq cOonYy - of t -SAME on the»
. S M)
annl icant or his Leqﬁl nrﬁhfltloner w1th1n

éhﬂ—naﬁ;ee.hﬂfore thls Tribunal elther in nNerson .or thrcugh a

Legal nrﬂctltioner/nrasmntlng ofﬁlcpr ann01ptad hy you 1n thlS T

hbehalf, In default, ha sazd ﬂ0h11c%t10n mﬂy b@ h@ﬁrd “nd do01ded

in vour absencr on or after that d"*e w1thout %nv ’grgher Notlcm‘

Issued unﬁar my hand and thﬂ seal of the TrLbun=l

This the ..QETwenty Flrsti-;. Aay of-November, ,.1997

" // BY ORDER OF 'Tup TQ“‘“*I‘\T’\L//

-.* J@4ﬂ%“¥

FOR QEGISTRAQ.

D=2te, 25-11-97,
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Tst Floor,

Avnlicant (s)
~K.V.Unnin Krishnman,&Sothers.

By Advocate Shri-Mr,X.s.Murthy,
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TRIBUNAL HYDERABAD BEWNCH AT HYUERABAD »
Hvderabxd— %OOOO4A P.

- BY.R.P,A.TI,

HACH Bhavan, onn:Puhlic Garden,

ORIGINAL APPLICATION NO.1445/97. -

/8 Respondent (S)

T P.Anose.,.CCC/L/BZA.
Gonds Driver, vigavawada, &%40rs.

(Ry/Central Govt.Standing. Counsel)
Mr.J.R.Gopalz Rao.SC for Rlys.

Goods Diiver,t cC/L/R7A, Vi{ayawada,

GooAs Driver, CCC/D/RLY.Rajamundry.
P.Saelesh, Goods Driver, CCC¥D/B7ZA,Vijavawada.
CH.V.Sridhar Gocds Driver, CCC/TRO/B7A,Vijayawada,
SK.MD.Khaia vali,CCC/L/B2ZA,Vijayawada.

D.S.K.Xrishna Murthy.Goods Driver, CCC/TRO/BZA.Vijiayawada.
D.Srinivasa Rdo,Goods Driver, CCC/TRO/BZA,Vijayawada.
T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijayawada,
T.Tirunathi Swamy,Goods Driver, CCC/TRO/BzA,.Vijayawada.
T.R.Satesh, Goods Driver, CCC/TRO/BZA,Vijayawada,
D.Srinivas Goods Driver, CCC/TRO/BZA.Vijayawada.

D.Rama Krishna .Goods Drivdr, CCC/TRO/BZA.Viiayawada.
P.Kotesw=ra Ran,Goods Driver, CCC/TRO/RZA.Vijayawada.
D.Paul, Gonds Driver, CCC/TRC/BZA,Viiayawada.

P, Anose,
cohn Glower,

15,
i6.
17
le
19.
20,
21.
22.
23,
24,
25,
26,
27,
28,
:29~
30,
31,
32.
313
34,
35.
36,
37,
IR,
39
an,
=41'
42.
43,
44,
45,
46,
47,

G.RAtnAm.@onds Driver, CCC/TRO/BZA.Vijayvawada.
SK,Mastan, Goods Driver, CCC/TrO/R7A.vViiavawada,
Ah.Aze=w,Gnods Driver, CCC/0/R™IR.Bitragunta.
K.N~geswara R30,G00d« Nriver, "CC/WA/RIV,.Ra1-mun’ryv.
SK.J.Hussain,Goods Driver, CCC/0/RJIY.Rajamundry.
T.N.V.S8ekhar,Goods Driver,CCC/0/BTTR.Bitragunta.
D.Venugomnal Goods Driver, CC/C/RTTR.Bitragunta.
G.Meher Babu, Goods Driver, CC/0/BTTR.Bitragunta.
G.Prakasha Rao, Goods Driver, CC/C/BTTR.Bitragunta,
P.V.Seshaiah, Goeds Driver, CC/C/BTTR.Bitragunta.
CH.Pratankumar, Goods Driver, CC/0/BTTR.Bitragunata.
J.P.meBaig. Goods Priver, CC/0/BTTR,2itraqunta,
D.MD.v411 Basha Goods Driver, CC/0/BTTR.Bitr=gunta,
S.Sitaramam.Goods Driver, CC/0/BTTR Bitragunta.
M.V.R.Mohan, Coods Driver, CCC/0/RJIY.Rajamundry.
CH.S.RC.8¢khar Rao.Goods Drivér,CCC/0/RIY,Rajamundry.
N.Suran=2 Raiu,Goods Driver, CCC/0/RJIV.Rajamundry.
M.Venu.Goods Drvar, CCC/0/RJIY.Rajiamundry.
N.R.Prem=nand, Goods Driver, CCC/0/RJIY.Rz2iamundry.
G.Murali Krishna Goods Driver, CCC/0/RJIY.Eajamundry.
K.anil Kumar, Goods .Driver, CCC/0/RJY.Rsjamundry.
P.V.Satyvanarayana.Goods Driver, <€CC/3/RJY.Rajamundry.
N.Davakar, Goods Drivér,CC/0/BTTR.Bitragunt=a,

G Govala Krishna Murthv.Goods Driver, CCC/0/RJY. Rajamundry
D.Benselv,Goods Driver, CC/C/BTTR.Bitragunta.
P.Srinivasa Ran, Goods priver, CCC/I/RIY.R2amundry.
V.V.D.N.Maurthv.Goods Driver, CCC/0/RIY.R2jamundry.
N.Arjuna Rao, Goods Driver, CCC O RJY.Rajzmundry,
SK.%,A,J2ni, Goods Driver, CCC/0/BTTR.Bitragunta.

Y. Babuy RA®.Goods Driver, CCC/0/RJY.Rajamundry.
Ch.Naga Raiju,Goods Driver, CCC/0/nIv.Raiamundry.
K.P.S.Nar»vana.Godds Driveér, CCC/0/RIY.Rajamndry.
G.sunanda Kumar.Coods Driver, 7CC/0/RJY.Rajiamundry.

.....Contd,.Z.
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48, B.Rama Krishn=a Gofds Driver, CCC/0/RJIV.R=jamundry.

19, D.P.C.R30,G00ds Drivar, CCC/O/WJY.Rajamundry,,
50. V.Napaain o RAO, CGoodsg Driver, CCQ/O/RJY.Rajé“unﬂrV.\

|
wh@r9“5~?h %nbliCTtidn.filed by tha ahove named applicant
unrer sé;tion 19 ofAtﬁe‘Administfﬁtive tribqhei ict, 1985 as
in the COﬁV-%ﬁhQY@ﬂ h?£¥UDtO has bezn registersd and upon
nreliminary hearing the Trihpnal has admitted the aool?cation.
Notice is her@bvigiven‘to you fhatlif you wish to contest
the arnlication vou may file your rec®y along with theAdocument

in support thereof and after serving comv of the same on the
_ . _ T e

2onlicant or his Legal oractitionsr within

- — T .
*hepetder hefore this Tribun=l, either in verson or through a

Legal Dredtitioner/nresepting'Ofﬁicer-aéooimted by you in this ~

hehalf., In default, the gaiqd 2onlication ri‘?':‘.vw

in vour ahsanpecr on or after that. dr*te without Anv “urther Notice,
Iszued under my hand and  the szal of the‘Tiibqnaﬁ ;

This the .« Twentv First, .. day of November, .,1997, .

// BY. ORDER OF. THE TRIBUNAL// -

. . l" . %‘4;{ “}
- FOR REGISTRAR,

-

D=ate., 25.11-97,

.

-

ﬁ .

be heard 'and decided
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CENTRAL ADMINézgg TIVE TRIBUNAL HYDFRA AD BENUH AT HYDERABAD.

Tst Floor, HACA Bhavan, Orm:tuhlic Garden, Hvderqhnd~ RCOOO4A, P,

ORIGINAL “PPLICATION ¥0,1445/97.

Apnlicant(g) v/s Resnorndent (S)
K.V.Unnin Krishnan,&5others. T P, Anose,CCC/L/B7A.

» Goods Driver, Vigayawada. &54ors.
By Advocate Shri-Mr.K.S.Murthy. (ry/Central Govt.Standing Counsel)

Mr.J.R.Gonala Rao.SC for Riys.

H
O

P.Anose, Goods Diiver,rCC/L/BZA,Vijsyawada,

CDA Glower, Goods Driver, .@CC/D/RLY.Rajamundry.
p.Saelesh, Goods Driver, CCCYB/BZA,Vijavawada,
CH.V.Sridhar Goods Driver, CCC/TRO/BZA.Vijayawada,
SK.MD.Khaia vali, CCC/L/BZA,Vijayawada,

D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/BKA vijayawada.
D.Srinivass Rao,Goods Drlver, CCC/TRO/BZA,Vijayawada,
T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijayawada.

. T.Tirunathi Swamv,Goods Driver, CCC/TRO/BZA.Vijayawada.
T.R.Satesh, Goods Driver, CCC/TRO/R7ZA,Viiayawada.
D.Srinivas Goads Driver, CCC/TRO/BZA.Vijayawada.
D.Rama Xrishna .Goods Driver,CCC/TRO/BZA.Viiavawada.
P.Koteswara Rao,Goods Driver, CCC/TRO/BZA,Vijayawada,
D.Paul, Gonds Driver, CCC/TRO/BZA,Viiayawada.

_G. Ratnam goods Driver, CCC/TRO/BZA.Vijavawads.

16. TER.Mastan, Goods Driver, CCC/TRO/R7A, viiayawada.

7.  Ah.Azee7,Goods Driver, CCC’0/BT.TR.Bitragunta.

18, K.N-geswara R30,G007= Drivar, "CC/B/RIV.72{~munire.

- 19. SK.J.Hussain,Goods Driver, CCC/0/RJY.Rajamundry.

20, T.W.V.sekhar,Goads Driver, CCC/0/BTTR.Bitragunta.

21, D.Venugovral Goods Driver, CC/0/RTTR.Bitragunta.

22. G.Meher Babu, Goods Driver, CC/0/BTTR. Bitragunta.

23, G.Prakasha Rao, Geods Driver, CC/C/BTTR.Bitragunta,
24, P,V.Seshaiah, Goods Driver, CC/0/BTTR.Bitragunta.

25. CH. Prﬂtankumﬁr, Goods Driver, CC/0/BTTR.Bitragunata.
26, J.p,MDAalg. Goods Priver, CC/0/RTTR.Bitragunta.

27, D.MD.vAli Bﬁ ha Goods Driver, C2/0/BTTR.Bitragunta.
28.. 8. S;tarnmam Goods Driver, CC’O/BTTQ Bitragunta.

29, 'M.V.R,Mohan, Goods ILriver, CCC/Q/RJY. Rajamundry.

3N, CH.S.RC.Sekhar Rao.Goods Drivér, CCC/0/rJY.Raiamundry.
31, N.Surana Raju,Goods Driver, ccc/o/RJy_Rajamundry.

32. M.Venu,Goods Drvar, CCC/C/RJIY.Rajamundry.

33 N.R.Premanand, Goords Driver, CCC/0/RJIY.Rajamundry.
34. G.Murali Krishna Goods Driver, CCC/G/RIY.Kajamundry.
35. K.Anil Kumar, Goods Driver, CCC/C/RJY.Raiamundry.

36, P.V.Satvanarayana,Goods Driver, CCC/®/RJIY.Rajamundry.
37. N.Davakar, Goods Drivér,CC/0/BTTR.Bltragunta.

38, G Gomala Krishna Murthy.Goods Driver, CCC/0/RJY.Rajamundry.
39. D.Bensely,Goods Driver, CC/0/BTTR.Bitragunta.

40,  P.Srinivasa Ran, Goods Driver, CCC/J/RJIY.Rajamindry.
41. V.V.D.N.Murthv.Goods Driver, CCC/0/RJIY.Rziamundry.
42. N.Arjuna Rao, Goods Driver, CCC O RJY.Rajamundry,

43. SK.¥,A,Jni,Goods Driver, cCC/0/BTTR.Bitragunta.

14, Y. Babu Ra®.Goods Driver, CCC/0/RJY.Rajamundry.

15, Ch.¥Naga Raiju,Goods Driver, ccc/0/rJv.rRaiamundry.

A6, K.P.S.Naravana,Goods Driver, CCC/C/RJIY.Raiamundry.

47. G,3unanda Xumar.Goods Driver, CCC/0/RJIY.Raiamundry.
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48, B.Rama Krishna Goojs Driver, ccc/o/rIv. Raiarfundry, L
19. D.P.C.%30,G00ds Drivary, CCC/O/WJY.Qa.amnnﬂ*v L ‘
50, v qu”SlU T RAO, Goodg Trlvnr, C”C/w Y, Q%}- unﬂrv.

|
|

cWherzes an Annlication filed by the ahove named 2pplicant

undﬂr sectlmn 19 of the qﬂM1antra11VQ

tribunal act, 1985 as

in th@ COMY annswad hﬂr“unto hﬁs baen ragistered and upon

nreliminary hesring tHP Trirunal has admltted the aoollcatlon

Notice is herebv q1v9n to vOu th%t 1F vou wish to- contest

the :nnllcatlon you may Flle your r@n&y along with the document -

in =support thereof. and ther s2rving conv of the Sime on the - -

snnlleant or his Leqal nrac+itloner within
—iiL_Imﬁafﬁnhﬁfore thls Tribunal,

Legal ﬂrectltioner/ﬂresnntlng Cffi

either in‘narSOn or through =
lcer anh01nted hy vou 1n this -

hehalf, In def%u]t thﬂ sald =0ﬁllcqt10n mﬁy be Hesrd

»

nnd decided }

in vour absencﬁ on or %Ft@r thqt d“te w1thout aqv Furthur Notlce

Issued unﬂ@r'mv nand and the sezl of the ﬁt&bunal o T

+*
! .

This the .ﬁi'Pwent§ First,';.;dav cf November,_..l?Q?. ot

| // BY ORDER OF TuE TRIBUNAL// . -
Date. 25-11-97, o IR

ﬂﬁ,ﬁﬁ;u-
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CFNTRAL ADMINISTRATIVE TRIBUNAL HIDERABAD BEN H AT HYDERABAD-
1st Floor, HACH Bhavan, Crmibublic sarden, Hyderabad- 5000042.P.

ORTIGINAL APPLICATION h0.14@5/97.
Apnlicant(s) ' V/3 Respoudent {9)

K,.vV.Unnin ¥rishnan, &Rothers. ‘ T PLAROSe,CCC/L/RZA. I
Goods Driver, Visavawada &54ors.

By Advocate Shri-Mr.K.S,Muirthy. (By/Certral Govt.Standing Counsel)
) Mr.J.R.Gopala Rao.sSC for Rlys,

1 P.Anose, Goods Diiver,tCC/L/BZA,Vijiayawada,
2, DA Glower, Goods Driver, CCC/0/RLY.Rajamndry.
3. P.Saelesh, Goods Driver, CCC¥D/B7a,Vijavawada,
4. CH.V.Sridhar Goods Driver, CCC/TRO/BZA,Vijayawada.
5. SK.MD.¥Khaia Vvali,CcCC/L/Bza,Vijayawada.
6. D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/BZA.Vijayawada.
7. D.Srinlvasa Rao,Goods Driver, CCC/TRO/BZA. Vljayaw_da
2, T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijayawada.
9, T.Tirunzathi Swamy,Goods Driver, CCC/TRO/BZA.Vijayawada,
10.. T.R.Satesh, Goods Driver, CCC/TRO/BZA, viiayawada.
11. D.Srinivas Goods Driver, CCC/TRO/BZA.Vijavawada.
12. D.RrRama Krishna .Goods Drivear,CcCC/TRO/RZA.Viiavawada.
13. P.Koteswarm Rao,Goods Driver, CCC/TRO/BZA.Vijayawada.
14, D.paul, Gonds Driver, CCC/TRO/BZA,Vijzyawada.
15, £G.Ratnam.@onds Driver, CCC/TRO/BZA.Vijayawada.
- N 6 SK.Mastan, Goods Driver, CCC/TRO/B7A,Viiavawada.
17. Ah.Azen%,Goods Driver, CCC/C/BTTR.Bitragunta.
18, K.N=geswara R3o,G00d« NDriver, 7CC/D/RIV.Raiun‘rv.
19. SK.J.Hussain,Goods Driver, CCC/O/RJV Qaj:mundrv
20, T.N.V.Sekhar,Goods Driver, cCC/0/BTTR.Bitragunta.
21, D.Vemugomal Goods Driver, CC/0/BTTR.Bitragunta.
22, G.Meher Bsbv, Goods Driver, CC/0/BTTR.Rltragunta.
23. G.Pr=kasha Rao, Saods Driver, ﬁC/O/ﬁTmR.Bltrqgurta
24, P.V.Seshalah, Goods Driver, CC/0/3TTR.Sitrzgunta.
25, CH.Pratarkumar, Goods Driver, CC/0/BTTR.2itragunata.
26. J.p.MaBalg. Goods Briver,cC/0/3TTR,Bitragunta.
27, D.MD.VAli Basha Goods Driver, CCYC/BTTR.Bitragunta.
28, S.Sitaramam.Goods Driver, cC/0/BTTR Bitragunta.
29, M.V.R.Mohan, Goods Driver, CCC/0Q/RJY.Rajamundry.
30. CH/S.RC.Sekhar Rao.Goods Drivér, cCC/0/RJY.Rafamundry.
31,  N.Surana Raju,Goods Driver, CCC/0/RJY.R2jamundry.
32. M.Venu.Goods Drvar, CCC/0/RJIY.Rajamundry.
33 N.R.Premanand, Goods Driver, CCC/0/RJIY.Rajamundry.
34. G.Murali Krishna Goods Driver, CCC/0/RJIY.Eajamundry.
35. K.Anil Kumar, Goods Driver, CCC/0/RJY.Rajamundry.
316, P.V.Satyanaravana.Goods Driver, CCC/0/RJY.Rajamundry.
37. N.Davyakar, Goods Drivér,CC/0/BTTR.Bitragunta.
38, G.Gorala Krishnr Murthy.Goods Driver, CCC/0/PJY.Rajamundry.
39. D.Bensely,Goods Driver, CC/0/BTTR.Bitragunta.
40, P,;Srinivasa Rao, Goods Driver, CCC/J/RJIY.Rzjamundry.
41. V.V.B.N.Murthy.Goods Driver, CCC/C/RJY.R2jamundry.
42. N.Arjuns Rso, .Goods Driver, CCC 0O RJY.Rajamundry,
43. . SK,N.A.J2ni,Goods Driver, CCC/C/BTTR.Bitragunta.
14, Y. Babu Raes,Goods Driver, €CC/0/RJY. Rajamundry.
45, Ch.N=ga Raiu,Goods Driver, CCC/0/rRJv.Rajamundry. _
46, K.P.S.Nar=vana.Goods Driver, CCC/0/RIY.Rajamuniry.
47. G.Sunanda Kumar,Goods Driver, ©CC/0/nJY.Raiamundry.
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48, B.Rama Krishna Golds Driver, CCC/0/RI7 LRAFaMUNAry,
19. D.P.C,R30,G00ds Driver, CCC/0/RJY.T Rajamundry,
50. v, Nar“sinaa R30, Goods Nriver . C”C/ﬂ/RJY Rajdmunﬂrv.

§ g i
Where~s-an, abnlicatinn €17 23 by the above mamed, applicant

under section 19 of the 33mipistretive tricun=al ~ct, 1985 asg

in the conv annrwnsAd L rtunto héshb%@n reglsterad and upon

nreliminsry hearing tHC'TriHuhal‘héskadmitted f%é ébplieétion
Notice is herawy glven: to- vou(th%t if vou w1sh to contest

the apnlication you may file your’ r@ﬂ"y ﬁlong ‘with the document

in supnport thereof and =after serv1ng-cony of the samgion the

LY
T N
aonlicant or his Leq:l nrﬁh*itlonﬁr w1th1n.. ‘ . ??

?ﬁT"‘ﬁhttce haFor@ thls Tribnnﬁl

either in person or through a
Legal hrec%ltionerfnrbSDntlnq Of‘lCQr ahh01ntﬂd by vou 1n|thls'

hehalf, In defau]t “the sald aoﬁlic%tion'mav be he=rd Qhﬁ decided

in your absence on or after thst A- e w1thout anv'flrthpr Notlce
Issued undsr mv hand nnd the se=1 of the Tribunal

This the .ﬁg Twency Flrst,‘.; dav of November,-,,1997.

) 7/ BY CTDER OF THE TRIBUNAL// ~ . -
Date. 25-11-97, R T )

fdi/ -
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CENTRAL ADMINTSTRATIVE TRIBUNAL HUBERABAD BENCH A7 HYDERABAD .,

Tst Floor, HACA Bhavan, O~n:tuhlic Zarden, Hyderab-d-~ 500004A.P,

ORIGINAL APPLICATION NO.1445/97,
Apnlicant(s) _ v/S Respovdent (8)

K.V.Unnin XKrishnan,&S5cthers. T PLArose. COC/L /BT, 3
‘ ' ‘Go0ds Driver, Vidayawada,&S54ors.

By Advocate Shri-Mr.®.s.vmriny. " (my/central Govt.standing Coursel)
Mr.J,R.Copala Rao.sC for Hlys,

=
e}

P.Anose, Goods Delver,” CC/L/B7A,Vijayawada,
CDA Glower, Goods Driver, CCC/Q/RLY.R2j2mindry.
P.Saelesh, Goods Driver, CCC¥n/BZA, Vijayawada.
CH.V.Sridhar Goods Driver, CCC/TRO/BZA.Viijavawada.
SK.MD.Khaia vali, CCC/L/BZa,Vijayawada,
D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/BRA.Vijayawada,
D.Srinivass Rao,Goods Driver, CCC/TRC/BZA.Vijayawada.
T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijayawada.
T.Tirunathl Swamy,Goods Driver, CCZ/TRO/BZA.Vijayawada,
T.R.S5atesh, Goods Driver, CCC/TRO/RZA,Vijayawada.
D.Srinivas Goods Driver, CCC/TRO/B7A.Vijayawada, '
D.RrRama Krishna .Goods Driver, cCC/TRO/B7ZA.Viiavawada.
. P.Kotesw=ra Raon,Goods Driver, CCC/TRO/BZA.vViijayawada.

14. D.paul, Gon?ds Driver, CCC/TRO/BZA,Viiayawada.

15, G.Ratnam.8onds Driver, CCC/TRO/R7ZA,.Viiayawada,

16, SK.Mastan, Goods Driver, CCC/TRO/%7A.Viiayawads,

7. Ah.Azee,Goods Driver, OCC/0/377R.Bitragunta.

18, K.N~geswara Ra0,706"« Triver, TCC/M/RIV,.Rai~mundre, -
19.  SK.J.Hussain,Goods Driver, CCC/0/RJY.Rajzmundry.

2N, T.N.V.Sekhar,Goods Driver, CCC/0/BTTR.Bitragunta.

21, D.,Venugorzl Goods Driver, CC/0/BTTR.Bitragunta.

22. G.Meher Bsbu, Goods Driver, CC/0/BTTR.RBltragunta,

234 G.Prakasha R3o, Soods Driver, CC/0/BTTR.Bitragunta.
24, P.V.Seshalah, Goods Driveér, CC/0/BTTR.Bitragunta.
25., CH.Pratankumar, Goods Driver, CC/0/BTTR.Bitr=gunata.
26, J.P.MLBvig. Goods Briver, CC/0/BTTR.Bitragunta.

27, D.,MD.vAli Basha Goods Driver, CC/Q/BTITR.Bitragunta,
28.  S.sitarsmam.Goods Driver, CC/0/BTTR Bitragunta.

29, M.V.R.Mohan, Goods Iriver, CCC/0/RJY.Rajamundry.

3N, "CH.S.RC.S=khar Rao.Goods Drivér, cCC/0/RJIY.Rajamundry.
\;%,* N.Suran= Raju,Goods Driver, CCC/0/RJY.Rajamundry.

- M. Venu.Goods Drver, CCC/C/RJIY.Rajamundry.

* ¢ 9 .
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337 N.R.Premanand, Goods Drivar, CCC/0/RJIY.Rajamundry.
34. G.Murali Krishnz Goods Driver, CCC/0/RJY.H2jamundry.
35. KX.Anil Kumar, GQods Driver, CCC/Q/RJY.Rajzmundry.
36,  P.V.Satyanarayana.Goods Driver, CCCc/0 /RJIY.Ra2{amundry.
37. N.Davyakar, Goods Drivdr,CC/0/BTTR.Bitragunta.

38.  G.Gon=al2 Krishna Murthy.Goods Driver, CCC/0/RJY.Rajamndry.
39. D.Bensely,Goods Driver, CC/0/BTTR.Bitragunta.

20.  P.Srinivasa Rao, Goods Driver, CCC/J/RJY.Rajamundry.
4l. V.V,G.N.Murthy.Goods Driver, CCC/0/RJY.R3jamundry.
42. N.Arjuns Rao, Goods Driver, ¢oC 0 RIY¥.Rajamundry,

43. SK.M.A,Jani,Goods Driver, CCC/0/BTTR.Bitragunta,

t4. Y.Babu Rae,.Goods Driver, CCC/Q/RJY. Rajamundry.

45, Ch.Naga Raiu,Goods Driver, CCC/0/RJY.Rajamundry,

46. K.P.S.Naravana.Goods Driver, CCC/0/RJY.Rafamundry,

47.  G.sunarda Kumar.Goods Driver, CCC/0/RJY.Raiamun?ry.

+----Contd..2.
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{ﬁ?,//b Rama Krishna Godids Driver r, CCc/o/nT Rajamundry,

D.P.C. 730, 3r0ds Drivess, CCC/O/WJY aqqmundrv
50. v, Nar,slu'ﬁ Ry, Goodg Nrivey L CCC/n /Ry, da1=wunﬂrv.

Whers-c an %hhliéﬁtion Tilzd hy the ahowe nam=d applicant
under sectibn "9 of the Administxqtivé ﬂribunal Act, 1985 asg
in the éO“V ANMNEYeT hers oty hag hean r2gistered and uﬁon_
nreliminary hearing the 7ritainsl has admitted the abolfcation
Notice is herehy qiven to you gh%t 1F vou wish to contest
the =nh11cat10n You may file vour reniy- along with theldocument
in qumbort thereof ang 1Fter s2rving conv of the same on- the

*onlicant or his Legal nrﬁ0+1tloner w1th1n

theﬁggtiee Hﬁforp this Tribhun=l, either in merson or through a

Legal ﬁrecfltloner/hroscntlnﬂ Of“lcnr aﬁholntad by you' 1n this
heh%lf In defﬁu]t ~the S?ld *onlic2tion mev be heard - 2anad d@c1ded

in vour ahg Nee on or after ths t Amte w1thﬂut EhstU rthher Notice,

Iszued under mYyohand and  the seal of the Tribunal

This the .4? Tuenty ¥irst, .« day of Novembér; 21997,

// BY ORDER OF THE TRIBUNAL//
Date, 25-11.97, - - Pl

%:—?;ﬁ? u.
. L

FOR REGISTRAR,

-
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CRENTRAL \DMI‘\TISTQ’\TIVE TRIBUT\TAL HYDER’XBAD BET\TCH AT LIY'UER?XBAD
1st Floor, uACT Bhavan, O““.PUHIIC Garﬁen, Hvﬂerﬁbﬁdn 50600”A P,

ORIGINAL APPLICATION NO.1445/97,
Applicant (§) o ‘ VS Resnorn Omnt(S)

K.V.Unnin Krishnsn,&Sothers. T P.Andse . C2C/L, BZA.
- ‘ 20008 Driver, Vigayawada. &5¢ors.

By Advocate Shri-MriX.g.murthy, (Py/Cdnﬁral'Guvt.Standlng Counsel)
' ‘ Mr.J.R.Gopala Rao.SC for Riys.

+3
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P.Arose, Goods Diiver,t CC/L/B7A,Vij3ivawada,
CDA Glower, GooAds Driver,. CCC/Q/RLY.Rajamundry.
p.saelesh; Goods Driver, CCCEDR/B7A,Vijavawada.
CH.V.Sridhar Goods Driver, -CCC/TRC/BZA,Vijayawada.
SK.MD.Kha1avali;CcCC/L/BZa, Vijayawada, , oL
D.S.K.Krishna Murthy.Goods Driver, €CC/TRG/BXA.Vijayawada.
D.Srinivasa RAo,Goods Driver, CCC/TRO/BZA. VljanWJGa.
T.E.R.Stowart, Goods Driver, CCA/TRO/B7A.Vijayawada.

- T.Tirumathi Swamv,GOOds Driver, CCC/TR0O/BZA.Vijayawada.
T.R.Satesh, Goods Driver,.CCC/TRO/BZA.VijayaWaéa;
D.Srinivas Goods Driver, CCC/TRCO/BZA.Vijavawada.. _
D.Rama Krishna .Goods Driver,CCC/TRO/BZA. Vi iavawada,
P.Kotesw=ra Raon,Goods Driver, CCC/TRO/BZA. vijayawada,
D.Paul, GonAs Driver, CCC/TRO/B7ZA,Viiayawada. '
G. Ratnﬂm Gonds Driver, CCC/TRO/B7A.Vijayawads.
SK.Mastan, Geods Driver, ccc/TPﬂfeva.vijayawada.
AN Azer7, Goods' Driver, CCC 0 /BTIR.BLtragunta.
K.N>geswara Rao,3007= Nriver, "CCZ/O/RIY,.Rai~munre,
SK.J.Hussain,Goods Driver, CC/O/RJY.R%jamundrv.

20,  T.N.V.Sekhar,Goods Driver,CCC/0/BTTR.Bitragunta.
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21, D.Venugoral Gosds Driver, ©C/0/BTTR.Bitragunta.
22, G.¥eher Baby, Gooﬂo Driver, C/o/meR Ritragunta,
23. G.Prrkasha Rao, Zoods Driver CC/C/BTTR.BLEragqunta,

[y
W
4

P.V.S=ghaiah, "Goeds Driver, PC/O/BTTR Bitragunta.

25, CH.Pratankumar, 4oods Driver, CC/0/BTTR. D1tr:=gunata
26. J.P.MRD¥IE. Goodsg ®river,CC/0/BTTR.Bitragqunta. -

27. D.MD.vili Basha Goods Drivér, CC/0/BTTR.Bitragunta
28, S.Sitaramam.Goods Driver, CC/0/BTTR Bitragunta.

29, M,V.R.Mohan, Goods Lriver, CCC/0/RJIY.Rajamundry. ‘
30,  CH.S.RC.sekhar Rao.%oods Driver,CCC/0/RIY,Rajamundry.
31. N.Surzna Raju,Goods Drlver, CCC/0/RIY.Rajamundry.

I 32. M.Vemu.Goods Drver, 2CC/0/RIY.Rajamundry.

33  NW.R.Premanand, Goods Drlver, CCC/0/RIY. R3famundry.
34. G.Murali Krlsnna Goods Driver, cCC/0/RIY.Eajamundry.
35. K.,anll ®umar, Goods Driver, CCC/0/RJIY.Fajamundry. -
J‘?S.“_PLV;Sﬁtzagﬂravana.Goods Driver, CCC/0/RrRJY.Rajamundry.
37. N.,Davakar, Goods Drivér,CC/0/BTTR.RItragunta. ‘

1 3R, G.Gonala Krishna Murthy.Goods Driver, CCC/0/PJY.Rajamundry.
39, D Bensely,Goods Driver, CC/0/BITR.Bitragunta.
40, .Srinivasa Rao, Goods Driver, CCC/J/RJY.RJ1amundry.

A1. V.v. B.N,Marthy, Goods Driver, CCC/0/RIY.R3Jamundry.
A42. N.Arjuna Rao, Goods Driver, CCC O RJY.R=2iamundry,
13, SK.M.A.Jwni,Goods Driver, CCC/0/BTTR.Bitragunta.
44. Y.Babu Rae.Goods Driver, CCC/0/RJY.Rajamundry.

45, Ch.Naga Raiu,Goods Driver, CCC/0/RJY.Rajamundry.
46. K.P,S.Narzvana,Goods Driver, CCC/0/RJIY..R2jamund ry,
47. G.Sunanda Kumar,Goods Driver, CCC/0/RJY.Raismuniry.

eeew.Contd..2.
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48, B. Rama Krishna Golids Drivmr, CCC/0/RIV,R=jamundry,

19. D.P.C.720,Gn0ds Driver, CCC/0/RJY. Rajamunﬂrv,‘
50. V. Nnrﬂ51nw1 Ran, Goods liriver cCc/n/RrJy. Ratamundry,

Whercrs 5n s ww]i% +1ﬂn filed by th@ a0 ve. mamaed. aooilcant
unﬂﬂr sectlon 19 of cw %ﬂ'lglclpqL'Vq trloun?l Aci, 1995 3G
in the g£onv annaved %orounto q?s baen reglstersd and upon
nrelimin%rv h@ariﬁg‘thé_Tfihunél has admitted thﬂiaoplication

-

Notice is herehy q1VPU to. vou that 1f vou wigh to contest

the annllcatlon you may File your. rPnWy %long w1th the document

— N —

in qunDort thereof ﬁnd dfter serving cony of ti;isa@e on-thef

aonlicant or his Leqal nrﬁcfltion@r w1th1n

-#hewﬁotéee.hnfore this Tribnnal either 1n nﬂrson or through %-
Legal “f@Ctltlon@r/Urﬂs@nting Of‘lc@r anh01nted bv you in thlS "
. behalf, 1In default,—the said ﬂoollcatlon may be heﬁrd and d@c1@ed
in vour absencD TN or - aFt@r that dﬁ1 mlthout AN, +’urt‘rlmr Notlce

Issued under my hqnd and  the seal of the Tribuna;

This the ..ﬁ Twenty lest '.. day of November; .. 1997,

| //.BY CRDER OF THE TRIBUNAL//. -
Date, 25-11-97, . . : ; ‘ '

e

- FOR REGISTRAR,
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"*( l' (S=e Rule 29) ' DY R.P.ALD,

CENTRAL ADMINISTRATIVE TRIBUNAL H’YDER?SBAD BENCH AT HYDERABAD.
st Floor, HACA Rhavan, Orn:Puhlic arden, Hvderanad— S00004A.P.

ORIGTINAL ARPTLICATION NO.1445/97.

Applicant(s) V'S Pesnoadent (38)
K.V.Unnin Krishnan,&?otheré. T P.Arose.CCC/L/BZA. :
y Goods Driver, Vigayawada.&54ors.
By Advocate Shri-Mr.X.S,Muirthy, (Ry/Central Govi.standing Counsel)
Y , 1 Mf.J{R.Gopala Rao.SC for Rlys.
To,

P.Anose, Goods Deiver,fCC/L/BZA, Vijayawada.,

CDA Glower, Goods. Driver, CCC/D/RLY.Rajamundry.

P.Szelesh, Goods Driver, CCC¥n/BZA,Vijavawada.
CH.V.Sridhar Goods Driver, CCC/TRO/BZA.Vijayawada,
SK.MD.Khaia Vvalil,cCC/L/BZA,Vijayawada, .
D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/BRA.Vijayawada.
D.Srinivasa Rao,Goods Driver, CCC/TRC/BZA.Vijayawada,
T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Vijayawada.
T.Tirunathi Swamy,Goods Driver, CC7/TRO/BZA,Vijayawada,
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10. T.R.Satesh, Goods Driver, CCC/TRO/BZA.Vijayawada.

17. D.sSrinivas Goods Driver, CCC/TRQ/BZA.Vijayawada,

12. D.rRama Krishna .Goods Drivér,CCC/TRO/B7ZA.Viiavawada,
13. P.Koteswars Ran,Goods Driver, CCC/TRO/BZKgVijayawaﬁa.
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D.Paul, Gonds Driver, CCC/TRO/BZA,Vijayawada.

15, G.Ratnam.@onds Driver, CCC/TRO/BZA.VIiayawads.

16. SK.Mastan, Goods Driver, CCC/TRO/B7A.Viiavawadn,

"7.  aAh.Azeen,Goods Driver, CCC/C/BTTR.Bitragunta

18, K.N~geswara Rao,foods Nrivar, TCO/M/RIY. R mundre
19. SK.J.Hussain,Goods Driver, CCC/0/RJY.Rajzmundry.

20,  T.N.V.Sekhar,Goods Driver, CCC/0/BTTR.Bitragunta.

21, D.Venugonal Goods Driver, CC/0/BTTR.Bitragunta.

22, G.Meher Babu, Gonde Driver, CC/0/BTTR. Ritragunta.
23. G.Pr=kashas Rao, Soods Driver, CC/0/RTTR.Bitragunta,
24, P.V.3Seshaiah, Goods Driveér, CC/0/8TTR.Bitracunta,

25. CH.Pratarknmar, Goods Driver, CC/0/3TTR.Bitragunata.
26.  J.P.MuDFlS. Goods Briver, cC/0/RTTR.Bitragunta.

27, D.MD.VAll Basha Goods Driver, CC/0/BTTR.Bitragunta,
28, S.Sitarsmam Goods Driver, CC/0/BTTR Bitragunta.

29, M.V.R.Mohan, Goods Triver, CCC/0/RIY.RAfamundry.

3%, CH.S.RC.Sekhar Rao.300ds Drivér, CCC/0/RJIY.R3jamundry.
31, N.Surama R=2ju,Goods Driver, CCC/0/RJY.Ralamundry.

32.  M.Venu.Goods Drver, 2CC/0/RJY.R3jamundry.

33 W.R.Premanand, Goods Driver, CCC/0/RJY.Rajamundry.
34. GiMurali Krishna Goodz Driver, CCC/0/RIY.Bajamundry.
35, K.Anil Kumar, Goods Driver, CCC/0/MRIY. rajamundry.

36. P.V.Satyanarayana.Goofs Driver, CCC/C/RIY.Rajamundry.
37. N.Davakar, Goods Drivér,CC/0/BTTR.Bitragunta.

38, G Gorala Krishn2 Murthv.Goods Driver, CCC/0/rJY.R2jamundry.
39. -Bensely,Goods Driver, CC/0/BTTR.Bitragunta.
\igy//g.Srinivasa Rao, Goods Driver, CCC/J/RJY.Rajamundry.
L. V. V.D.N. Murthv.Goods Driver, CCC/Q/RJIv.Rajamundry.
42. N.Arjun=z Rao, Goods Driver, ccC 0 RIY.Rafamundry,
A3.  SK.M.A,J°ni,Goods Driver, CCC/O/BTTR.BLtragunta.

44,  Y.Babu Rae.Goods Driver, CCC/0/RJY. Rzjamundry.

5.  Ch.Naga Raiu,Goods Driver, CCC/0/RJY.R2ajamundry.

46.  K,P,S5.N3r=vina.Goods Driver, CCC/0/RJIY.RAajamundry. |
47. G.Sunanda Kumar.Goods Driver, C2C/0/RJY.Raiamundry.

.....COntd. .2’
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48, B.Rama Krishna cotds Driver, CCC/O/RJV Q?Jamunﬁrv.
19, D.P.C, an,Gnoﬂs Driver, CCC/0/RJIY.Raiamundrv, :
50. V.Narssin - Ray; Gocds Do Driver CCC/U/RJY.REJE undry, o

.
N

i.
- wher@vc =1 “ﬂﬁ]lﬁ‘thﬂ Tllm* by +'9 ahove namad spplicant
. C . /
under s@ctlﬂn 19 or,thé Ad“inistr%tive tribunal act, 1985 ag
in the Cconvammeyed hersunto his baen registered and upon,

nreliminary h@arinc tHP TthHDQT has admltt@d the aopllcatlon

"

Notice is herﬂbv given to you fhat 1F vou w1sh to contest

the 2onlication vou ma v Flle vour renly along w1th the document

\

. in support thereof and HF*er sorv1nq conv of the same onéghe.

4 . - +

*onlicant or hls Leg=] nrﬂofltloner w1th1n 3

]

%bﬂ—ﬁqtﬂﬁﬂ-hﬂFore this Trlhunnl_ elthmr in person nr through 3.

A.Legal rrectitione r/hrascntlnm Of#lC@r ahﬁOLntoﬂ by vou in thls'
hehalf, In default, the said aoniication miv be heﬁrd and dec}ded -
in vour. absesnd: on or after that é:te witﬁéﬁt ar9 éﬁrtﬁgf Notice.

Issued uﬁﬂ@r My hand and the seal ofltﬁe'f;iﬁudal,h

This the .@E Tweuaty Pirst, .. day of November. .,1997{

_ // BY ORDER OF'THE TRIBUNAL// - = .
Date, 25-11-97, : T
: S : .%Lﬂﬂfu"_ o

o | :

FOR REGISTRAR, .

e
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CENTRAL ADMI“_\TISTRNTIW TRIBUNAL HYDERABAD BENCH AT MYDERARBAD.
18t Floor,- HACA Bhavan, O»n:Purlic. Garden, Hvderabad- 500004A,P,

"ORIGINAL APPLICATION ND.1445/97.
Avrlicant (&) v’/ Resrondent (S)

K.v.Unnin Xrishnan,&Sothers. . T DP.Ancs=,CIZC/L/BZA.
: Good~ Driver, Vigayawada. &54ors.

By Advocate Shri*Mr,k.S.ertHv{ (my/Certril Govi.Standing Counsel)
Mr.J.R.Gorala Rao.SC for Rlys.

H
o]

P, Anose, Goods Deiver,/CC/L/BZA,Viiayawada,
cnA glower, Goods Driver, CCC/n/RLY.Rajamundry.
P.Saelesh, Goods Driver, CCCER/BZA,Vijavawada.
CH.ViSridhar Goods Driver, CCC /TRO/B7A.Vilayawada.
SK.MD.Khaia vali,ccC/L/Rza, Vijayawada,
D.S.K.Krishna Murthv.Geods Driver, CCC/TRO/BZA.Vijayawada,
D.Srinivass Rao,Goods Driver, CCC/TRO/BZA.Vijayawada,
T.E.R.Stowart, Goods Driver, CCA/TRO/BzZA.vijayawada.
T.Tirunathri Swamy,Gdoods Driver, CCT/TRO/BZa.Vijayawada.
T.R.Satesh, Goods Driver, CCC/TRO/B7ZA.Vijayawada.
D.Srinivas Goods Driver, CCC/TRO/RZA.Vijavawada.
D.Rama Krishna .Goods Drivér, CCC/TRO/BZA.Viiavawada,
P.Xoteswara Ran,Goods Driver, CCC/TRO/BZA, V11avawada.
D.paul, Gonds Driver, CCC/TRC/BZA,Viiayawada.

15, G.Ratnam.donds Der@r,_CCC/TRO/R7A4vljquwada

16. SK.Mastan, Goods Driver, CCC/TRO/B72.Viiayawada.

17, Ah.Azesw,Gnods Driver, CCCY0/R TR.Bitragunta.

18, K.N-geswara R30,C00de Driver, 70C/B/RIY, RA{-muniry.

16. 8K.J.Husszin,Goods Driver, CCC/0/RJY.Rajsmundry.

2N, T.N,V.Sekhar,Goods Driver, CCC/0/BTTR.Bitragunta.

21. D.Venugonzal Goods Driver, CC/0/BTTR.Ritragunta.

22. G.Meher Babu, Goods Driver, CC/0/BTTR. Ritragunta.

23, G.Prakasha Rso, Goods Driver, CC/C/RITR.Bitragunta,

24, P.V.Seshaiah, Goods Driver, CC/C/BITR.Bitragunta.

25. CH.Pratavkumar, Goods Driver, CC/0/BTTR.Bitragunata,

26. J.P.MWDais. Goods Briver,CC/0/BTTR.BLtragunta.

27. D.MD,v311 Basha Goods Driver, CC/C/BTTR.Bitragunta.

2R, 8.8itaramam.Goods Driver, CC/0/BTTR Bitragunta.

29, M.V.R.Mohan, Goods DLriver, CCC/0/RJIY.Rajamundry,
. 3N, (CH,S.RC.Sgkhar Rao.Goods Drivér, CCC/0/rRJY,Rajamundry.

31, N.Surana Raju,Goods Driver, CCC/0/RJY. Rajamundry.

32. .M.Venu.Goods Drvar, CCC/0/RJY.Rajamundry. -

33 N.R.Premanand, Goods Driver, CCC/0/RJY.Rzjamundry.

34. G.Muralil Krishna Goods Driver, CCC/0/RJY.Rzjamundry.

35. K.Anil Kumar, Goods Driver, CCC/0/RJY.Rajamundry.

36. P.V.Satyanarayana.Goods Driver, CCC/0/RJY.Rzjamundry.

37.. N.Dayakar, Goods Drivér,cC/0/BTTR.Bitragunta.

3R, G.Gonzla Krishna Murthv.Goods Driver, CCC/0/RJY.Rajamundry.
-39, D. B@nsely,Goods Driver, CC/0/BTTR.Bitragunta. ‘

40, P.Srinivasy Rao, Goods Driver, CCC/J/RJY.R2jamundry.

41. V.V,O.N.Murthy.Goods Driver, CCC/0/RJY.R=jamundry.

42. N.Arjuna Rao, Goods Driver, CCC 0 RJIY.Rzjamundry,

43. SK.M,A,J=2ni,Goods Driver, CCC/C/BTTR.Bitragunta.

A4, Y.Babu Ras.Goods Driver, CCC/0/RJIY. Rajamundry.

15, Ch.Naga Raiu,Goods Driver, CCC/0/2Jv.Rajamundry.

46, K.P.S.Nar=vana,Goods Driver,CCC/0/RIY.R2jamun ry.

47. G.Sunanda Kumar.Goods Driver, CCC/0/RJY.Raiamunsry.
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48, B,RrRama Krlshna Go(ds Driver, “CC/O/QJV Dwﬂ“munﬂrv.
49. D.P.C.m30,Go0ds Drivar, CCC/ﬁ/hJY Q&1:¢dnﬂ”v o
50. v, Nar=bln:ﬂ RAG, Guodsm Priver, oo/ RIY. R {a uniry,

4

Whereﬁs-ﬂﬂ ahﬁ?ihmﬁion Filed by the ahovo nam“d 3Dpllcant
unier Smctlon 19 2f the AﬂmlnlSqutlvﬂ trlbunQI ACt, 1985 ag
in the céhv annevan h@r?UntO‘hBS bﬂﬂn rﬂqist@rcd and upon
nreliminary hearing thé TrihﬁﬁHW has admltted the anollcatlon
Notice ig hﬂr@bv q1v9n to vou that if vou Wilsh to,contest
the amowlication’ you may file vqur ren%y along w1th the docummnt

in qunport thereof and wfter serving conv of the same on the

amnlicant or his LquI brﬁcfltlonﬂr w1th1n 3

‘Fhﬂhngtiee hpfore thls Trlbun:l elther in- nerson og thrOugh A

Legal hreCtltiOﬂer/T“r'ﬂsﬁntlnq OfFlch atmointed by vou in t%lu'

hehalf In default; tha s1i4d =o“1lcatlon may bo h“ﬁrd nnﬂ d@c1ded

in vour absence on or aFt@r that date without anv rlrih@r Notice |
Issued unﬁmr my hand and  the seal of the Tzlbunal

This the . g Twpntv First . Jday of’ November, .,1997,

// BY ORDER OF Tom TRIBUNAL//
Date, 25-11-07. S S
e . . ,%‘{.{)‘}:( '“r" o
-./ i :
' FOR REGISTRAR...
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CPNTQAL ADMINISTRATIVE TRIBUNAL HYDE RKBAD'BENCH'%TVHYDERABAD;

qukaJ\:tig O"AE7YT\QQ LCJ‘H:;—- LQ|/7\,e~xcl42¢q1/1y1 ‘!
B L YR DELCATE

NV '”“*‘ﬁ ‘
) o Form No.9.

AP b
(SISUL v (see_ Ru]e 29) - . BY.R.P.AD,

sn | Jion <5

Floor, HACL Rhavan, O AP i Garden, Hydersb=d- BOOOD4A.P.V

ORIGINAL APRLICATION NO.1445/97,

Avrnlicant (8) v/s Qevbowﬁent(s)
X.V.Unnin Krishnan,&Sothers. T P.Anose, CCa/L/B7A IS
‘ Goods Driver,. Vi§ayawada.&54ors.
By Advocate Shri-Mr.K.S,Murthv.,’ (Ry/Central Gov:.Standing Counsel)
Mr.J.R. Gopala Rao.SC for Qlys.
To.
1. .P.Anose, Goods D#iver,f£CC/L/BZA, Vljayawada
2. DA Glower, Goods Driver, CCC/D/RLY.Rajamundry.
3. P.Szelesh, Goods Driver, CCC¥D/BzA,Vijavawada.
4. CH.V.Sridhar Goods Driver, CCC/TRC/BZA.Vijavawada,
5. SK.MD.khata vali,ccC/L/BZA,Vijayawada,
6. D.S.K.Krishna Murthy.Goods Driver, CGC/TRO/BAA;VlJayawada
7. D.Srinivas2 Rao,Goods Driver, CCC/TRO/BZA.Vijayawada.
7, T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.V1jayawada.
9. T.Tiruvathi Swamy,Goods Driver, CCC/TRO/BZA;Vijayawada.
10. T.R.Satesh, Goods Driver, CCC/TRO/BZA,Vijayawada,
"11. D.Srinivas Goods Driver, CCC/TRO/BZA.Vijavawada.
12. D.Rama Krishna .Goods Driveér,CCC/TRO/BZA.Viiayawada,
13. P.Koteswara Ran,Goods Driver, CCC/TRO/BZa.Vijayawada.
14. D.paul, Gonds Driver, CCC/TRO/B7ZA,Vijayawada. -
15, @G.RatnamsGonds Driver, CCC/TRO/BZA.Vijayawada,
is,r‘SK.Mastan, Goods Driver, CCC/TRN/B7A.Viiayawada.
. Ab.AzZee?,Goods Driver, CCC/0/BTTR.Bitraqunta.
1R/, K.N=geswara R3o,Boods Nriver, ~CO/M/RIY.Rai~mnArye.
19. SK.J.Huss=in,Goods Driver, CCC/0/RJY.Raj=zmundry.
20,  T.N.V.Sekhar,Goods Driveér, CCC/0/BTTR.RBitragunta.
21, D.Vénugoral Goods Driver, CC/0/2TTR. Pltragunta
22. G.Meher Babu, Goods Driver, CC/O/RTT“ Ritragunta.
23. G.Prakasha ,Ran, Zoods Driver, /O/QTT? ritragunta,
24, 7P,V.8=shaiah, Goods Driver. FC/O/ﬁTTR Bi<ragunta.
25, CH. pr=t:nknmnr, Goods Driver, CC/0/BTTR.Bitragunata,
26. J.P.MaNlTig. Goods Eriver,CC/0/RTTR.Ritracunta.
27. D.MD.Vili Basha Goeds Driver, CC/0/BTTR.3itragunta.
28. s.sitarwmam. Goods Driver, CC/0/BTTR Bitragunta.
29, M.V.R.Mohan, Goods Iriver, CCC/0/RJY.Rajamundry,
30.  CH.S.RC.Sekh=r Raoc.3oods Drivér,CCcC/C/RJ7.Rajamundry.
31, N.Surana Raju,Goods Driver, QCC/0/RIY.RAajamundry.
32. M.Venu.Goods Drver, 2CC/0/RJY.RAajamundry.
33 N.R.Premanand, Goods Dr1VQr, CCC/0/RJIY.R2 ] amundry.
34, G.Murali Krishna Goodz Driver, CCC/O0/RJIY.Eajamundry.
35. K.Anil Kumar, Goods Driver, CCC/0/RJY. Fajzamundry.
"36. P.V.Satvanarayana.Goods Driver, CCC/0/RIY.Raiamundry.
37. N.Davaka2r, Goods Drivér,CC/0/BTTR.Bitragunta. o
38, G Gova2la Krishna Murthy.Goods Driver, CCC/0/RJY.Rajamundry.
39. D.Bensely,Goods Driver, CC/0/BTTR.Bitragunta.
40.  P.Srinivas=m Rao, Goods Driver, CCC/J/RJY.Rajamundry.
41. V.V.G.N.Murthyv.Goods Driver, CCC/O/QJY R3jamundry.
12. N.Arjun= Rzo, Goods Driver, ©CC O RJY. Rajamundry,
43.  SK.¥,A.J2ni,Goods Driver, CCC/0Q/BTTR.Bitragunta.
44, Y. Babu R30.Go0ds Driver, CCC/0/RJIY. Rajamundry.
15. Ch.Naga Raiu,Goodg Driver, CCC/0/RJY.Rajamundry,
46. K.P.S.Naravana,Goods Driver,CCC/0/RIY.Raiamund -y,
47 G.Sunanda Kumar.Goods Driver, CCC/0/2JY.Raiamun’ry.

e....Contd..2.
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48, B.Rama Krishna Godds Driver, CFC/O/“JV RAajamundry.
19, D.P.C.Rao,Co0ds Driver, CCC/O/“JY Raizmundry,
50. V.Narasin-n RAL, Goods Driver _LCC/H wJY Qﬂ]: uniry,

whefens ng abhlic;tion filed by the ahove named applicant
-unéer section 19 5f the administrative tribunalléét,‘?98é as
in the conv annexed herainto’ has baen rzgisterad and upon
nreliminary hearing tha TrihunaW has admitted the aomllcétlon

Notice is herﬁbv QIVPH to vou that if vou w1sh to contest
the ﬂnhllcatlon you may. Flle vour f@hﬁy along with the documen;

in support ther@of and after sarV1nq conv of the sAame on the

Aaonlicant or his Leq311nrnctitioner ;ifhln 3o 5“*3 o Luhfags &E
ot ice hefore ﬁhis'Tfibunal ‘either in nerson or through 3
Legal ﬂr@ctltioner/ﬁresantinq Of ficer ann01nted by you 1n thls
behalf, 1In default, the S?ld =Uhllcqt10n may b@ ‘he=rd’ ﬂnd 6961dedf
in vour absencc on or athr th=t @ te w1th0ut anw further Notlce

Issued unﬁnr mv hand %nd the seal of thre- Trlbunal

This the ..ﬁ;’rwpntv First e éay of November,',;1997;

~// ®7 onpERr OF THE=TREEUﬁAtK/'
D=te, 25-11-97, o h

/%L Mv“‘

FOR QFGISTRAR
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CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD.
18t FPloor, HACA Bhavan, Omm:Puhlic Garden, Hyderan=d- 500004A,P,

. S
. ‘ ORIGINAL APTLICATICN NO. 144 5/97._
Avnlicant(s) - v/8 Resnoudent(é)
K.V.Unnin Krishnan, &Scthers. , T P Arose,CCC/L/BZA.

Gocds Driver, Vi$ayawada &%4ors.
By Advocate Shri-Mr.¥,.s. M rthy, . (By/Central Govt.sStanding.Counsel)
' | r.J.R.Govala Rao.SC for Riys.

| /

D.Anose, Goods Diiver,fcC/L/BZR,Vijayawada,

cDn Glower, Goods Drivar, CCC/D/RLY rRajsmundry.

P.S2elesh, Goods Driver, cccﬁ4/57A vijavawada.

CH.V.Sridhar Goods Driver, déC/TROfB7A v1]ayawada

SK.MD,Khaia Vali, CCC/L/B7ZA,Vijayawada

D.S.K.Krishna Murthy.Goods ﬁrlver, CCC/TRO/BWA Vljayawada

D.Srinivasa Rao,Goods Drivef, CCC/TRO/BZA.Vijayawada. .

T.E.R.Stowart, Goods Drive CCAﬁTRO/BVA vijayawada.

T.Tirunathi Swamy,Goods Dr ver, cco/TRO/BZA.Viiayawada.

T.R.Satesh, Goods Driver, €cc/TrRO/B7ZA,Vijayawada.

D.Srinivas Goods Driver, CCC/TRO/BZA.Vijayawada.

D.Ram2 Krishna .Goods Driveér,CCC/TRO/BZA.V1iavawada.

P.Koteswara Ran,Gonds Driver, CCC/TRO/BZA.Vijayawada.

D~ PAul, Gonds Driver, CCC/TRC/BZA,Viiayawada.

G.Ratnam,#onds Driver, CCC/TRO/B7ZA.Vijavawada.

SK,.Mzstan, Goods Driver, CCC/TRO/R7A,.Viiayawada.

17,  Ah.Azeaw,Goods Driver, CCC/0/BTTR.Bitragunta.

12, K.N°geswara R30,300°= Nrivar, 7CC/D/RIY.Ra{mundry.

19. SK.J.Hussain,Goods Driver, CCC/0/RJY.Rajamundry.

2N. T.N,V.Sekhar,Goods Driver,cCC/0/BTTR.Bitragunta:

21. D.Venugonal Goods Driver, CC/0/BTTR.Bitragunta.

22. G.Meher Babu, Goos Driver, CC/0/BTTR.Bitragunta.

éiZ}/AG.Prakasha R30, Soods Driver, CC/0/RTTR.Bitragunta,
P,V.Seshaiah, Goods Driver, cC/0/BTTR Bitragunta.

25, TCH.Pr=tanxumar, Goods Driver, CC/AO0/BTTR.Bitragunata,

26, J.P.MWDAig. Goods Friver,CC/0/3TTR.Bitragunta, ‘

27. D.MD.vAli Basha Goods Driver, CC/O/BTTR.Bitragunta,:

28, S.8itarsmam.Goods Driver, CC/0/BTTR Bitragunta.

29, " M,.V.R.Mohan, Goods Triver, CCC/0/RJY.Rajamundrv.

3N. CH.S.RC.Sekhar Rao.Goo0ds Drivéer, CCC/0/RIY.Rajamundry.

31, 'N.Sur=ana Raju,Goods Driver, CCC/0/RJIY.Rajamundry.

32. M.Venu.Goods Drver, CCC/0/RJY.Rajamundry. ‘

33 N.R.Premansnd, Goods Driver, ¢CC/0/RJY.Rz2jiamundry.

34, G.Murzli Krishna Goodz Driver, CCC/0/RJIY.Hajamundry.

35, K.Anil Kumar, Goods Driver, CCC/0/RJY.Rzjamundry.

-36.  P.V.Sz3tyanarayana.Goods Driver, CCC/0/RJIY.Rzjamundry.

37, N.Dayakar, Goods Drivér, cC/0/BTTR.Bitragunta.

38, G.Gonala Krishna Murthv, Goods Driver, cCCc/0/epJY. Rajamundry.

3¢, D Bensely,Goods Driver, CC/0/BTTR.Bitragunta.

AN, . P.Srinivasa Ran, Goods Drlver, ccc/J/RIY.R2 I amundry.

41. V.V.D.N.Murthv.Goods Driver, CCC/0/RJY.Rz3jamundry.

42. WN.Arjuna Rao, Goods Driver, CCC O RJIY.Rzjamundry,

43. SK.¥N.A.J2ni,Goods Driver, CCC/0/BTTR.Bitragunta.

44, Y.Babu Rae.Goods Driver, CCC/0/RJY, Rajamundry.

45, Ch.Naga Raiu,Goods Driver, CCC/C/nJy.rziamundry.

46. K.P.S.Narmvana.Goods Driver, CCC/C/RIY.R2jamuncry.

47. G.Sunandz Kumar.Goods Driver, CCC/0/JY.Raiamuniry.
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48, B.Rama Krlshna GoGids Derﬂ r, CCC/0/RTv, Raiamundry,

19, D.p.C, RA0,Goods Driver, CCC/a/nay. n Rajamundry,
50, V Narnsz.n TORA, Goods Driver CCC/M/QJY Rajsrundry,

‘whereﬁq A ﬂhh11"ﬂt1en fll“d Hv the ahove named aopllcant
under sectlon TG of the Aimlnlstr%t”ve trlbunel Act, 1985 as
in the conv anneved hereunto n3s been rﬁq1stered and upog
nrel iminary nearing the Trlhuna7 has admltted the aODllCdthH.
Notice is herebv q1ven to vou that 1F _you’ w1sh to contest
the apnlication vou mav Flle your reniy along w1th the document
in sunport thereof and after serV1ng cony of the sqme on the ‘

Annlicant or hls Leq21 nrartltioner w1th1n

tﬁﬁnnotéee hefore this Tribunnl either in nerson or through SR

Legal hrectltioner/nresentlng Oftlcer anh01nted by you in thLu-

hehalf, 1In default the SQId eowlloatlon may be heard jné dec1ded

in vour Absence on or aFter thet d 1 te wtthout IV Further Netice,

Issued unﬁer my hanﬂ and the- seal of the Trlbunal .ﬁ
d

This the 1.@»Twenty FirSE. .. day of November, .21997, _ ! _

) // BY ORDER 0F TuR TRIBUNAL//
Date. 25-11- | |

FOR REGISTRAR. .
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?lthigﬁh& (’T&%%V\&g L/7er. by enelotnry, | IIIII
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Agﬁ““”ﬁ “—‘3hgij (v oty Oy t—
Dahy — /@;aé vo.9 N omw@ ces (™| m-\;éfra WRUEATE
' hJAMVTE o (8=e Rule 290) BY.R.P.3.T, e
A |
éﬂnxagfn ( <55“n Goors B fre-
/‘//PNTQAL ADMINISTRATIVE TRIBUNAL HYDERABAD BFNCH AT HYDERABAD.
1t Floor, HACA Bhavan, Ormn:bPuhlic Garden, Hvderabud~ 500004A,P,

ORTIGINAL APPLICATION NQJ/MS/Q'I.
‘Aonlicant(s) /3 rRaspor.dent (3)

K.V.Unnin Krishaan,gothers.. T P.Anose,CCO/L/BZA. L0
' Goods Driver, Vigayawads. &54ors.

By Advocate Shri-Mr.®. g, wirthy, - (my/Certral Govt.3tanding Counsel)
Mr.J.R.Gopn=1a Ra0.SC for ¥lys.

To.

1, P.2nose, Goods Diiver,:cC/L/872,Vijiayawada.
2. (DA Glower, Goods Driver, CCC/D/RLY.Rajamundry.

3,-P.52¢lesh, Goods Driver, CCCKL/BZA,Vijavawada.
:2§:;EHT¥¢§£;dhar Goods Driver, CCC/TRO/BZA.Vijavawada,
SK.MD.¥Kh=219a Vali, CCC/L/BZA, Vijayawada,
D.S5.K.Krishna Murthy.Goods Driver, CCC/TRO/BZAiVijayawada.
D.Srinivasa Rao,Goods Derﬂr, CCC/TRC/BZA.Vijayawada,
T.E.R.Stowart, Goods Driver, CCA/TRO/BZA.Viiayawada.
T.Tirunathi Swamy,Goods Driver, CCC/TRO/BZA.Vijavawada.
T.R.Satesh, Gonds Driver, CCC/TRO/BRZA.Vijayawada.
D.Srinivas Goods Driver, CCC/TRO/BZA.Vijayawada.
D.Rama Krishna .Goods Drivdr,CCC/TRO/B7ZA.Viiavawada,
P.Koteswara Rao,Goods Driver, CCC/TRO/BZA. VljayaWQda.
D.Paul, Gonds Driver, CCC/TRO/BZA,Viiayawada. s
G. Ratn?m #onds Driver, CCC/TRO/BZA.Vijayawada, : :
SK.Mastan, Goods Driver, CCC/TRN/37a.Vijayawada,
Ah.Azeew,Goods Driver, o2C707/8.7R,Bitragqunta.
K.N=geswara R3o, Bosds Nriver, A00/0/RIY.Ra4-munAra.
SK. J.Huqsaln,Gooﬁs Driver, CCC/C/RIY.Rajamundry. ,-
T.N.V.Sekhar,Goods Driver, cCC/0/BTTR.Bitragunta.
D.Venugonal Goods Driver, CC/0/BTTR. Bitragunta.
22. G.Meher Babu, Gonds Driver, FC/O/RTTg Bltragunta,.
- G.Przkasha Rao, Poods Driver, CC/0/BTTR.Bitragunta.
P.V.3=shaiah, Goods Driver, cC/0/3TTR. rltragunta.
25. CH.Pratavkumar, Goods Driver, CC/0/BTTR.Eitragunata,
26. 'J.p.MB~is. Goods Briver,CC/0/RTTR.Ritraguata.
27, D.MD.vali Basha Goods Driver, ¢C/0/8TTR.Bitragunta, -
28. 8.Sitarsmam.Goods Driver, CC/0/RTTR Ritragunta.
29, M.V.R.Mohan, Goods Iriver, CCC/0/RJIY.Raiamundry.
30.  CH.S.RC.Sekhar Rao.5ocods Drivér,CCC/0/RJIY.Rajamundry.
31, N.Surana Raju,Goods Driver, CCC/0/RJIY.Rajamundry.
32. M.Venu.Goods Drver, 2CC/0/RJY.Rajzmundry.
13 N,R.Prem=nand, Goods Driver, CCC/C/RJIY.Rajamundry.
34, G.Murali Krishna Goodz Driver, CCC/0/RJY.Rajamundry,
35. K.Anil Kumar, Goods Driver, CCC/0/RJY.Rajamindry,
L’7‘%6 P.V.Satyanarayana.Goods Driver, CCC/0/RJY.Rajamundry.
37. MN.Davazkar, Goods Drivér, cCC/0/BTTR.Bitragunta,
38, G .Govala XKrishmsMurthyv.Goods Driver, CCC/0/RJY. Rajamundry.
39. D.Bensely,Goods Driver, CC/0/BTTR.Bitragunta.
40, P.srinivasa Rao, Coods Driver, cCC/J/RJY. Rajamundry.
41, V.V.D.N.Murthy.Goods Driver, CCC/0/rRJY.R2jamundry.
42, N.Arjun® Rao, Goods Driver, CCC O RJY.Rai=mundry,
43.  SK.M,A,Jani,Goods Driver, CCC/0/BTTR.Ritragunta.
44, Y.Babu RA0.Goods Driver, CCC/0/nJv.»2iamundry.
A5, Ch.N=ga Raiu,Goods Driver, CCC/C/RJY.Rajamundry.
46, ¥K,P.S.Naravana.Goods Drivér,CCC/O/RJY.Qéjamunﬂry.
47. G.sunanda Kumar.Goods Driver, CCC/0/RJY.22i2mundry.
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48, B,Rams Krlshna Godds Driver, CCC/O/RJV Q?J%munﬂrr '
19, D.P.C.Ra20,CGrods Driver, CCC/0/rJy. Rajsmundry, ‘
50. V.Narasines Rao, Good Nriver CCC/H/RJY R%r?munﬂrv
Whﬂr““leh Auomticaticrg filed by the EHfV’ named aopllcant
under section 19 Af +ha Amidstrative Lrlbuﬂal act, 1985 45
’ : - ] b
! i . * ' I T e
in the conv annavead herrunto has hoen reqisteraﬂ and upon 9‘_
\

nreliminary h=z2ring the Tritianal has Jdmlttmd tHD aoollcatlon

Notiee is hﬂrghv given to you that 1F vou w1sh to contest

-4

" the ﬁnhllc%tlon you mqv Flle vour r@h'y along w1th the document
in qunport thmreof %nd after SGrv1ng cony of the same on the‘

" avnlicant or his Leq:l nrao+1tioner w1th1n

*h@~ﬁ€t4e%_h@fore thls Trlhunﬁl ei*her 1n m@rson or through 3

Legal prectltioner/hresenting Ofﬁlc@r ann01ntmd by you in: thls )

behalf, 1In defauit, the-said ﬁbhllcqtlon m2y be h@ard ﬂnﬁ dﬂc1ded a

J

in vour absence on or after th:t d fe w1thout 3Ny further Notice.,

Issupd unﬂ@r my h%nd and the seal of the Trlbunnl

This the - Twenty First, . | ﬂ%y of November,r.t199?.

// BY ORDER OF THE TRIBUNAL//

I

S

FOR' REGISTRAR.

Date, 25-11-97,




e&i}27. D.MD, Vall_Basha Gocds Driver, CC/0/BTTR.Bitragunta,.

o wed Not'«w 1n Orv«éy7V\gQ°dﬁ”"$€;'\r£ J" L.
» éng ik 87 o Qe 7T

JAI"Q‘ -—-——'\\r h'}?orm No.9. 7 '-E;‘NQ"'—' Pyy &,‘;\‘
N '__'_F)Ml,%( Se Rule ?Q) . BY.R.P.A.D, .
Ilék}u.{féncyi — B (?Lq Lﬂvaﬂf(b“&Adjggc,
CENTRAL ADMINISTHATIVE TRIBUNAL HY'DERA AD BENCH AT HYDERABAD, -
‘st Floor, HACA Bhavan, Orn:Public Jarden, Hyder=had- 500004a.P,

ORIGINAL APDLICATION No.1445/97.
Avnlicant (g) v/s- Resnondent( )

K.V.Unnin Xrishnan, &5others. TP Anose, C”P/L/PZX.
Coods Driver, Vigayawada. &54ors.

By Advocate Shri-Mr.w,s.vmarthy, (ry/Central Govt.Standing Counsel)
Mr.J.R.Gorala Rao.SC for Rlys.

3
O

'P.Anose, Goods Diiver,CC/L/BZA,Viisyawada.

cpba Glower, Goods Driver, CCC/D/RLY.Rajamundry.
P.Saelesh, Goods Driver, CCCED/B7A,Vijavawada.

CH V. Srlﬁhar Goods Driver, CCC/TRO/B7ZA,Viiayvawada,

SK.MD.Khata vali,CCC/L/BZA, Vijayawada.

D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/BEA.Vijayawada.

D.Srinivasa Rao,Goods Driver, .CCC/TRC/BZA.Vijayawada,

T.E.R.Stowart, Goods Driver, CCA/TRO/BZA,.Vijzyawada.

T.Tirunathi Swamy,Goods Driver, C”/TRO/B?A Vljayawada

T.R.Satesh, Goods Driver, CCC/TRO/BZA.Vijayawada.

D.Srinlvas Goods Driver, CCC/TRC/BZA.Viiavawada.

12. D.rRama Krishna .Goods Drivdr, CCC/TRO/BZA.Viiavawada.

13. P.Koteswsra Ran,Goods Driver, CCC/TRO/BZA.Vijayawada.

14. D.Paul, Goords Driver, CCC/TRO/BZA,Viiayawada.

15. G. Ratnam.eoods Driver, CCC/TRO/BZA.Vijayawada.

16. SK.Mastan, Goods Driver, CCC/TRN/B7A.Viiayawada.

7.  Ah.Azeaz,Goods Driver, CCC/0/B.IR.Bitragunta.

1R, K.N>geswara R3o,Bo0d= Nriver, TCC/D/RIY.Rai muniry.

19. SK.J.Huss=1in,Goods Driver, CCC/0/RJIY.Rajamundry.

200 TNV, Sekhar,Gﬂoﬂq Driver, CCC/0/BTTR.Bitragunta.

21, D,Venugonal Goods Driver, CC/0/BTTR.Bitragunta.

22, G.Meher Babu, Goods Driver, CC/0/BTTR. BlLrﬂqunta

23. G.Prakasha R3so, Soods Driver, oC/0/BTTR.R itragunta,

24, P.V.Seshalah, Goods Driver, CC/0/3TTR.Bitragunta.

25, CH. Prntahkumar, Goods Driver, CC/0/BTTR.Bitragunata.

26, J.p,MaBig. Goods Priver, CC/0/BTTR.Bitragunta,
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V28, 8.8itaramam,Goods CC/0/BTTR Blﬁfﬁq_?ﬂﬁf‘—““————-~
29, M.V.R.Mohan, Goods Drzv@r, FCC/O/QJY Rajamundry.

37.  CH.S.RC.Sekhar Rao.300ds Driveér,CCC/0/RJY¢.Rajamundry.
31, N.Surana Raju,Goods Drlver, CCC/0/RIY. Rajamundry.

32. M.Venu.Goods Drvar, CCC/0/RIY.Rajamundry.

33 N.R.Premanand, Goods Drlvbr, C“C/D/RJY rRajamandry.
34, G.Murali Krlsnna Goorts Driver, CCE/C/RIY.Kajamundry.
35, K.Anil Kumar, Goods Driver, CCC/OA&JY rajamindry.

i, BV, Satyvanarayana.Goods Driver, CGC/O/QJY Rajamundry.
37. N.Davakar, Goods Driver,CC/O/BTTR Bitragunta.

38, G Govala Krishna Murthy.Goods Driver, cCC/0/nJY. Rajamundry.
39. D.Bensely,Goods Driver, CC/0/BTTR.Bitragunta.

40.  P.8rinivass Rao; Goods Driver, CCC/J/RJY.Rziamundry.
41. V.V.D.N.Murthy.Goods Driver, CCC/0/RJY.R3{amundry.
42. ‘N.Arjun= Rzo, Goods Driver, CCC O RJY. Raiamundry,

43. SK,¥.A,J=ni, Goods Driver, CCC/0/BTTR.Bitragunta.

a4, Y. Babu Rae.Goods Driver, CCC/0/RIY. Rajamundry.

45, Ch.Naga Raiu,Goods Driver, CCC/0/RJIV.Rziamundry.

46. K.P.S.Nar=vana,Goods Driver, CC/O/?JY Rajamund -y,

47. G.SundAnda Kumar.Goods Drivar, CCC/C/RJY.Rai=muniry.

e-s-Contd,.2.
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48, B.Rams Krishna Godds Driver, CCC/O/RJ‘ LRAjamundry. '

49. D.P.C.R30,Goods Drivear, CCC/O/“JY;Q%qqmunﬂrv .
50. V.Narasip A Rao, Goods Priver occ/n/rJy. Qaj“ unﬂrV=q S

Whersrs an AvrlicTtion filed he tha At ove namerd %gplicant
unier -section 19 g - WIvinisteoative tribunal ACt, 1995 as
in the conv annpaves NPTeunto hes bhoen rﬁq1bt@rﬂd and UDon
.rellmlnarv hearing the |r1Hwna7 has admitted the aoollcatlon

Nétice is herswy - given to you that if vou w1sh to contest

~‘ R

the =onlication vou may f£ile your rph;y along w1th the document

in support thereof angd 1fter‘ser1ng conv of the, anf on ‘the.

Aonlicant or kig Leg=l oractitioner w1th1n ; Q3
.ﬁha_aﬂt}ee—hefore this Tribunsl, eithpr in person or through s
Legal nrﬂctltioner/hresnntlnq CfFficer avnointed by you in thisg -
hehalf, 1n default,.the said nmwllCﬁtlon mﬁv be hﬂ:rﬂ ﬁnﬂ 6901ded'
in vour absenc: an or after th?t d- e wzthout any "urther‘Notice.
Issued under my hand ang the sezl of +he Tribun=1

This the Twenty First, .. day of Novenber,. ..1997,

// 8Y ORDER OF THE TRIBUNAL//

D=2te, 25-1]—97. . :
J/ r?;f’uF
P

FOR REGISTRAR,
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Form No.9.
(S=e Rule 29) e BY R.P.A.D

< L gl DERRIE

CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD.
1st Floor, HACA Bhavan, Orm:Public Garden, Hyderabad- S00004A.P.

ORIGINAL APPLICATION NO;1445/97+
Apnlicant(s). V/s Regrondent (S)

K.V.Unnin XKrishnan, &Sothers., T P Anose,CCC/L/B7A.
Goc?s Driver, Vigayawada. &540rs.

By Advocate Shri-mMp, ¥ o, Marihy, (By/Ceutral Govt.Standing Counsel)
Mr.J.R.Gonala Rao.SC for Rlys..

H
o

P.3nose, Goods Diiver,”CC/L/B7a,Viiayawada,

CDa Glower, Goods Driver, CCC/D/RLY.Rajamundry.
p,Saelesh, Goods Driver, CCC¥nR/R7A,Viiayawada.

CH.V. Srldhar Goods Driver, CCC/TRO/BZA,Vijayawada,
SK.MD.Khaia vali, CCC/L/R2ZA,Vijayawada.

D.S.K,Krishna Murthy,Goods Driver, CCC/TRO/BZA. vijayawada,
D.Srinivasa Rao,Goods Driver; CCC/TRO/BZA.Vijayawada.
T.E:R.Stowart, Goods Driver, CCA/TRO/87a,.Vijayawada,.
T.Tirunathi Swamy,Goods Driver, CCC/TRO/BZA,.Vijayawada,
T.R.Satesh, Goods Driver; CCC/TRO/BZA,Vijayawada.
D.Srinivas Goods Driver, CCC/TRC/BZA.Vijavawada.

D.Rama Krishna .Goods Drivar,0CC/TRO/BZA.Viiavawada,
_P- Kotesw=ara Ran,Goods Driver, CCC/TRO/BZA. VlJBV%wqda.
14. I PAUT,Con"E Driver, CCC/TRO/BZA,Viiayawadal

15. G.Ratnam.®onds Driver, CCC/TRO/B7ZA.Viiayvawada.

16. SK.Mastan, Goods Driver, CCC/TRO/R7A,Viiayawada.

17

18
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. Ah.Aze=%,Goods Driver, CCC/0/B. TR.Bitragunta.

2, K.N~geswara R2o,Go0d= Drivaer, TCC/O/RIV.R2{imundre.
19. 8K.J.Hussain,Goods Driver, CCC/0/RJY.Raj=amundry.
20, T.N.V.Sekhar,Goods Driver, CCC/0/BTTR.Bitragunta.
21. D.Venugonzl Goods Driver, CC/0/38TTR.Bitragunta.
22. G.Meher Babu, Goods Driver, FC/O/PTTg Ritragunta.
23. G.Prakasha R3o, Goods Driver, CC/0/2TTR.Ritragunta.
24, P,V.Seshaiah, Goods Driver, CC/0/BTTR.Bitragunta.
25, CH.Pr?t%nkumar, Goods Driver, CC/0/BTTR.Bitragunata.
26, J.p.MaDaig. Goods Briver,cCc/0/RTTR,.Bitraginta,
27, D.MD.vAli Basha Goods Driver, CC/0/RTTR.Bitragunta,
28, B8.,Sitarsmam.Goods Driver, CC/0/BTTR Bitragunta. |
29, M.V.R.Mohan, Goods Erlvpr,.FCC/O/RJY.RﬁjamunPLv
30, CH.S.RC.Sekhar Rac.Goods Drivér, CCC/0/RJIY.Rajamundry.
31, N.Surasns Raju,Goods Driver, PCC/O/RJY Rajamundry.
32. M.Venu,Goods Drvar, CCC/0/RJIY.R3aTamundry.
33 . N.R.Premanand, Goods Driver, CCC/0/RJIY.Rajamundry.
34. G.Murali Krishna Goods Driver, CCC/0/RJY.Eajamundry.
35. K.Anil Kumar, Goods Driver, CCC/0/RJY.Rajizmundry.
36, P.V.Satvanarayana.Goods Driver, CCC/0/RJY.Rajamundry.
37. N.bavyakar, Goodg Drivér,cC/0/BTTR.Bitragunta.
38, G Gorala Krishna Murthy. Goods Driver, CCC/0/rJY.Rajamundry.
30, D B2nsely,Goods Driver, CC/0/BTTR.Bitragunta.
40, P.Srinivasa Ran, Goods Driv“r, CCC/J/RJY.Rm1amundry.
41. V.V.D.N. Murthv.Goods Driver, CCC/0/RJY.Rajamundry.
42. N.Arjun= R3o, Goods Driver, CCC O RJY. Rajzrmundry,
43. SK.V¥.A,.J3ni,Goods Driver, CCC/C/BTTR.Bitragunta.
14, Y.Babu Rae.Goods Driver, CCC/0/RJV.Rajamundry.
415, Ch.N3ga Raiu,Goods Driver, CCC/0/nJy.Raiamundry.
46, K.P.S.Naravana.Goods Driver,CCC/0/RJIY.RajamnAry,
47. G.sunanda Kumar.Goods Driver, CCC/0/mJY.Raiamuniry.
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48,
19,
50,

under section

in the COﬁv WNDDVﬂﬂ Fﬂrﬁunto hﬁs bﬁcn rﬁqlcter@d

nreliminary hearing thﬁ Trlhuna?

the =nh11catlon you m%v file your rPnWy along with the

1n Qunport therpof “and after g2

ﬁnﬂlicant or hls LeQQI nr10+1tloner within

-B.Rama Krishns GoFms Derﬂr, CCC/O/RGV. R

D.P.C.Rao0, Goods Diriver, CCC/0/RIV.R Rajamandry.,
. NAr351n "] Rﬂo,’GQyﬂ ‘Tiriver

Where-a

Notide is he

~Ze

amunﬂry.

CLQ/H/?JY D;j*'unﬂrv.‘

Aan aﬁﬁ11rﬁtzon {1lﬂﬂ bv tP ahov named aDplchnt

19 0f tha Aﬁmlnlstr%t1VH trlbunal Act 1995 as

o
~nd upon

has admltted the aoollcatlon

rﬂbv q1ven to you th%t 1F Vou w1sh to}contesh

‘document

rvrmg cony of the same o§‘ the

EreQotite hﬂfore thls Tribunﬁl .

either in nerson or through 3

Legal nrectltioner/nresmntlng OfFicer ann01ntﬂd by you in thisf

h?half.

in vour absence on or aft@r‘that d e w1thout Inv

This

et D:-tEO

In defaul¥,

eard and doclded

J

*urth@r Notlcm

thQ S?ld =0ﬁllc?tlon m?v "he K

Tt

|
Issued under my hand and - the seal of the Trlbunﬁli

25-11-97

the ﬂ&ﬂmmntv Flrst .u‘ddy of November, ;,1997. |

-
[ .

7/ BY ORDER OF THE TRIBUNAL// -

FOR REGISTRAR,



~r B Form No.9.
(S=e Rule 29) . BY.R.P.A.D,

CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERARAD.
Tst Floor, HACA Bhavan, O»m:Puhlic Garden, Hyderah .3~ 500004A.,P.

ORIGTYAL APPLTICATION NO.1445/97.
Apnlicant (8) v/s Resnondent (8)

T P, Anose,CCC/L/RZA.

K.V.Unnin Krishnean,&Sothers, .
) Goods -Driver, Vijavawadz.&54o0rs.

By Advocate Shri-Mr.K.S.Murthy. - (By/Central Govt,Standing Counsel)
' ' -‘Mf.J.R.GOpala Rac.sC for Rlys.

o

SR
o]
'

P.Anose, Gooﬁé-Dﬁiver,ﬁcc/b/BZA,Vijeyawada,
CDA Glower, Goodg Driver, CCC/D/RLY.Rajamundry.
P.Saelesh; Goods Driver, CCC¥B/BZa,Viiavawada,
CH.V.Sridhar Goods Driver, CCC/TRO/B7ZA.Vijayawada,
SK.MD.Khaia vali, CCC/L/BZA,Vijayawada,
D.S.K.Krishna Murthy.Goods Driver, CCC/TRO/B&A.Vijiaydwada.

- D.Srinivasa Rao,Goods Driver, CCC/TRO/BZA.Vijayawada.
T.E.R.Stowart, Goods Driver, CCA/TRC/BZA.Vijayawada.
T.Tirunathi~Swamy,Goods Driver, CCZ/TRO/BZA.Vijayawada.
T.R.Satesh, Goods Driver, CCC/TRO/RZA.Vijayawada.
D.Srinivas Goods Driver, CCC/TRO/BZA.Vijavawada.

12. D.rRama Krishna .Goods Drivdr, CCC/TRO/B7ZA.Viiavawada,

13. P.Koteswara Rao,Goods Driver, CCC/TRO/RZA.Vijayawada.

14, D.paul, Goods Driver, CCC/TRO/BZA,Viijayawada.

15, G.Ratnam.@onds Driver, CCC/TRO/BZA.Vijayawads,

16. SK,Mastan, Goods Driver, CCC/TRO/B7A.Viiayawada.

7. Ah.Azeez,Goods Driyer, CCC/0/BITR.Bitraqunta.

18, K.N=geswara R30,8003s Driver, 20C/D/RIY.R2imun?rv.
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‘19, SK.J.Hussain,Goods Driver, CCC/O/RJYaRajamundrv.
20+ T.N,V.sekhar,Goods Driver,CCC/0/BTTR.Bitragunta.

21. D.Venugomal Goods Driver, CC/0/BTTR.Bitragunta.

22, G.Meher Babuy, Goads Driver, CC'C/BTTR.Bitragunta.
23. G.Prakasha Rso, Seods Driver, ©C/0/R1TR.Ritragunta.
24, P.V.Sesh2i2h, Goods Drivér, CC/0/3TTR.BEitragunta.
25, CH.Pr2tankumar, Goods Driver, CC/0/BTTR.Bitragunata.

26, J.p.MuDAlg. Goods Briver,CC/0/RTTR.Bitraqunta.

27; D.MD.VAli Basha Goods Driver, CC/0/BTTR.Bitragunta.
28, S.sitaramam Goods Driver, CC/0/BTTR Bitragunta, :
29,  M.V.R.Mohan, Goods Driver, CCC/0/RJY.Raiamundry.

3%.  CH.S.RC.sekhar Rao.Goods Driveér,CCC/0/RJ¥.R2jamundry.
31. N.Surana Raju,Goods Driver, CCG/0/RJY.Rajarmundry. '

32, M.Venu.Goods Drvar, CCC/0/RJIY.Rajamundry.

33 N.R«Premanand, Goods Driver, CCC/0/RJIY.R=izmundry.

34.  G.Murali Krishna Goodr Driver, CCC/0/RJY.Rajamundry.

35. K.anil ®Rumar, Goods Driver, CCE/0/RJIY.Rajamundry.

36, P,V.Satvanarayana.Goods Driver, CCC/0/RUY.Rz9amundry.

37. N.Dayakar, Goods Drivédr, CC/0/BTTR.Bitragunta.

38. G Gorala Krishna Murthy.Goods Driveéer; CCC/0/RJY.Rajamundry.
39. D.Bensely,Goods Driver, CC/C/BTTR.Bitragunta. '

40.  P.Srinivasa Rao, Goods Driver, CCC/J/RJY.Rajamuindry.

- 41. V.V.D.N.,Murthy.Goods Driver, CCC/0/RJY.R3jamundry.

42. N.Arjuna Rao, Goods Driver, ccc o RIY.Rajamundry,
13.  SK.W.A,J2ni,Goods Driver, CCC/0/BTTR.Bitragunta.
44. Y.Babu Rae.Goods Driver, CCC/0/RJY. Rajzmundry.

25.. Ch.Naga Raiw,Goods Driver, cCcC/0/rJv.Rajamundry.
46. X,P.S.Naravana,Goods Driveér, CCT/0/RIY.R2{amun?ry,
47. G.sunanda Xumar.Goods Driver, CCC/C/nJY.Raiamuniry.

L] --COntd- .2.
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APPLICATION UNDER SECTION 19 OF THE AIMINISTR ATIVETRIBUNALS

ACT,1985

‘fof use in Tribupal Office
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DATE OF FILING
~ OR
DATE OF RECEIPT

BY POST

REGISTRATION NO.

S IGNATURE

REGISTRAR
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!

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :: HYDERABAD BENCH

AT HYDERABAD
044 NO. tuuS OF 1997

Beatweent

1.K.VeUnnin Krishnan, s8/0.K.5.Velaudi,
Aged 29 yrs, Good driver, Rajahmundry,

Eg8t Godavari Distrliot.

2.Satyavarayana,s/o.Ramulu, A/30 yrs, Goods driver

Bitragunda.

3eB.Vivelrananda s/o.B.Radhakrishnagupta,
A/29 yrs, r/o.Bi tragunta.

4.Abdul Agub Javi, s/o.3bdul Rahim, A/28 yrs,
Gosods Driver, Vijayawada.

5.Ch.Satyanarayana,s/o.Rosabalh, Goods driver,
Rajahmundry', EOG oDistriOt.

EoN VoV oS oG oK sMurthy, s/n.N.S.Murthy, A/29 yrs,
goode driver, Rajahmundry,E.G.Distriot.

An a
LePsAunse, s/o.not knouwn, goods driver,
CCC/L/BzZA. VIIMY AL

2.CDA Glower,s/o.not known, gnods driver,
ccc/o/RrRIY. Ry ‘\M\JNWQL\'

I
I
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3. PuSaolesh,s/o.not known, goods driver,

ceC/U/BZA. \y\J & AN
4y CH.V.Sridhar, s8/o.uot koown,goods driver,

CcCcC /TRO/BZA. v o-
5. SKMD.Khaja vali, s/c.not known,
cec/L/BzA o - .

6. D.S.K.Krishna.Murthy,s/o.not known
goods driver, CCC/TRO/BZA. 2 -

7« D.Srinivasa Rgo, 8/0.n0t known,
goods drxivexr, CCC/TROSBZA “De -

8¢ T.E+R.Stewart,s/o.not known,
goods driver, CCA/TRO/BZA “d«-

9« T.Tirupathi Swamy, s/o.n0t known,goods driver
CCC/TRO/BZA - -

10. T.R.S5atesh, s/o.pot kunown, goods driver,
CCC/TRO/BZA —v- -

1l. D.Srinivas, s/o.not known, goode driver,
CCC/TROABZA 3. -

12. D.Ramakrishoa, s/0.not known, goods driver,
CCC/TRO/BZA .~ .

13. P.Knteswara Rao, sd.uot knownj goods driver,
cce/TRO/BZA v« .

14, D.Paul, s/o.not known, goods driver,
CCC/TRO/BZA .-

15. G.Ratnam, s8/o.not koown, goods driver,
CCC/TRO/BZA —, . -

16, SKMastan, s/o.n0t koown, goods driver,
CCC/TRO/BZA 5e - DX ook VITAYAWRDA

17. Ab.Azeez, s/o.not known, goods driver,
CC/0/BTTR R {(YRAGUIT A

18. K.Nageswara Rao, sfo.not kuown, goods drivar,
CCC/O/RIY QAT A MurdRY

19+ SK«J «Hussain, s/o.u0t koown, goods driver,
CCC/O/RIYT QU ArviundRy :

20, TeN.,V.Sekhar, s/o.not knowsn, goods driver,
CC/O/BITR R \Y®AGL TR

21« D.Venugopal, s/o.not known, goods driver,
CC/0/BTTR 9 \TRAGUNTR

22, GMeher Babu, s8/vo.not known, gnods driver,
cc/o/BTTR Ve |

23. G.Prakasha BRao, s8/c.not knows, goods driver,
cc/o/BTIR AT

24. P.V.Seshaiah, s/o.not known, goods driver,

cc /o/BTTR -

25. Ch.Pratapkumar, s/o.not knnun, goods driver,
cc/o/BTTR SR

26, J JPdMJDais, d4/2. ot know, goods driver,
cc /0/BTTR - '

27. DMd.Vali Bashy s/o.oo0t known, goods driver,
cC/O/BTTR 9~ -

28. S.SitaRahamu s/o.uot koown, goods driver,
CC/O/BITR sy i) o ok (T S Roant
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29. M.V.R.Mohan, s/o.not known, goods driver,
| CCC/O/RIT. QT AW usidRY

30. CH.S.RC .Sekhaxr Rao, 8/c.not known, goode driver,
CCC/O/RIY T |

3l. N.Surapa Raju, s/o.not koown, gnods driver,
ccc/o/RIY e -

32. M.Venu, s/o.not known, goods driver,
CCC/O/RIY .-

33. NeR.Premapaund, s/o.uot known, goods driver,
ccc/o/RIY .-

34. GMurali Krishona, s/o.not konown, goods driver,
CCC/O/RIY. - - | |

35. K.Aoil Kumar, s/oe.not known, goods driver,
CCC/O/RIY .. -

36, P.V.Satyanarayana, e8/o.not koown, goods driver,
CCC/O/RIY e - AL ouek LAY A MUYy

37. N.Dayakar, s/o.not knows, goods driver,
CC/0/BITR T X Peuntp

38 G.Gopala Krishua M,rthy, s/o.n0t known, goods driver,

CCC/O/RIY. R INT Pt DLy
39. D.Bensely, s/o.not known, goods driver,
CC/O/BTTR = B XMt |
40+ PeSrinivasa Rao, 8/o0. not known, goods driver,
CCC/O/RIY AT AMGRRY
41, V.V.L.N.Murthy, 8/nenot knoawn, goods driver,
cco/O/RIY R B DRy : .
k2. NoArjuna Rga, s/o.not known, gnods driver,
BOC/O/RIY S FRMUNIRY |
- 43, SKWN.AJani, s/o.not known, goods driver,
CCC/O/BITR R, (xWPtaurk A |
44. Y.Babu Rao, s8/c.vot known, goods driver
CCC/O/RIY  LATA MRy
45. Ch.Naga Raju, s/o.uct kuown, goods driver
ceC/o/RIY R~
46. KPS .Narayana, s/o.not known, goods driver
ccclo/RIY -
47. G.Sunanda Kumar, s/o.not known, goods driver
CCC/O/RIY  “e-
48. BsRamakrishona, s/o.not known, goods driver,
CCC/O/RIY Ve
49, D.P.C.Ran, 5/0.00t known, goods driver,
cCC/O/RIY ~ Do
50. V.Nazrasinga Rao, s/o.not knoun, goods driver,
CCC/O/RIYe Hur DAL G ok LAY rinua i

5le Gevneral Monager, South Central ®ailyay
Rail Nilayam, S acunderabad.

52+ Chief Personal Officer, South Central Railway,
Rail Nilayam, Secunderabad.,




-
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53+ The Divisioval Railway Manager,
Vijayawada Divi sion, 8outh Ceutral

54. The Senior Divisional Personal Officer,
Vi jayawada Division, South Central
Railway, Vvijayawada.

55« Thedssistant Pgrsnnal Officer Oweohanical) .
South.Central Railway, Villayawada. « « + RESPONDENTS

DETAILS oF THE AFPLICATION

1. PRarticulars of the applicants: The neme and description

of the abpve named applicants 1s same as given in the cause

t itle.

The address for service nf all notices and pProcesses on
the above nared applicants is that of their counsel
VAT NEES S gV
Mpr K.S. hurthy,kAdvocate4 12-0-828/4/45, Amba Gerdens,

Mehidipatnam, Hyderabad-28.

2. Particulars of the respondentsi- The address for

seryice of all notices and pPrpcesses on the above named are

same as glven above in the cause title,

3. Application made asajnst the order:-
1)Letter No.B/P,612/111/Re/ 21 Vol.VI dt.30.1.96

ii)Lr.No,B/F,612/I11/Rg/DSL at.14,.5.1996
iii)Passed by the Sr.Divisienal FPersennel Officer,Vijayawada.

iv)Subiect in bhirjef:- The D.A is filed praying this Inn'ble

Tribunal to direct the respondents to revise the
seniority list of Fireman/Diesel dssistants/Electirical
4ssistants in the scale of Rs.950-1500 in terms of

para 303-a nf IREF Vol, 1 of 89 edition and not as per
the merit order obtained in the R.R.B.Examination
and consequently setacide the seniority lists 30.1.96

and 14.5.96 as illegal, uncnnstittutional and arbitrary.
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4, Juplsdiction of the Tribunal:i- The applicants herein
. declares that the subject matter of representedO.4. is even

the Jjurisdictisn under Sec.14(1) of the Administrative Tribunals

A ¢t,1985,

5. Lipitation:- The applicants further declare thet this :
0.A. i3 f1led within the limitation as prescribrd Sec.21l of the |
Administrative Tribunals Agt, 1985 since the impugnedorder

is dated 14.5.1996 and the applicents made representation on

12.6.1996 on which no orders have been passed

6., DBpief facts of the casel~

1) The applicants before this Han'ble Tribunal are working
as Goods Driverg in pay-scale 1350-2200 in Vijayawada Division '
of 3.C.R. All the applicants.herein are cimilerly placed and h
got cnomon ca2use of action and have been eelected, trained and’
posted at the same time. All the respondents from 1 to 50 |
are ales wnrking as Goods Drivers in Vijayawada Division of
S.C.R. and have been selected, train~d and posted at thasi?ge
as that of the applicents. DBoth the applicants and respondenp
are governed by same set of service cnnditinns and are under

the sane contmnllingautherity ie., Pivisional Railway Vianager,

Vijayawada.

i1) The applicants and the respondents appeared for a
Wwritten Test conducted by the Railway Recrulitmewt Eoard (H-RJ
Secunderatad in lMapch,1686. The applicants and the respondeﬂ S
had the minimum qualificatiens nf ~.GeL and all the applican£
and respondents appli~d to the past of appremtice.fireman-ﬁ.;
This test was cenducted pursuant ta employment Notice Np.1/8
of R.R.B, After the written test, intsvview and psychnlogical
stross test were conductedby the R.R.E Autiorities in |

April and May,1986, The names of the =uccessful candidates;

including the applicants as well as the respondents among offher
f
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\

directed the arpli ants and the respondents

were forwarded to the C.F.0 S.C.Railway,
. appointments, C.P.Q.

-

Secunderabi

to @ppear for a medical test.ang after that they were appointed

as firemen-~4 (Apprentice). The applicants and the respondents

were allotted to Vijaywada Division of S+C.R. in 87 and are

Placed at the dispesal of Divisicnal Railway Menager, Vijayawada.

III) The appliéants and the private reppondents 1 to 50 have
been” sent for training in different batches for administrative
convenience to zonal training school. is per the Clause 303
of Indien Railway Establishment Manual, revised edition 1989
in Chapter 3, the seniority of the candidates recruited through
the Railway Recpuitment Eoard or by any other recruitment
has to be determined as per the Provicsions of the Chapter 303-a

reads as fnllows:~

"Candidates who are sent for initial training to the
training schorls will rank in seninrity in the relevant
grade in the order of merit obtained at the examinations
held at the end of training perind before being posted
against working posts™

The apﬁlicants and the responcents were sent to the initial
training course at zonal training schnol (2ZTC), Hgulali,
.Sec&nderabad. After the completion of 25 months training at ZTC,
eﬁﬂ ZTC Authorities conducted @ written test and allotted marks
and sent the marks 1list teo all divisions. Cne sﬁch letter
~ated 5.4.1988 is filed as.Annexure-I. This pertains to one
batch of trainees only., The marks for other batches were not
vallable and this Hen'ble Tribunal may pardon the applicants
for not furnishing them, In this Annexure it is clearly stated
that the candidates who have attended initial training at ZIC
ave been rélimved after the completion of the training. After
s training the ppplicants and the respondents 1 to 50 were
bsdrbed and regularised and posted as Firemen-4 in pay scale

.950-1500 in May, 1989,
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.iv) The Senior Divisional Personnel Officer on behalf of
'D.R.M'gs Office, Personnel branch, Vijayawada published the
seniority list of firemen In the payscale of 950—1500 of
Vijayawada Division, as on 1,5.1993 vide Proceedings dt.18.6.93.

Aggrieved by the seﬁiority list the applicants and other similarly

%
placed employees like that of the applicantssubmitted a representatid

on 9.7.93 complaining that the applicants were shown as Juniors
to'the reépondent even though they got higher marks in the test
conducted at the end of initial training at Zonal Training Centre,
Moula-Ali, TheAuthoritiés realised thelr mistake and calling for
the relevant records from ZIC and seeking instructions from the
S.C.R. Authorities as well as referring to the provisions of
Ingian Railway Bstabllshment Manual, issued Proceedings
dt.21.11.94. In the revised senlority tist at.2l.1194 it was
clearly stated that the employees' position the seniority is
based upon the marks obtained in the initial training course

which they underwent at the Zonai training centre.

v) After one year, the authorities again published another
revised semiority list dt.30.1.96. It was stated that the
seniority of the apprenticé firemen-4 87 batch would be'as rer the
merit oﬂder obtained in the R.R.B.Examinations. Along with
these proceedings dated 30.1.96, a proforma proceedings
dt.29.1.96 was also issued stating that the revised 1list is
being 1issued as per the result of the declsions faken by the
Headquarters in‘the P,N.M, Obviously,.the latest seniority
list dt.30.1.96 was issued pursuant to the negotiations with
the trade unions and not as Cer the rules and regulations of
the Indian Railways. The che2nge of the stand taken by the
authorities is nnt attributed to any new rule, revised board
instructions, or amended establishment code or manual but only

as per the discussions with the trade unions gigihg a gn by




%o the rule of law. It is a well established principle of

.sought to be changed or revised, it must be basedupon the
relevant legel, prudent,feason and npot as per the uncderstanding

arrived at with a trade whion ignoring the rules and

.accepting our representation or rejecting it. The authorities

" however took great pains in issuing proceedings dt.29.1.1996

with the authorities they were informed that a revised seniority

-11st (comprehensive) is being published in May,1996 and our
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administrative law that when employees' seniority list is

regulations and the Act.

vi) #Aggrieved by the revised seniority list dt.30.1.96,
the applicants gave a representation on 6.2.1996 bringing to the
notice of the authorities, the provisions of para 20%3-a of ‘
I.R.E.M.Vglume 1, 1989 Edition. A copy is filed herewith.
The applicants and similarly placed empléyees were under the
impression that they would be getting a reply from the authoritie

The railway authorities did not issue any proceedings either

are duty bound to reply to the representations given by the
employees regarding seniority 1list. The respondent authorities

informing employees like that of the respondents herein saying

that their representatinn has been considered and for so and so

reason thelr representation was accepted. The authorities shoulg

haﬁe informed the applicants whether their representatiwn was
either accepted or rejected. This shows the arbitrary actions

of the respondent authorities. When the applicants made enquirig

querries will be answered therein. The respondent authorities
published anothor senlority list en 14.5.96. Even in this |
seniority 1list dt.14.5.1996, the respondent authorities

did not take our representation dated 6.2.96 into consideration.
As the applicants came to knpw about the seniprity list in the

month of Jyne first week, the applicants filed another

s




I ‘.to_their notice abnut the earlier representation in which

‘: the provisions of I.R.E.M, were mentioned.

L respondeﬁt authorities have not teken any steps but are going

. representation on 12.6.96.to the respondent authoritles btringing

‘representation is filed herewith.

Divigional Authorities to prepare the seniority list of the |
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A copy of the sald

Even after 6 months, the

ahead to gilve prnmotions based upon the seniority 1ist.

The epplicants ahd the respondents are at present working as
godds,drivers after getting promotlons as shunter in 1996;
The comparitive statement of seniority of the applifants and
respondents in different seniority list is tabulated, and filed. é
However, no fresh senlority list has been issued by the respondent)-
authorities. Para No.303 of l1.R.E.M Volume 1 Edition 1989 |
clearly states how seniority of employees who were recruited
directly, either by R.R.B or otherwise shpuld be determined.
Para. 303~a deals with the employees who have to undergo twadning,
Para 303-b deals with the enployees who need not undergo

any training before their initial pesting. This clearly

states that the seniority list prepared by R.Re.B would
prevail only in the case of catezories of employees who need
not have tn undergo any training before their initial appointment,

The 5.C.R.Authorities have arbitrarily directed the Vijayawada

direct recrultees based upon only R.R.B, Whereas directed the
Hyderabad and Secunderabad Divisions to prepare the ser:lority

list based upon the marks obtained by the candldates at the end o&
The apprentice firemen-A who

training at Z.T.C. were recruited !

along with uz by H.R.B but allotted tm Hyderabad and
Secunderabad Divisinns have besen placed at thelr respective
'positions in the senipority list based upon thelr Performance

in the test conducted by Z.T.C. The proceedings of the
Secunderabad Divisional Railway Manager dt.15.9.93 are herewith
filed. It is respectfully submitted that in 1976 de., the
previous batch of firemen-A recruited by Railway Service

Commissinn,
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the seniority was decided basing upnn the merks nbtained by
the direct recruitees at the end of the initial treining &t the

z.T.C. boefore their appnintment.

vii) The Railway Autherities recruit candidates divectly
after the test conducted by the itecsb intn various departments.
The Assistant Station Hasters, Commerdédal Cleriks, Ticket
Collectors, Traffic Apprentice etc. are sent to ZsT4Co for
initial training befare regular appeintment. The seniority 1list
of all these employees is propered aTter conzidering the direct
recruitees performance in the test canducted by Z.L1.Ce abt the
end of initial training. Thus, the railway authoritiss have
discriminated against the applicants, and .favoured the
respondents by not referring to ZoToC @xﬁﬁmnmaxxn but relying
performanc e upen only itelleBelerit 1ist. The action of the
authoritiesin this regard is vinlative of Ayticles 14 and 16

0f the Canstitution nf india.

Te Reliesf sousht:-
MAlN PRAYER

In view of the facts stated above In para-6 the
applicants herein pray that this Hon'ble Tribunal may be
pleasrd to direct the respondents 51 to 55 tn publish the
seniority list of first riremen/diesel assistante/electrical
aszistants in pay scale Bs,950-1500 of Vijayawada Division
of S.C;R besing upsn the performance oif the @irsct recruitees
in the teet canducted by Z.T.C Foula-A1li at the rnd of the
initial treining at the treining ~chanl after setting aside the
seninrity list dt.14.5.1990 and 30,1.1096 after declaring them
as arbitrery end illegal and uncrnetitutional vielative of Indig
Railway Establishment hanual and pasgs such nther order or order
as thig Hon'ble Tribunal deems f£it and Proper in the interest of

justica,.

=

ur
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8.  Interim Reldefi-

Pending the disposal of the 0. A. +the Hon'ble Tibunal
may be pleased to direct the responcents 51 to 55 to Proceed witl
further promotions end giving any benefits solely basing upon
the seniority list B P.612/ 11I/2/Rg/Vol. VI gt.21.11.94 after
suspending the seniority iist dt.30.1.1996 and 14.5. 1996 and
pass such other order or orders as this Hon'ple Tribunal :

deems fit and proper in the interest of Justices.

9. D a -~ ? 2 ;-l

-

The applicants submit that inspite of their representatio
dated 12.6.1996 nn action has been taken by the respondents,
and no other statutory remedy is available to them except to

file this O.A. before this Honoureble Tribunal.

10. | Matter nat pending with any other Courbte ehct-
The applicants further declare that the matter regarding

which this O.4. is filed is not pending before any court of law
|
or any authority or any other Benchof Central Administrative

Tribunal.

11. Papticula r s of the Postal order im respect of the

Application fee:i=-
1) Number of the postal order:
1i) Name of the post office
i11) Date nf the 1issue of
postal order :

iv) Ppst office at
whichpayable

aw

fa2. Dptails of Index:
An index in duplicate containing the details of the

documents te be relied upon is enclosed herewith.

13, Lict nf dacumontst-~
A1l the documeks relied upon ere filed herewith




S
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duly indexing the same, 1. ~fgfﬁff51f”

2. (’%‘_ fdiéfal‘vmﬁ\g_w

3, Q'&LQ&‘LK@WCL— '

b MNdvdquo v

R e

6. %“7/ .

. Signature of the Applicants,

VERIFICATION

CLA Y

We, the alove applicantshﬁo hereby declare that

the epntets stated above in paragraphs 1 to 13 are true

to the best of our knowledge, belief and iqformauion.'

SUSESY
s
5, OK Sl

AN,
{ |
3, Jg &3\ G4 e ((K
‘f'\
P g G

No g A

Counsel for Applicants,
6. /{w{}"

Si"naui g ni‘m]tnn Applicants.
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- Initial training at ZIS/ILY in batch Np.4 during the perlod from

3 .o

4 .e tO 22

23. D.Purnschandra Rao App  F, Man/RJY BZA 21.1,.88

24 and 25 . s

26. Chelli Satyanarayana  App.FtMan/RJY EZa 21.1.88
- 32. Chinta Satyanarayana  App,F. lan/RJY BZA 21.1.88

45, Dammidi Narasinge Rao App . F.Han/RJY BzA 21.1.88

59, B,Vivehanenda App F Man/RJIY Bia 30.1.88

\ D

Annexure-1I
South Central Rallway

Office of the Irincipal
Zonal Training School,
ligula-Ali, ,

D/ 5.,4.88 .

No .215/673/Appl . Firemen 'A!

CMPE/SC:CEQO(Trg.Ce11)/SC,
DEMs (P)/sC/HYB, BzA,GTL,
Sy, DMES(L)/SC: HYD/ BEZA/GTL,
Sp.DACs/ BG/HYB/ BZA/GTL

Subi-Initial cnurse training for apprentice
Firemen 'A' in batch No.4 from 21.1.88
to 5.4.88 at ZIS/MLY, :

—— e -

The following Apprentise Firemen 'A' whe have attended

21.1.88 tn 5.4.88 have been relived on afternocon of 5.4.88
qfter completion of their cnurse with instructions to report
to you for further courses. :

The getails ot leave /FT0s availed by the candidates are
furnished below against their nanes.

o s e M S e e A Ak SN S Am oy EE S mm AT B ke me B e am wr em me EE B s S e

S1.No. Name (S/Shri) | Designation/Stn. Diwvn. Dt.of arrival

1. K,L,Srinivag App I, MankKzJd SC 21.,1.88
2 SeS e Ramakrishna Frasad Appl,F. Man/KzJ s¢ ’s
Leave on 14,3.88
availed none set of Fl0s

(fifty nine onl¥)

_— Er mp Mm em un e Sm A S ER B SN Sm SR e W S B en Yw em M e B mm ey mm S me e s e

S/
&l"lo .I.'{a;lu )
Frincipal

&

Copy to KZA/RAILWAY/RJY:GTL

//true copy//
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" SOUTH CENTRAL RATLWAY .
612/111/2/KG/Vol VII. Divi. R1 Manager! s

. _ .~ Personne Branch,
o ‘.!;".. : o o o N VijaYawada.
AL oot

‘No.B/P.
¥ ""“;", ij ::‘:'.,‘ L

AR U

{Office,“'

ALL CONCERNm.” .

':.ﬂﬂSubﬁlProvisional séniorityrlist of Ist Firemen/
“*.x;.ﬁ*_DfeselfAssistants/Electrical Assistants. ip
Scale B.950~1500(RSRP) of Vijayawada Division

“‘*Showdng“iheipositign-as on 1-5-03,
- : T ' |
:':The.proviSibnéifsénidrity'list]of Ist Firemen/bieSél
$sist; ts/EleCtricalyAssistants in scale Rs. 950-1500(RSRP)
0t Vi jayawada Division Showing the positioh as on 1l-5~1993
fall concerned., . .-

¥

“,_;v“I:}herawdth‘for'notification o

b Iﬂ,.mgiﬁgiséhiority}iist'is‘purely provisional and suﬁjéct'
HR -tqﬁibteipolation-offthe 13"IInd Firemen: who are Seniors  tg.
AT Spmeicfhthﬂﬂper50nsrofZthe'senio

om : ‘ rity list at a later date on:. .
expiryiof the currency of non-recurring’ punishments debarring:
them from being promoted as Ist Firemen/dlectrical Assistantgﬁﬁ
along;ydth'their juniors, The seniority position assigned;ﬁu
inthe‘Annexure is, therefore, purely-provisional,subjeﬁt'tdﬁf
Hteration, 7 U S LT

a. £l '

if any, may -be Teceived . from the = v
fram the date of issye of

. ge {helreceipt :
niority list, A1l Shed/MDea
icity among the staff by

pot Officials

‘!
R
o

_ b, placing one | R
Seniority ‘list in the Notice Board, ' e

(s. T; LECHOLAL

A _
T oy o
L T~ , /Sr.Divisional Personnel.OfficexyBZA; :
.;: .‘ ‘ . : o .‘ . : ". ! ) N ! . o . 'A_ ’ 4-‘ ' -."\ :
AR o QQPKtO DME/L’ Sr. DEE/I'RS , AME/L/RJY . e e o .
L YT 1“-«._

LTFR/BZA, TFR/BITR' ALFR/GNT, "BURM,
“Ir/a7A KD, RJY, Coa. o

ZA, D - L
;.. rleati ¢ CEG Mémbers /5 CRE S angh-and S CRM Union, = S

C e

e B
9

fgi'_~Lf@}9Vr.16/16,6( ) c&pies)

A

el - Datedsi “gath June,1993,. . |
-"‘"'f{- ' AT I __-:: _-”,‘_' ..




To
TheSanior Divisional Personnel Officer,
South Central Railway, )
/MI\JAYAWADA Date: OF- 7-73

Sir,
THROUGH PROPER CHANNEL

Sub: Provisional Senlority List of First Fireman/Diesel Assistants In the Scale of pay of
Rs.950-1500 (RSRP) of Vijayawada Dlvision objections - Regarding.

Ref:  Your Proceedings No.B/P. 6121IIIIZ/RGNi0I VI, dated 18.6.1993

L2 1]

I am now working as Diesel Assistant in the Vijayawada Division of the South Central Railway. | was
direclly recruited as Apprentice Fireman 'A’ in the year 1887 as per the proceedins No.B/P/ §83/11I/RG/Vol.ll,
dated 27.5.1987 and 6.7.1987 and after successful completion of apprenticeship for a period of 2 years [ was
absorbed in the regular working post of First Fireman in the grade of Rs.850-1500 (RSRP) as per the
Proceedings No.B/P.563/11/RG/Vol.}!, dated 3.8.1989 issued by the Divisional Rallway Manager (Personnel
Banch), South Central Rallway, Vijayawada. Subsequently, | was redesignated as Diesel Assistant in the year
1990.

2, In the aforesaid Provisional Senlority List published by you on 18.6.1993 my ranking in the seniority
list in the category of First Fireman/Diesel Assistant is shown at Serial No ....57.. 2. | submit my ranking
In the seniarity list is not correclly shawn and several of my juniors who were working as Fireman Grade-{|
and later promoled as Fireman Grade - | on adhoc basis are shows as sentors to me. The said seniority list
is contrary to the mandatory provisions of the Indlan Railway Estabilshment Manual.

3. I submit that the employees shown at Serial Nos.65 lo 327 are wrongly shown as seniors 10 me in the
category of First Fireman/Diesel Assistant in the scale of pay of Rs.850-1500 (RSRP). | submit that all these
-employees were only working as Fireman Grade - {| when | was directly recruited as Apprentice Fireman ‘A’
in the year 1987. They were only promoted as First Fireman on adhoc basis while | was undergoing the
Apprenticeship. As per the Rules and Avenue Chart of promotion, the posts of First Fireman should be filled
up from the category of second Fireman on the basis of selsction as the posts of First Fireman are selection
posts. As per the para 215 of the Indian Railway Establishment Manuai of the Selection Posts shall be filled
up by positive act of selection made with the help of Selection Boards from amongst the staff eligible for
selection. Itis also stated in para 218 of the aforesald Manual that adhoc promolion should be avolded as far
as possible both In selection and non-selection posts and in the unavoldable circumstances, only it should be
for a short duration of 3 1o 4 months.

4, I submit that the employees shown from Serial Nos.85 to 32'7 In the Provisional seniority List were.

promoted on adhoc basis o First Fireman contrary to the provisions of the Indlan Rallway Establishment
Manual and without subjecting them to the selection, their services were regularised with effect from
29.10.1892 deliberately misinterpreting the Clrcular issusd by the Chlef Parsonnei Officer. Thelr services are
also regularised with retrospective effect contrary tothe Rules. These employees connot, therefore, be shown
as seniors to me In the seniority list of First Fireman/Diesal Assistants. -

5. I further submit that the employees ranking al Serial Nos. 65,76, 126, 150, 207-A, 208, 209, 248, 249, .

2?7, 258, 278, 286, 303, 311, 312, 314, 315, 317, 321, 322, 323, 324 and 327 are infact promoted as First
Fireman on adhoc basis subsequent to my absorption as First Fireman on regular basis and though their

services are regularised from a date faterthan my absorption as First Fireman on regularbasis, they are shown
as seniors o me. This is contrary 1o the rules.

6. Interms of para 303 (a) IREM Vol. | 1989 Revised Edition the seniority of candidales recruited through
RRB or by any other recruiting authority should be determinated ag candidate who are sent for intial training
to trainlng schools will rank in seniority in the relevant grade in the order of merit obtained at the examination

held atthe end of the training period before being posted againstworking posts. This aspect has not been taken
care before assigning seniority in my case.

I, therefore, request you to consider my representation objectively and revise the seniority list by

showing my ranking In the seniority Hst of First Fireman/Diese! Assistant above the employee ranking at serial

No. 85 in the aforesaid senlority list and necessary action may be taken in this regard immediately after the
expiry of the time for revision.

ours faithfully

)
(’./\_; - (."\;"'Q\.k’\a.:‘f\(:km'\ o

B

Headquarters : {5 2.8\ Staff No. "2y

‘ Name : Q) CNALE e AkoaDesignation : D f!\SS’T

i

) f Pl RE- 1111

|
Vijayawada/Rajabmorcey \ 5 '
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Y Annexure-1IV

A

South Central PRailway Divl.Rly.Menager's Office
o Persennel Branch, N
Vijaywada,
dt: 21.11.1994.,

No.B/P,612/111/2/Rg/Vol. VI

A1l concerned,

Subi-Bévision of Seniority list of kst FIY/
Dsl, #gsts/Elect.Assts in scale Rs.950-1500
(ASRF} .who were appéinted as Apprentices

Refi-Seniority List of 1lst FlIi/Dsl.Assts / ,
Elect.Assts published vide this office '
le tter of giggynumber dt.18.6.93 |

In terms of Para 303 (a) of IREM, Vpl,I of 1989 edition,
seniority positions assigned te the giesel/Electircal Assistant .
" 'Drivers from S1.No,328 to 422 of the seniprlty list Qf_%st Firema
Diesel Assts/Electrical Asstsin scele Rs,950~1500 (RERF) publishe
vide this office letter of even number dt: 18.06.93 are revised
as they under based on the marks obtained in the Initial Training
Ij‘t

sy

C oursethey under went at ZIC/MLY, In cases where same marks
scored by more than one, their names are arranged as per the mer

0 rder of R.R.E, |

Representatien, if any, with regerd to th-ir seniority |
Positions may be sent to this affilce within one month from the
date of issue of this letter. Representatisns received after
one month will not be entertained. ALl shed/depot officials

shnuld‘iive wide publicity awong the ataff by palcing one copy '
of the 1list in the notice beard duly obtaining thelr signature/

initiats agalnst their names.

1]

The above revision is provisional and subject to the ouicon
of O.ANCW1143 of 1992 and 440/C4.,

\ )‘.';“ d/ - .
(V.V L UDALIAR)
Abo/
/Sr.Divisional Persnnnel Officer,
Vijayawdaa.

Copy to: Sr.DEE/TRS, LHE/F/EZA, &ui/L/RJY
Copy to : CCC/T/EzA’CCC/L/EZA, CC/BITR
Copy to: CC/GNT/? kD

Copy to . CLG I’le‘r}bers/SCRj—nS & 5 CH.UU.

//true copy//
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Annexure=V

Seuth Central Railway Office of the Digl.Rly.Manager,
(Personnel Branch)/Vijayawada.

Ne JB/P,612/111/Rg/21 Vol IV - Dated: 30.1.1996

All concerned ,

Subt=Revision of seniority list of IREFIY/
Ds1/Elec.Asst.in scale Rs.950-1500
(RSKF) whn were appointed as appre ntice
Fireman 'A' in 1987.

Ref:-This nffice letter of even number dt.21.11.94

It has been clarified Py COF/SC, that thz senierity of
the apprenticeFireman ‘'A' - 1987 batch would be asper the merit

order sbtained in the RRB Examination. As a result of ths above

clarificatisn, the seniority order of the abnvrbatch of
candidates published vide this office letter of even numn ber
dated 18.6.93 and 21.11.94 stends med@lfied as clted in the

Annexure.

dny representations with pggard to this revision in
the seniority list, cruld be send tn this cffice within one
week from thre date of issue of this letter.

The shed incharges are advised to give vide publicity
to this letter and representatinns agerinst this revision
of seniority if any, received from staff should be collected
and send in a buch addressed tn the undersigned.

S8/ =iy 35,10.96
(H.3R6IVAS)
. AFQ/H,

/S Divl.Persnnnnel Crfficer,
V2 jayawada,

Copy to: Individuals

DHE/ 460/ BZA, Sy ,DLE/TRD/ EZA
CPRC, CTIC /BZA
Secyretaries/SCRLS & GCRiAU

’?
1

//trus capy//
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Annexure-VI

" South Central Railway Divisinnal Railway Managﬁrls
S _ Office (Personnel Branch),
Vijayawada, dt: 29=01-1996
30

Bubi- Representation against Seniority list of
- I¥M/Dg) . Asst./Elec.Agsts in Scale Rs.950~1500
(RSRP) who were appointed as App.Firkmen/4 in

Refi~ 1.Revision of Seniority 1list of IFM/Dsl.dsst/
Elec.Asst., published vice this offic e letter
of even No, dated 21.11.,94.

2. Your representation dated:

Your representation cited above, against the revislon
of Seniority of the ;.FM/Dsl.Asnt./Ele.ﬂssts has been examined.
As a result of decision taken by Hd.Ors. in the MM, {t has been
decided that the crieterion for assigning of the seniority
will be the merit order obtained in the RRD Examination.
Accordingly, the revised seniority list of the 1987 batch
of 4pp.Fireman 'A' has been published. Your seniority
position has now been correctly assigned vide Item Ne.
as per Hd.9rs. decision.

53/ -- 30.1.96

(H.Spinivag)
AFO(1M) |
/Sr.Divigsional Ferscmiel Officer,
Vijayawada. '

//true copy// ;
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~i Annexure-VI1I
South Central Railway Office of the Dvil.Railway Manzger,
' | Personnel
Vijayawada.
No.B/P,612/I11/Rg./DSL Date: 14-5-1996
A11_congcerned.

Subt-Provisional seninrity list of I Firemen/
Diesel #ssts./Electirical Assistants in
Scale Rs.950~1500 (RSRE)pf Vijaywada
Division showing the position as on 30,4,1990

. In cempliance with judgment deliveredby Hon' ble CAL/HYD

on 0. ANgs,114%/92, 440/94 amd 57/94 the one-time dispensation

in reiard to the cenduct of selectinn for the I Fgrema n/DEL Assts/
ssts promoted on aghoc basis from 01-01-1986 to 09-10-90

and from June,1992 to Decembsr,1994 is obtained the provisional

seniority list of I Firemen/Diesel Assistants/Blectrical Assistants

as on 30.4.1996 ig prepared and circul ated in the enclosure ior

notification amongst staff.

Representations, &f any, received from the staff in
one month's timefrom the date of publication nf this list againet
the assignment of seninrity, or any discrepancy in the
particula rs furmishedlike date nf Birth etc. shruld be forwarded
to this effice with relevant particulars tn dispose the seme.
Representat ions received after one monthwill not be entertained.

Plea se n-te, notify and acknowledge the recelpt of this
provisisnal seniority list. &ALl shed/Depot officials should
give wide publicity among the staff by dis playing thecoby of
this provisinnal seniority list cn the Notice Board.

(HeSRINIVAS
For Sr.Divl.Personnel Officer,
Vijayawada.

C/-Sr.DEE/ IRS-0P/BZzA, DME/W8Q)/BZA for information please
C/-SEFM Union, SCRE Sangh
C/O. O‘O'Fileo

!

//true copy//
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o : .'j:From_ | Vijayawadgf
S : F«leumuwusHNQmJ ﬂ// - Dt:'zﬁ/% -
T T . Lt :
1 ! . . . . .
- : LA shr Iras [Ban . | , .
AN e ceclojTro (34, '
To i
S ‘ . |
. ' "The Sernior Divisional Personnel Officer, ,
' ' South Central Railway, ,
1 VIJAYAWADA. - l

THROUGH: PROPER CHANNLEL

P+ A
. T
w

espected Six,
b Sub: Seniorivty Lis? of DIESEL/ELECTBICAL ASSISTANTS in
& Scale of 950--1500 (RSRP) - Regarding. |
f} Ref: (1) Your Lr.No.B/P.612/II1/Rg./DSL.Dt:. on 14.5.1996 |
3 {2) ”y Representation Dated : 1
" * * ok
KO - ' o
”yﬁ ' . While inviting your kind attention to the references cited
g | abeve, I would like tw submit the following few lines for your
k5¥; : ~ kind censideration as Zollows:
S . |
W ' When the seniority of DSL/ELEZ. ASSTs was published uﬁder‘
ﬁf : your letter No. B/P.612/I1I/Rg.21 VOl. Iv dated 30.01.1996. I
% ' had submitted tLthe representaticn protesting against  the
'? : ' ' szniority assigned to me vide iy representation Ref .No.2.
;% .‘ ; -Unfortunately I have not been favoured with reply. so far.‘ o
;; How, once again the senicority of DSL/ELEC.ASSTs has been
g. published under your letter vide Ref.No.l abave without
E? considering the objections raised by me.  In my  above
%" representtion I submit that a grav. injustice has been done té
E_ me. Hence, I request you to vyou Sir, to consider the points
% raised by me in my earlier appeal indicated Ref.MNo.2 of this

‘representation. Go, that I am Spaled of the unpleasant tasks of

‘ knocklng at the doors of CAT/HYB,

R e

! :

i 1 'Thanking You, Sir'

S i

%, b

oWy :

i ; 'Encl:Previous Representatio

ut E : n - Yours. faith .
e ) L : ¢ for your kingd ready informaticn. fully,
fova oo L=
N s S i N

I]l P L (1:-\; B N PPN Y R T

£ s o
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o CPREXURE XK
7 FROM o ' Vijayawada
o : BATLAL W TA, '
L Ve Rinneon Date :.06 [ox. 36 .
' TR Tene B bo8 .
Qc[%'TTQ
To .
SrDPO!BZA
"THROUGH PROPER CHANNEL"
Sir, -

. Sub: Seniority of DSL/ELECTRICAL ASST. Violation of norms as well as
~ solemn assurance given to the Hon'ble CAT HYD.

Réf':? 1. Your Letter No. B/P/612/MI/RG/21/VOL.IV, Dt £= 29 -01-1996
2. Your Letter Even No. dated, 21-11-1994.

_ While inviting your kind attention to the references cited above, | would like to submit
. the fallowing few lines for your kind consideration.

Initially when the issue of Finalising the Seniority of DSL/ELC ASST. | had some
appnzhensions and made representation to your kind self. There upon your kind enough to
finalise the senijority and publish seniority list under your letter cited under reference No.li
Incientally Sir, it is not Only my representation that was then considered, but the provisions
of, the para 303 (A) of IREM, VOL.| were also taken in to reckening. Now all of a sudden a
totally new Seniority List has been published under reference No.l which deprises me the
assigned position in the earlier Seniority List, the reason assigned for this drastic change is
said to be a decision taken by HQ in the PNM. | submit that provisions of IREM are more -

- sacred than the place of a recognised union.

, The above apart the administration, in advertendly or otherwise has gone back on
solemn assurance given to Hon'ble CAT HYD during the pendency of OA NO. 440 of 1994.
To.a pointed question from the Hon'ble Bench. The Administation filed the Seniority List

- prepared in confirmative with para 303 (A) of IREM VOL.t. The case has eventually been

“decided in my favour. By changing this Seniority List, the administration | am afraid, has
mislead the Hon'ble Bench. ' |

In view of the facts narrated above, | request you Sir, to reconsider the entire issue
and confirm the earlier Seniority Position. Which was in accordance with the Provision of
IR% so that | am spared of the unpleasent task of approaching CAT once again.

_ Thanking you Sir,

Yours faithfully,

| / dA ,
¢ ‘ ’ ‘ ,"j- Sal SV VDR

(B Viveicrmnnpa )

A
//T’f‘ Al
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SOUTH CENTHAL wATLyay o BN

DRM's Offjce,
- : Personnel Braneh,
- , -Vijayawada, -
II/g/RG/VQl,,_yII Date: 22 2. 94,

. Sub i
W et e
e o
;'f.‘ 3

. deas

instance
. earlier. coynr

. 'COurseg
"Order“{i‘
of Your apprent

ur s

MeLe non-cxtention

'NoT conf
the senin

%kﬂgimt A6 A,

~EYOgr represehtati0n dt,

5. per the instr

T any right an
rity as Per the
Qujﬁc.j%%djsm “

. | . . ™
: ,f ’?3\0'?1 e,

L . -'—c-..-;--__

i

‘RepreSentations against Provisional
Seniority ligt of Is tEM/
p t .

LSL Asst./.

14-07..93,

0 'those who
Since_ youy failed the
Pt ang Passed the Same
eniority POsition as per
intained. 'S A matier of fat, the period
icex=ship should have been extended, But, the
of ths Period of apprenti,o;ship should
You in demandjng the P-roleition of
ARB panel oraex, ,
/&'MO'AJJ') olvgad; (}45‘._?«&1. “D ;W" 24
047 amifxﬁdﬁ O At Broa ' : f
. ‘%ﬁﬁl@éﬁi7¢igﬂ4, |
- (G TAMIL=CHOL T i g (M)
for Sr, OPO/BzZA ' ‘
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— Annexure-X1 ,
.. 9.C.RLly . :

N Office of the Divl.Rly.Menesger (P) EG/SC r
- No. CP/371/ELR Dated: 12,9.93

. 1 6 r
LFs, DRR/ &C, K2J DKJ EPA, ALFg RDM BLCR DIDR & SYI

S ubs- Revision of seniority list of Dsl./Elec.dssistants in

Arising out of the representations su bmitted by the
directly recruited Dsl./Elsc.dssistants to fix their seniorlty
over the departmental candigdates who were regularised as Dsl./
Elec, Agsistants after the atsorption of direct recruits in the
category and alsp for refixing the interse-seniority of the direct
recrults based on the marks obtained by them at the end of the |
'Initial training at STC/MLY, batch-wise, the matter has been
examined in detail and the decision has been taken by the
Competent A uthnrity to recast the seniority list.

Accordingly, it is proposed to mpdify the provisional
seniprity list published as on 30,11.91 as indicated tn the [
anneuxre. Sufficient coples of this letter a2long with the annexur4
aresent herewith for wide publicity, pasting on shed notice ‘

boards and notifying the concerned staff individually duly
obtaining thelr signatures. 4 copy of acknowledgement may be r
s ent tn this pffice for record. f

r

Objections to the above proposed, revision of seniority,
if any, from the affected starf, should be collected and sent to
this offlice on or before 70.9.93 certain, for consideration,
if np representation is received by 30.9.93 the revision of
the seniority as Droposed in the Annexure will be taken as final, '

i
r

r

53/~=~16,9,93

A§§t§PEP%o§ﬁ83'0fficer (M) BG/SC'

¢/. Sp.DEE/TRS/SC, Sp,DHE(F)/SC, CECCR,CTLC/SC,  S/d-- 16.9.93
Vs. | for TAH/P/SC/

//true copy//




AntwRE - X

TABLE SHOWING THE COMPARITIVE MERIT OF THE APPLIC ANTS AND PRIVATE
RESPQNDENTS WHICH HAS VARIED IN THE SENIORITY LISTS

S S A A gl WD R SN S ey S G
-

T R g D P00 S —

30 oL JH+S +R.C Siekhar Rgo

Sl. Abplioant List
Noe. Dated
. TTTTTTTTTTRA8 186499 2L 11,95  30,1.96  145.96
(1) (1) (1IT) (e} (v)
Applicguts
1.Xe+VsUnuikyrishng ho5 343 kos 252
2.8 +H S Narayana 32 387 388 400 244
3.B.Vivehanand 59 391 333 Lol 248
* 4eAbdul Ayub Jani L1y 337 18 256
5¢C +H «5 JNarayana 26 377 358 390 234
6N+ VaVe5 oG K Murthy ko8 344 12 262
Respobdents
1.P.Anose 328 332 328 172
2:C DsA.Glower 229 351 329 173
3+P.Sailesh 331 346 331 175
4G JH.VSridhar 332 39k 332 176
58k.Md.Khajawalli 333 359 333 77
6.K+Krishna Murthy 334 389 334 178
7+.D.Sreenivasa Rao 335 338 335 179
BeGeEsR.Stovert 336 360 336 180
9+T+Thirupathi Swamy 392 e 337 181
1L0+T.R.Satish 415 410 338 182
l1<D.Sreenivas 337 355 339 183
12+DeRamakyrishng 338 357 340 184
13.P.Kotoswars Rao 339 352 341 185
14,D4Paul 340 348 342 186
1 5¢G+Ratnam 341 367 343 187
16.5kMastan 342 398 344 188
17.Ab.Azooz . 343 382 345 189
1B.X.Nageswara Rao 394 Loo6 346 190
19.5keJ .Hussain 395 408 37 191
20 4T oN oV S ,Sekhar 344 368 348 192
21.1°V guugopal 396 418 349 193
22.G.MeherBabu 345 374 350 194
23.G.Prakash Rao 397 417 351 195
2hop ,V.Seshaiah 346 383 352 196
25.Ch.Pratap Kumar 398 ki3 353 197
26.J +P M JDais 399 by 354 198
27«DMd.Vallibasha 400 415 355 199
28.8 .51ita Ramem Lo, ki1 356 200
29.M + VKoM ohau 347 375 357 201
348 379 358 202

contd. 2/~
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eyt
B - 5.4.88  18.6493  21.11.94 30.1.96 Lh.5.96
(1) (11) (111) (zv) (v)
31.N.Surapa Raju 349 369 - 359 203
32M.Veou | 350 391 - 360 204
33.N.R.Premanand 351 390 361 205
344G Muralikri shna . 352 400 ' 362 206
35,K.40il Kumar | 573 notmentioned 363 207
36.P.V.Satyanarayanaxax 353 396 364 - =08 |
37.N.Dayakar 354 377 365 209 | !
38.G.Gopala XKrishna Murthy 355 384 366 210
39.D.Bensely 356 366 367 211
©i 4O.p.Srinivasa Rao . 357 397 368 212
41 .V.VeLeNMurthy 359 - 380 370 214
© k2.N.Arjusa Rao | 360 kol 371 215 | -
| B3.8k.N.AJand 361 381 382 216
bh.Y.Babu Ran 416 ko9 373 217
45.0h.Naga Raju 417 ko7 374 218 .
46.K.P.S .Narayaoa - 362 ko3 375 219 ||
147.G.Supanda Kumar 363 4o 9 376 220
48.B.Ramg Kyishoa : 364 - 378 377 R21
49.D.PC «Rao - 23 365 392 378 222 -
50.U.Narasinga Rao 4s 383 boh4 - 396 240
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :s HYDERABADBENCH
AT HYDERABAD

Q85 - orF 1997
S in
o.Ab.‘ﬁo'. 28727)  or 1997

M+AWNO.

t
Botween:

LK.V.Unoin Krishnan. s/0.K.8 ., Velandi,
Aged 29 years, Goods drxiver, Rajabmundry,
Bast Godavari Distriot. 4

2.Satyanarayana,s/o.Ramulu, /30 yrs,
Goods driver, Bitraguuta.

3¢B.Vivekananda, s/o.B.Radbhakrishoagupta,
A/29yrs, Goods Driver, r/o.Bitragunta.

4eAbdul Ayub Jani, s/o.Abdul Rahim,

A/28 yrs, Goods driver, Vijayawada.
5.0 h.Satyanarayana, s/o.Rosabaiah, Goods driver,
Rajahmundry, East Godavafi District.

64N «VoVeS +GeKMurthy, s/o.N. Muarthy,

A/R9 yrs, goods driver, Rajahmundry, |
¢ s s APPLICANTS

East Godavari District.

And
L.P.Anose, s/o.not known, gonods driver,

CCC/L/BZA Vv {TRMLADVIN
2.CDA Gloyer, s/o.not knoun, goods driver,
CCC/O/RIY« Ay RrtamtA M
3.P.Sailesh, s8/0.00t kuown, goods driver,
CCC/L/BZA  \j (T A B
4.CH.V.Sxidhar, s/o.not konown, goods driver,
ccc /TROEBZ A Ne - |
5,8K MD.Khaja vali, s/oc.not known,
ccc/L/BzA ~p
6+D,S.KKrishoa Murthy,s/o.not koown,
goods driver, CCC/TRO/BZA D~
TeDeSrinivasa Rao, s{oenot koown
goods driver, CCC/TRO/BZA D+~
8sT+E.R+S tewart s/o.not koown, goods driver,
CCA/TRO/BZA <N« -
9eT . .Tirupathi Swamy, s/o.n0t known, goods driver,
CCC/TRO/BZA —«- |
10+T.R.Satesh, s/o.not known, goods dr
CCC/TRO/BZA —~Qo— |
11l.D.Srinivas, s/o.not koown, goods driver,
CCC/TRO/BZA—Y o — ‘
12.D.Ramakri shna, s]oanot known, gnods driver,
CCC/TRO/BZA .y -
13.P JKoteswara Rao,s/o.not konown, goods driver,

CCC/TRO/BZA. . _

iver,

N

J
I
|
I
;
|
|
|
|
I
I
J

|
|
;
|
|
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14, D.Paul, s/o.not known, gaods driver,
COC/TRO/BZA LT B PougeD i
. tuam, s/o.not known, gnods drlver,
ccc? RO/BZA o —
16. SK.Mgstan, s/o.not known, goods driver,
CCC/TRO/BZA o -
17. Ab.Azeez, 8/o.not known, goods driver,
¢c /0/BTTR e BT A AR
18. K Nageswars Rpn,8/c.not known, goods driver,
CCC/O/RIY  RATHMuNDIA
19. SK.J +sHussain, s/o.not known, goods driver,
ccc/o/RIY Do~ |
20. T.N.V.Sekhar, s/o.oot kuowo, goods driver,
" CC/O/BTTR X, U RAGUATTR

21. D.Venugopal, s/o.not koown, goods driver,

15

c¢ /0/BTTR Pem

22+ GJipher Babu, s/o.00t koown, goods driverx,
cC /0/BTTR “Re—

23. G.Prakhasa Raos, s/o.not koown, goods driver,
CcCc /O /BTIR . Ve -

24, P.,V.Seshaiah, s/o-not'known, goods driver,
cc/0/BTTIR. Yo —

25. Ch.Pratap Kumar, s/o.not koown, goods driver,
¢c /o/BTTR Do -

26, J.PM.Dais, 4/o.00t koown, gaodsdriver,
c¢c/0/BTTR e T

27. S.5ita Ramam, s/o.not kuoowo, goods driver,
cc/o0/BTTR D -

28, D.Md.vali Basha, s/o.not known, goods dr:.ver,
CC/0/BTTR. . .

29. M«VeR&phan, s/o.not koown, goods drlver,
cCC/O/RIY Vb ARy

30+ CH.S .R.C.Sekhar Rao, s/o.not kuownp, goods driver,

ccc /o/RIY Y. -

31. W.Surapa Raju, s/o.u00t known, goods driver,
coc/o/RIY yes

32. W.Venu, s/o.not known, goods driver,
cce /0/RIY. Yo -

33. N.R.Premanand, s/o.not known, goods driver,
ccC /o/RIY. A~

34, GHMurali Krishoa, s/oe.uot kvown, goonds driver,
ccCc/o/RIY D ~

35. KeAnil Kumar, s/o.uot kuoown, gnods driver,
CCC/O/RJY e~

36, P.V.Satyanarayana, s/o.not known, goods driver,
ccclo/RIY Do -

37. N.Dayakar, 8/o.not known, goods driver,
cc/0/BTTR R 0T P BOaASTH

38. G.Gopala Krishna Murthy, s/o.09t knowo, goods driver,
CcCC /O/RJ Y MT'P\_V\"W pv
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39, D.Bensely, 2/o0.09t known, gnods driver,
@C/O/BITR 3 TR poarnTh _

40. P.Sgpivivasa Rao, 8/o.pot known, goods driver,
ccc/o/RIY LTS DA

4l. VeV.L N.Murthy', s/o.uot koowo, goods driver,

CCC 07 u
42, N.Arjuna rao, s/o.not known, goods driver,
ccc/o/RIY -

43, S'K.N.A.Jani, s/o.n0t known, goods driver,
CCC/O/BTTR R Pttt A

Lit, YeBabu Rao, s/o.n0t knnwn, goodsdriver,

CCC/O/RIY QU Ry
Ls, Ch.Naﬁa Raju, a/o.not known, goods driver,
RIY

cce /o S T
46, KPS .Narayana,s/o.not kpown, goods driver,
ccc/o/RIY -y -

47. G.Sunanda Kumar, s/o.uot known, gonods driver,
cCc/o/RIY g~

48. B-Ram&krishua, 8/o.00t known, goods driver
- CCC/O/RIY "R~
49. D.P.CRao, s/o.not known, goods driver,
ccC/O/RIY  —y -

50, NeNarasinga Rao, 8/o.uot knowsn, goods dr:l.ver,
ccc/o/RIY  Ne-

51+ Geueral Manager, South Central Railway,
Rail Njlayam, Sgounderabad.

52. Ghief Personnel 0fficer, South Central Railway,
Rail Nilayam, Sgcunderabad.

53. The Divisiosnal Railway Manager,
Vijayawada Division, South Central
Railway, Vijayawada.

54, The Sevior Divisiovnal Personal Officer,
Vijayawada Division, South Central Railway,

Vi javawada.
55.The 4issistant Personal Officer (Mechanical)

South Central Railway, Vijayawada. . +RES PONDENTS
PETITION UNDER SBC . 4 OF ADMINISTRATIVE TRIBUNALS ACT,198

The applicants have filed this 0.A. against the action
of the authorities in determining the seviorl ty basedupon the
yoesults of theR.R.B and not the testconducted at the Zonal

Tyaiving C én tre, Lalaguda.

2e It is submitted that all the gpplicants have been

recruited pursuant to the Employment Notice of the RRB 1/85.




e

. &/z‘:\’)\

$ 4 ¢

All the private respondents have also been recruited
by the R.R.B in the same manuer. All the appilicavts
have been wof#ing in the Vi;aywada Division,

South Central Railway and are under the sam§
controlling authority ie., the Divisional Railway
Manager, Vijayvawada. All the applicants have protested
against tha‘action of the guthorities in 1993 for
preparing the seniority list based upon thg

Railway Rgocruitment Board Marks and all the applicants
have been beneficiaries of that Revision of the
Seniority list. Later all the applicants have been
affected by the impugned aot?on of the authoyities

iniguoring the Zonal Training Centre performance.

3. It is submitted that all the applicants
fAre similarly placed and are seeking same relief and
all of them are interested to contest this

ca8e unitedly.

contd. s oDoe 5/-
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i
o It is, therefore prayed that th is just and pecessary

that this Hon'ple Tribunal may be pleased to permit the.

applicants herein to filo a single 0.A. |to meet the
onds of justioss _ iignafj£§m$£;§ﬁe Applicants.

) L Sy
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3 f%.QlL@u+u?ﬂm-d~—

 Deaodpen
: | '
; . W

(/pﬂﬂgb %iiii;ﬁ(

VERIFICATION
—— 1
VAR
We, the above applicantsrgo hereby declare

that the contenis stated abova in_paragraphs 1L to &4
are true to the bsst of our knowledge, belief

: |
and information. '

bl

L



F Q-
g

fa

AR

0 &M & MQX\:

DISTRICT $s3 KRISHNA

IN THE HON'BLE CENTRAL ADMINISTRATIVE
TRIBUNAL $s BENCH AT HYDERABAD

| ;

M+ANOo OF 1997
in j_ )
0.ANO OF 1997

PETITION U/SEC.4(B)(A) OF THE
ADMINISTRATIVE TRIBUNALS ACT,1985

Filed by:
Sri K .S .’Murthy‘,
i Counsel for the Applicants.
o

Y
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SIWGLE 0..,, IVETETION
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COUNSEL ¥OI. THE AT LICANT.
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W R DISTRICT

o In The Central

Admlmstratwe Tribunal
HYDE R ABAD

.; . “0.A. : No. /4/4/?0;199%

Ix
ﬂ'@*.u -u

ACCEPTED

Al L

Advocate for gocrondent AlsS.
WHS 6, 89,000, 0h,18, 1%, 00,81, 33, 9%,
30 32, 36,3% 33, k46" ; :
Dlate...;‘.qz,....g ....... 199‘}
!

M/s. N. RAMA MOHANA RAO
K.S.V. SUBBA RAO
ABHINAND K. SHAVIL] &

siva !



& In the Central Administrative Tribunal IR
‘ HYDERABAD ' II
:

|

|

O,A.No.:l //L/'Z/é' _' of199?——

Between

K \/ UMMM " /v 8 N \, Applicant = -

P
4.

o

J

:

|

|
& Respondent‘._)/ f
:

:

|

Applicarir—
Respondent A/O'g)

LA 5,608,910, 18,189,105 16, (F 20,8
25&'7“5@,'5657* 22 24, 40,4 6. |

do hereby appoint and retain

M/s. N. Rama Mohana Rao
- K.S.V. Subba Rao
Abhinand K. Shavili &

Siva

——

Adocates to appear for mefus in the above casefappeal/petition and to conduct and
prosecute (or defend) the same-and all proceedings that may be taken in respect of any application
" for execution of any decree or order passed therein, |/we empower my/our, Advocates to appear
in all miscellaneous proceedings in the above case/matter till all decree or orders any are fully

satisfied or acjusted to compromise and to obtain the return of documents and draw any moneys
{and |/we do further eompower

that might be payabie to me/usin the said case or matter
my/us Advocates to accept on my/our behalf service of all or any appeals or petitions filed in any

court of Appeal, reference or Revision with regard said suit or matter before the disposal of the

:
|
|
|
|
|
|
.
(-
|
|
|
|
|
J
|
:

same in this Honourable Court) .
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Certified that the executant who is well acquainted with English and this Vakalatnama and |

the contents of the Vakalatnama were read out explained in Telugu/English/Urdu to executant
or hefshe they being unacquainted with English who appeared perfectly to-understand the same

and signed or put hisfherftheir name or mark in my presence.

Executed 36 ﬁl\_ day of g\)\/\/@?ﬂ 197 ? |
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERASAD BENCH Z

TC BE HEARD ON TUESZLY THE 20th IAY GF JULY, 1900

i;;'_Il 2,15 .P.M.

THE HONQU MQLE MX JJUSTICE e Do o NASIL

AND
RADBLE MRWHJWGIENIRA PRASAD

VICE~CHAIRMAN

x

s MEJ.‘}L 1‘?}--. (ADMN) 6’
o 8 a B t P
(SITTING IN THE I COUKT) . %U’f/’(
AU
Q? \
: . / \
FOR" JUDGMENT ., y,
, W)
le "";.1599/97 ‘K.Somaraju Mr.v.venkaeteshwara Rao YA
Lefence Mr.V.Rajeshwara Rao, Add 1.CG3C a

D, Valimma

s Otlo578/99
_ ' Rlysa

Mr.S.kama Krishna Rao
I\Ir D-F.Paul SC fO" ﬁjlyo.

3. CA.601/99 Smt W.Ahrina

Mr.N.Véeresnam
Rivs,

Mr.D.¥.Paul,SC.for Rlys,.

POR ADMISSION.

te 0ALTT1/99

GhL.Narayana Re
NiZA e

Reddy Mr,N.R.Devaraj
Cen.Bxcise Mr.K. brxlzu.AﬂG1&LSC

R—l-servo\, RRa28: 3-1SHR o
T OA.862/99 S.2asheer Ahmed Mr.N.R.pevaraj
N3BA.

Cen.Excise Mr.B.Narasinha &narmg,SrJan

RR--l “0 3-1ISNE: .

.-..lll.oﬂi.ﬂ.'....
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I THE CEITTRAL ADMINISTRATIVE TRINUWAL HYDERABAD DENCH HEDERAE'

157 FLOOR, UACA BUAVAN, OPP. PUBLIC GARDEIS, HYDERADAD=500 004,
' BY READ,

HOTICE MOR APPEARAICE iﬁ ORA.L445 of 97,
nateﬁ:;ié,gwlgggi

jplagmitial=se) .

KeVeUnnin ¥rishnan & 5 Othors. e ~ Applicants
. And

1. P.DBose, Goods Driver,

coe/u/Bza, vijayawvada |

& 54 Othors, Bee - Respoadents
- o
The Deputy Chiei Personnel Officer, (Mechanical}, . -

|

gsouth Central Railway, |
Rail milavai, ;

- Secundernsbads

Whereas the above Original Application filed by the said
Aprlicants came up for £inal Hearing on 10.9,1999 and the
you to be present from
on 15.%.1999 fally prepared.

Therefore you are hereby directed to take notice of the
aféresaid order and present in person before the Hon'ble Bench
of /imis Tribunal on 15.9,1999 at 10,30,A.4, fully prepared,
without £ail, | - 1

/7 by orDER S/

£

Hon'ble Bench by its order dated 10,9.1999 (copy enclosed} direcie
the Hoad OFfice in the court at 10.30.A.%

57




48, B. namakrlqhna Goods Drluer CCC/D/ JY/Rajiahmundry

43, DPC Rao,Goods Drluer ECC/G/?JY/?aJahmundry

50.4,Naras 1ngarJo,uDuds Drivar, ECC/O/HJY/,aJahmundry :

51,Ganeral Manager South Crnmﬂal Hly,Railrilayam,Sec ‘had.

52, The Chisf Personal Officer,S5C Rly,l WLllnﬂlayam,aectbud.

53. The Divislonal Rly Manager, Vijayawad2 Divisian,S ?ly
Vijayswada, -

54,The Sr:Divisional Permnal Officer,Vijayawvada Divisign’

SC Rly, Vijayawada, C —

.The Asst.Personal OFFf 1ch(Mechunlc :1)5 Rly,Vijayavada,

U’l

...Raspandénta;

counssl for the Applicants . S ffﬁKS Murthy
‘Counsel:for theRsspondents . _  “JR.Gepal Rae,
o . : ‘ Aodl CGSC
| .. N.Ramenohan Rao
CORAN TR

THE HOI'BLE M., ?ﬁv LIANMENMBER (ADMN)
THE HGN‘BLE M. 3, saAmpAuANFSHuA? MEWJE?(JJDL)

‘+K."- e

THE TRIBUNAL MADE TRE FDLLDQING‘DRDER5{ ‘ o

) N
THE dy.Chief Personnel folCur Mechunlcul) PrDm
the Head Office should be present in the Court at 1D SD ﬁﬂ
on 15-8-99, He should come FJlLy prepurad :

o Bdfmxxxx
. _-Section Bfficer. . .
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’ TIN THE CEMTRAL ADMINISTRATIVE TRIBUNA L. HYDERAGAD EENCH;HYD@RASHD:

e DR.ND,1445/199?T- '

| Betweesn . ' ST . Date.10-9-98
1. KV, Unnin Krishnan /
2. Satyanarsayana

3. B,Vivekananda

4, Abdul Ayub Jani

5

6

; CH.Satyanarayana o .
. NYYS.G,K,.Murthy _ «esApplicats

And

1, P.Anose,Goods Driver ,CCC/L/BZA Vijayawada,

2. CDA Glouver,Goods Or iver,CCC/0/RJIY,Rejahmundry

3. P.Salelesh,Goods Driver,C0C/L/BZA,Vijayawada,

4, CH.VU.3ridhar,Goods Driver,CCC/TRO/BZA ,Vijayauwada,

5. SK.MD.Khaja Vali,ccc/L/s8ZA,Yijayauada, , ~

6, DGK.Krishna Mur thy,Goods: Driver ,£CC/TRC/BZA Vi jayauada.
. 7% 0lsrinivas Rao,Goads Driver,CCC/TRO/BZA,VIjayauada
. 8, T.F.R.S5.Steuart,Goods Driver,CCA/TRO/BZA/,Vijayauada
9. T,Titupati Swamy,Goods Driver,CCC/TRO/BZA, Vijayauada.
10, TR.Satish,Goods Driver,CCC/TRP/HZR,Uijayauada
11.D.5rinivas,Goods oriver,nco/TRO/BZA.UL jayavada.
12,0.Ramakr ishna,Goods Driver,CCC/TRO/BZA Vi jayauada
131P.Kutesuararaa,saods-Driver,CBC/TRU/BZA,Uijayauada
14, 0O.Paul,Goods Dpiver,CCC/TRO/BZA Vi jayayada ‘
15,G.Ratnam,Goods Jriver,CHC/TRO/BZA Vijayauada,
16,5K.Mastan,Gocds Driver,CCC/TRO/BZA Vi jayauwada
1?1Ab.BZBEz,BODdS_DriVer,CEC/D/BTTR,Bitragunta
18.K.Nageswer arao,Goods Driver,CCC/B/R3Y,Rajahmundry
19,5K.J.Hussain,Go ds Oriver,CC./0/RIY,Rajahaundry
20, TNV. Sekhar ,Goods Driver,CC/04BTTR,Bitragunta’
21.D.Venogopal,Goods O iver,CC/0/BTTR,Bitréounts
22 .G.Mehar Babu,Gouds Sriver,CC/0/BTTR,Bitragunta
23,G.Prakasha Rao.Goods Qriver,oC/0/8TTR,Bitragunta
24, Py, S5eshaish,Goods DriUer,CC/G/BTTR,Bitragunta ‘
25, CH. Pratapakumar ,Goods Driver,CC/0/BTTR,Bitragunta
26,3M.Dais,Goods Driver,CC/0/BTTR,Bitragunta , !
27.,0,Md,Vall Basha,Goods Dwiver,EC/G/BTTﬁgaitragunta
28.5.51itaramana,toods Driver,CcC/0/BTTR,Bitragunta
29.MVR,Mohan,Gonds Oriver,ccc/0/R3Y,Rajajmundry
30,CH.5,RC. Sekhar Rzo,Goods Driver,CCC/0/RIY,Ra jehmundry
31.MN.Surapa RajU,GODds'Driver,ECC/G/RJY/Rajahmundry
32.M.,Venu,Goods Driver,CCC/0/R3Y/Ra jahmundry
33.NR.Premanand,Goods Driver,CCC/0/RJY,Ra jahmundry
34.G.Muralikrishna,Goods Dpiver,CCC/0/R3Y/Rajahmundry
35,A,Anil Kumar,Goocds D iver ,CcC/0/R3Y/Ra jahmundry
35-DU-SBtyaﬁarayaﬂa,Gooas Briver,CCC/0/R3Y/Rajahmundry
37,N.Dayakar,Goods Oriver,CC/0/BTTR/Bitragunta gt
30.G.Copala Krishna Murthy,Soods © iver ,C0L/0/REXXRRIY/Ra jehmundrly
39,0, Bensely,Goods Driver,CC/0/8TTR/Bitragunta
40,07, Srinivasrao,toods Oriver,CC/0/RJY,Rajahnundry
41,YVLN,Murthy,Goods Driver,CCC/Q/R3Y/Rajahmundry
42,M.,Ar junaras,Goods Driver,CoC/9/R2Y/Re jahmundry
43.5K.N.A.Jani,Goods Driver,CCC/0/8TTR/Bitragunta
44,Y,Baburao,Goods Oriver,oCC/0/RIY/Rajahmundry
45,CH.Negara ju,Goods Driver,CED/G/RJYﬁRathmundry
46,KPS, Narayana,Goods D iver,CCC/0/23Y/ka jahmundry
47.G.5unanandakumar ,Goods Driver,CR0/0/33Y,Rajapundry
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